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LOK SABHA

eb———

Wednesday, February 21, 1974/Phal-
guna 8, 1895 (Saka)

———

The Lok Sabha mer at Eleven of the
Clock,

[MR. SPEAXER in the Chair].
ORAL ANSWERS TO QUESTIONS

SETTING UP OF AN ATOMIC POWER
STATION AT NaArORA (U.P.) WITH
CANADIAN HELP

*101. SHRI PRABODH CHAN-
DRA :Will the Minister of ATOMIC
ENERGY be plcased to state ;

(a) whether Canada has agreed to
help India to build up an atomic power
station at Narora in UP.; and

(b) if so, the terms
ment ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT) :
(a) The atomic power station at Narora
will be designed and built by the Depart-
ment of Atomic Energy. No help from
Canada or any other country is propos-
ed to be sought for this purpose.

(b) Does not arise.

SHRI PRABODH CHANDRA : The
emphasis has been laid on that no help
in connection with the building of this
atomic power station will be sought
from Canada. May I know from the
Government if, apart from building, any
other kind of help is being sought from
Canada for this atomic power station ?

SHRI K. C. PANT : No, Sir.
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SHRI M. S. SANJEEVI RAO : Hav-
ing in view the present oil crisis, most of
the countries like Japan and others arc
going in a big way for nuclear power
generation.  What is the Government's
plan for more emphasis on setting up
nuclear power stations and, particularly,
for expediting the construction of the
Narora project ?

MR. SPEAKER : This does not arise
out of it.
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THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : A State-
ment is laid on the Table of the House.

Statement

Complete self-sufficiency in the sense
of complete economic isolation from the
rest of the world is neither feasible mor
desirable in the modern world. However,
self-reliance in the sense of progressive
reduction in the dependency on foreign
aid has been set out as a major objec-
tive of the Plan. Special measures pro-
posed to be taken in that direction
are ;—

(i) Intensification of import sube-
titution programme particulas-
ly in POL, metals, machinery
and equipment and fertilisers
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and maximum utilisation and
development of indigenous
technology;

(a) Export promation maialy
through raising the output in
regpect of cotton and jute tex-
tiles, coffee, oileakes, fish and
fish preparations, iron ore,
coal, leather & leather manu-
factures, rubber tyres and
tubes, engineering goods and
handicrafts;

(b) Diversion of output from
domestic consumption to ex-
ports; and

(c) Raising the competitive
capability of our exports;

Under invisibles, raising our
earnings from tourism, ship-
ping and encouraging larger
remittances from abroad.
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SHRI MOHAN DHARIA: In the
document, Fifth Five-Year Plan, placed
on the Table of the House, all the in-
formation has been given, and we have
been taking all possible care in order to

reduce our imports and enhance our
exports.
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ARqH WPAY : ¢ Bz F L o
Lol

SHRI MADHAVRAQO SCINDIA : It
goes without saying that we would
achieve a sigmificant step towards self-
sufficiency if we concentrate on the
growth of farmets, thereby increasing
our food production. A major agricul-
tural input is fertiliser. Yet, at the end
of the Fourth Five-Year Plan, it is clear-
ly seen from the statistics that the short-
fall in fertiliser production from the
target set comes to as much as 53 per
cent, and again in the latest Economic
Survey it is pointed out that much
greater emphasis will have to be laid on
sources other than fertiliser-use to in-
crease our much-needed food produc-
tion. The Minister has said that a gencral
statement has been laid on the Table of
the House. I would restrict my question
to a specific subject. 1 would like the
Minister to explain what are the con-
crete steps envisaged in the Fifth Five-
Year Plan to increase our fertiliser pro-
duction and to meet the target sct in the
Fifth Plan. T would also lik¢ to know the
impact of fertiliser import on the halance
of trade position in the Fifth Plan
period.

SHR1 MOHAN DHARIA: 1 do con-
cede that there is shortage of fertilisers
in the country, and it is with a view to
meet this necessity that the capacities
that we have already installed are tried
to be utilised to the extent possible.
Also five fertiliser plants will be set up
in the Fifth Five-Year Plan. That is
how we shall try to meet this need.

SHRI MADHAVRAO SCINDIA : 1
also wanted to know the expected im-

pact of fertiliser import on the balance
of trade position.

THE MINISTER OF PLANNING
(SHRI D. P. DHAR) : We have taken
this into account in the exercise; it is
worked out in detail in the Draft Fifth
Five-Year Plan. The figures are given
there—the figures about imports, the
figures about fuller utilisation of the
capacities which are already in existonce,
and figures about the instpliafion of new
capacities which would come into pro-
duction during the Pifth Five-Year Plan.
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SHRI HAR] KISHORE SINGH : Self-
sufficiency and self-reliance are noble
objectives and } am glad that the Gov-
ernment is trying to move in that direc-
tion. May 1 know from the Govern-
ment whether it is possible to achieve
self-reliance and selfsufficiency in the
major industrial activities during the
Fifth Plan? This needs to be categori-
cally stated. I have read both the Draft
‘Outline as well as the statement,

SHRI D. P. DHAR : We have men-
tioned in the Fifth Five-Year Plan that
wo shall work towards the achievement
of self-sufficiency by the cnd of the Fifth
Plan and this is an objective which is
pre-eminently achievable. In the Fourth
Plan it was envisaged that the net
foreign aid would be reduced by half.
This objective is most likely to be
achieved. Therefore, I think, taking into
account the total percentage of outside
mnvestment and outside resowrces which
would be about 3.1% of the total outlay
of the Firth Plan. it should not be diffi-
cult for us to achieve the goal of self-
reliance.

SHRI R. S. PANDEY : In order to
achieve sclf-reliance and self-sufficiency
there are two kinds of power which are
essentially needed to build a nation.
One is the political power and the other
is the etectrical power. The political
power the Government has already got.

As far as the electricity power is con-
cerned, may 1 know what priority you
have given in the Fifth Five Year Plan
because according to the Prime Minister
of Russia who visited India recently and
he said it also, what we require is that
top priority is to be given for power
generation because on power depends
production of industries as also agricul-
ture. May I know what priority you
have given to the generation of electri-
city ? Of course, you have got the mas-
sive mandate but may T kaow whether
you are going to getierate power suffici-
ek to mert the needs of the country ?

SHRI VASANT SATHE : As far as
power is concerned, we are not going
to import it.

PHALGUNA 8, 1898 ($4KA)
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MR. SPEAKER : This is not going
to be a general discussion on the Fifth
Five-Year Plan., The question is very
simple. It has been given in the state-
ment already, If you go on asking all
sorts of questions on the Fifth Five Year
Plan, then, there will be no end to sup-
plementaries.

SHRI R. S. PANDEY : | qualify my
question, Sir ...

MR. SPEAKER : The hon. Member
may kindly resume his seat, He need
not qualify his question,

SHRI D. P. DHAR : The hon. Mem-
her may have had occasions to see in
the Plan Document that we propose to
go in for an additional generation of 33
million kilowatts of energy during the
Fifth Plan period and that is what we
propose to do with regard to generation
of power.

As far as wielding of political power
is concerned, that the hon, Member has
alrcady got.

PROF. MADHU DANDAVATE :
Since the attainment of economic self-
reliance in effect means a better mobili-
sation and conservation of internal re-
sources, will the Government be willing
to tell us whether they are prepared to
introduce measures like (1) demonetisa-
tion of currency to unearth-black
money, (2) introduction of a capital
levy, (3) imposing a ceiling én income
and property as well as expenditure and
(4) to augment the revenue through
income-tax, to club effective clubbing of
agricultural and non-agricultural in-
comes ?

SHRI D. P. DHAR : ] think these
suggestions are very valid and very rele-
vant. But I have yet to come across an
occasion when questions like demoneti-
sation, etc. become a subject matter of
an open debate. But I would suggest
that the hon. Member may have a look
at the Budget when it is presented and
perhaps some of the least debatable sup-
gestions which have been made may find
some reflection in the Budget. ... (In-
terruptions) 1 would be very grateful to
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the hon. Member if we could receive
from him some concrete suggestions.

SHRI SHYAMNANDAN MISHRA :
May I know as to what is broadly the
criterion before the Planning Commis-
sion for the achievement of self-reliance
and what is the programme by which
they want to achieve it during the Fifth
Plan ?

SHRI D. P. DHAR: I draw the
attention of the hon. Member who has
just come to the House to the statement
which is laid on the Table of the House.
All these questions have been attempted
to be answered in that statement.

SHRI M. RAM GOPAL REDDY:
In the earlier stages it was stated the 12
fertilizer plants are going to be set up
during the Fifth Plan but now they have
revised it to 5. If it is 5, how are they
going to meet the requirements of the
country in this regard during the Fifth
Five-Year Plan? This is my question.

SHRI D. P. DHAR : My distinguish-
ed colleague mentioned about 5 fertilizer
plants in the public sector. Over and
above that there are programmes of
cxpansion of the existing plants and also
some plants in cooperative and private
5eCtors.

LICENSING CRITERIA FOR SUGAR MiiLs

-+

SHRI R. V.
THAN :

*104. SHRI D. K. PANDA :

Will - the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY bc pleased to
state ;

(a) whether Government have decid-
ed to follow a new licensing criteria for
sugar mills; and

(b) if so, the outlines thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHR1 M. B.
RANA) : (a) and (b) 'There is no
change in the licensing criteria for sugar
mills, Government have announced in

SWAMINA
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their press note dated 9-1-1974 that
entrepreneurs, who propose to establish
new sugar factories or existing sugar
mills who apply for substantial expan-
sion in their units, should forward their
applications  for industrial licences
through the concerned State Govern-
ments, State Governments, in turn,
have been requested to forward such ap-
lications within a specified time limit
along with their recommendations and
data of cane availability to the Ministry
of Industrial Development. This proce-
dure is designed to expedite the process-
ing of applications within the prescribed
time limits.

SHRI R. V. SWAMINATHAN : In
the press note released by the Govern-
ment it is specifically stated that here-
after licences will be issued and applica-
tions will be entertained only after they
are processed through the State Govern-
ments. Such being the case I want to
know what is the reason for the change
in policy and getting the applications
through the States. Is it to give more
power to the States because some of the
States are clamouring for more powers ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI! C. SUB-
RAMANIAM) : In the past whenever
there werc applications tor establish-
ment of sugar factories the applications
get referred to State Governments to
got their assessment with regard to the
availability of sugarcanc. That is be-
cause, without the availability of sugar-
cane no unit can be established. Wow
instead of scnding theirr  applications
after their reccipt by us herc we want
this to be submitted to the State Govern-
ments so that with their recommenda-
tions these things come to us so that
there may not be this time gap betwcen
receiving applications and sending them
to the State Governments and getting
their recommeadations and also a time
limit is fixed for the State Government
to forward those applicaticas, This will
in no way enhance or decrease the
powers of the State Governments.

SHRI D. N, TIWARY : Two points
have been raised; one setting up new
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factories and two expansion. May I
know' whether the question of renova-
tion of outmoded sugar factories will be
taken into consideration so that the
production of sugar may go up ?

SHRI C. SUBRAMANIAM : There
is the programme of modernisation and
a Commission has gone into this aspect
and they have made recommendations
and the modernisation programme has
to be kept in mind.

SHR1 VASANT SATHE : Sugar has
great potential even in terms of export
earnings. Will the Government there-
fore, consider the question of having
new sugar plants at least in the State
sector 7

SHRI C. SUBRAMANIAM: Yes,
Sir. Now, mainly, the licenses are being
given either to the cooperative sector or
to the State sector—99%. We do not
have proposals either from the State
sector or from the cooperative sector.
We shall consider the private sectors.
But, this aspect is kept in  view. We
have now a great export potential. But,
41 the same time. we should see that we
do not divert the land for the produc-
tion of sugarcane at the cost of food-
grains  That also will have to be kept
in mind,

PERMISSION FOR PRopuUCT-MiIX TO
UNDERTAKINGS

*107. SHR1 BHALJIBHAI PAR-
MAR : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether there is any provision
for a'lowing product-mix to the under-
takings under the Industries (Dev. &
Reg.) Act. 1951:

(b) whether any other instructions
have been issued in this regard; if so,
the outlines thereof: and

(c) whether the foreign exchange
utilization of each unit would not in-
creas¢ as a resvlt of permission for
product-mix ?

PHALGUNA 8, 1895 (S4K4)
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) anid (b). The conditions
and extent of diversification by indus-
trial undertakings have been set out in
the Notification No. S.0. 98(E) /IDRA/
298/73/1 dated 16th February 1973,
(a copy of which is available in the
Library of the Lok Sabha Secretariat);

(c) The foreign exchange utilisation
in such proposals is governed by the Im-
port Policy of the Government,

SHRI BHALJIBHAI PARMAR : Ik
it a fact that foreign dominated firms in
collusion with officers in the name of
product-mix of drugs, have manipulated
a new article and due to that, the coun-
try has lost foreign exchange directly
and indirectly to the extent of Rs. 150
crores in the last ten years ?

{(b) In the name of licensing com-
mittee, 105 product-mix letters were
issued to the company with an initial in-
vestment of Rs. 1.5 lakhs which has re-
patriated directly and indirectly a sum
of Rs. 37 crores and built up assets of
Rs. 62 crores pre-dominantly from In-
dian profits and the country has lost
Rs. 100 crores.

(c) Will the Government hold an in-
quiry into building up assets by foreign
firms and repatriation of huge moneys
out of our country by wrongly inter-
preting certain provisions of the Act or
even hand over the case of permission
latters for inquiry to vigilance branch of
your own Ministrty of Industrial Deve-
lopment and fix up the responsibility on
officers who connived with these firms ?
A copy of the findings may be placed
on the table of the House also,

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI1 C. SUB-
RAMANIAM) : I am afraid this ques-
tion does not arise out of the main ques-
tion, if the hon. Member puts a separate
question, 1 may be able to answer it.
Some of the questions will have to be
addressed to the Finance Minigter.
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*SHRI K. S. CHAVDA.: Sir, Before
1 ask a question, would you please look
to part (a) of the question, namely,
whither there is any provision for allow-
iy ix to the undertakings
under the Industries (Dev. and Regula-
tion) Act, 1951 and see the reply that
he hag given ?

MR. SPEAKER : You may ask for
the information.

SHRI K. S. CHAVDA : 1 am bring-
ing 1t to the notice that (a) is not re-
plied to. May I ask the supplementary ?
1t is for you to see whether hc has re-
plied it or not. *

MR. SPEAKER : It is for you alo
10 see.

SHRI K. S. CHAVDA : That is why
1 am bringing it to your notice. May
1 now put a supplementary question ?
May I know who are responsible for the
issue of letters for the product-mix and
whether it is a fact or not that the
product-mix letters issued to Messrs.
May and Baker and all these foreign
firms were in violation of the decision
of the licensing Committec and whether
government wants to set up an inquiry
committee to go into these matters
through the vigilance branch of the In-
dustries Ministry ?

SHRI C. SUBRAMANIAM : The
hon. Member has been specialising on
this question with regard to the,
prodquct-mix and the diversification
allowed even to various drug manufac-
turers. This happened during 1953
62. As a matter of fact, it was on the
basis of the decision taken by the licens-
ing committec with regard to the defini-
tion of a new article that this diversifi-
cation was aliowsd. That i, in cuses
where the firms were producing basic

, the question was they
should be allowed to make formulations
also, and the licensing committee came
to the conclusion that if it was not
under different trade mark they could
be allowed to produce formulations also.
During 1953-—62, many no-objection
letters werg issued for the production of
these various materials. Thesde decisions

FEBRUARY 27, 19M
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weve taken into socoupt the nevesmity
for the production of these drugs within
the country rather than their imaports.
Therefore, it was for the purpose of sgv-

ing foreign exchange that these deci-
sions were taken....

SHR] K. 8. CHAVDA : Quite the
contrary.

SHRI C. SUBRAMANIAM : ...par-
ticularlv when the capacity was avail-
able within the country for the produc-
tion of these drugs.

SHRI K. S. CHAVDA : The hon.
Minister said that it was for saving for-
cign exchange. On the contrary, there
were so many questions on the floor of
this House that huge foreign exchanpe
nad been Jost

MR. SPEAKER : That is the hon.
Member's opinion, but the hon. Minis-
ter is giving information.

SHR]I K. S CHAVDA: It is not
opinion, but it is a fact mentioned on
the floor of the House, T am bringing
it to his notice through you. Sir. that he
has not properly replied to the question,
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Fftfeamr ¥

*108. it ool wi€ : Fur gwA
A wETC HAT 3 WO KT FA A
fir .

(%) war @< ®T7 fAAT TroreTA-
afre W 9v gw 2@
ww %7 §; A

(w) afx g, @Y 77 W7 * 7 7% *<
fermr i ?

WETCO Hwiow | Y-
st (st wiiie fag) @ (%) oY,
ot t

(=) sor Y 9o

oft wreoft wr€ : Uorearr e X
! gT8 |/ AW G ¥ OF TR
Ko §, forw & ey & fie vy ey



13 ‘ Oral Answers
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Cross Bar SwITCH GEAR FACTORY IN
KERALA

*109. SHRIMATI BHARGAVI
THANKAPPAN.:
SHR| M. M. JOSEPH :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) the time likely to be taken for
the establishment of a Cross Bar Switch
Gear Factorv in Kerala for which that
Government is pressing the Govern-
ment of India since 1967; and

(b) whether the final decision has been
taken by Government on the location of
the factory, after Chairman, Indian
Telephone Industries visited places in
Palghat, Trichur and Frnakulam Dis-
tricts ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
and (b). Government have decided to
set up a factory for manufacture of tele.
phone exchange equipment of Electro-
nic type at a site near Palghat in Kerala.
The work on setting up the factory will
start shortly.

SHRIMATI BHARGAVI THAN-
KAPPAN ; The Minister hus stated
that work on the factory will start short-
ly. May I know how much time it will
take to start work on the factory ? Also
what will be the work done between
starting and the first year of working ?

PROF. SHER SINGH : We are tak-
ing steps to get land from the State Gov-
ercnmemt. The State Government has
identified the land near Palghat, about
10 miles from there. As soon as that
land is taken over by ITI, we will start.
We hope that in the first phase we will
start munufacture of PABX exchanges
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of 10,000 lines. We hope that it will
take two years after land is given to us.

SHRIMATI BHARGAVI THAN-
KAPPAN : What is the total allocation
made in the Fifth Plan for setting up
the factory, whether any foreign colla-
horation i8 needed and what are the
items going to be produced in this fac-

tory ?

PROF. SHER SINGH : For the first
phase, the capital cost will be about
Rs. 24 lakhs, out of which Rs, 3.10
lakhs will be in foreign exchange. There
14 no foreign collaboration. I'TI has got
the know-how and it will take it up.

SHRI VARKEY GEORGE: The
question asked was about the setting up
of a Cross Bar Switch Gear Factory in
Kerala and the hon. Minister has repli-
ed about a factory to make telephone
exchange equipment. May I have a cla-
rificaition from the Minister whether
these two proiects or the same and if so,
whether a project report has been pre-
pared, the total cost of the project and
the total employment potential in it?

PROF. SHER SINGH : These are
two different projects. One was about
the location of a switching factory for
cross bar and other exchanges. That will
he located at Rae Bareli. In fact, work
has started there. That is not in Ke-ala.

SHRI VARKEY GEORGE: The
question was about a factory in Keralu
and he says that some factory is being
set up at the Rae Bareli,

PROF. SHER SINGH : T was talking
nbout a switching factory. That will be
in Rae Barcli, Weg are putting up a
small exchange tactory at Palghat; it
will not be a switching factory. It will
be put up at Palghat.

SHRI VARKEY GEORGE: The
question was about a factory in Kerala
and the Minister has replied about a
factory being set up in some other State.
We want to know the details about this
switch gear factory in Kerala.

MR. SPEAKER : He has replied.

i
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PROF, SHER SINGH: It is not a
switch gear factory. As I said, a small
exchange factory is going to be put up
in Kerala, that is in Palghat district.

MR, SPEAKER : He is very catego-
rical about it. Do not prolong it. He
says there is no switch-gear factory in
Kerala except a small exchange plant at
Palghat. That is the information he
has already given.

SHRI M. S. SANJEEVI RAO : The
hon. Minister is well aware that the
cross-bar systems all over the country
are not at all functioning properly. I
want to know from the Minister what
steps he has taken to rectify these de-
fects before starting this cross-bar sys-
tem again in the country.

PROF. SHER SINGH : The rectifica-
tion work in the cross-bar exchanges is
going on in three exchanges in Delh:
and some in Bombay also. It is only
after this upgradation work is complet-
ed and the defects are rectified that we
will decide about the design of the cross-
bar exchanges that are to be produced
in future.

DR RANEN SEN: As the oticr
hon. Member carlier said, it has heen
proved that this cross-bar system has
becn a defective system and it has been
announced openly by the then Minister
of Communications, Shri Bahugana, that
the DTM~—the Belgium Tclephore Ma-
chinery Co. which had been functioning
here had cheated India. May 1 know
if the Government have come to any
final decision about the setting up of
this cross-bar system throughout India
and, if so, what are the reasons, in spite
of its being a defective system ?

PROF. SHER SINGH : As | have al-
ready said, there were some defects in
the Penta Conta system of cross-bar
exchanges which were installed in India
in various cities. We identified certain
defects in them and these are being rec-
tiled now. It is being upgraded for
future production of the cross-bar sys-
tem either of Penta Conta or the Swe-
dish type. A decision will be taken
after upgradation work is completed and
after we know the result of the rectifica-
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tion and also after a comparative study
df the 'various sys cross-bar
system, the Penta Conta system and the
American and other systems also. We
are going into this question. That is
heing studied. {t is only after we have
upgraded and decided that we will take
up the manufacture of this cross-bar
system for the exchanges in the future.

DR. RANEN SEN: Whether the
same Belgium Telephone Company is
advising them in this, he has not ans-
wered

PROF. SHER SINGH ; No, Sir. In
fact, for rectification we have asked
them to bear all the expenses for all the
exchanges that we have bought from
them: for their rectification they meet
all the expenscs, extra expenditure. for
upgradation and we ar¢ not taking any
advice from them as such: we are tak-
ing advice from all other sources.
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THE MINISTER OF HOMEL

AFFAIRS (SHRI UMA SHANKAR'
DIKSHIT) - (a) to (c). A One-Maw
Boundary Commission consisting of late
Justice Shri Mehr Chand Mahajan was.
appointed on the 25th October, 1966 to
enquire into and make recommendations
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regarding the boundary dispute between
the States of Maharashtra and Karna-
taka. The Commission submitted its
report oo the 25th August, 1967. The
recommendations of the Commission,
however, did not evoke the necessary
measure of acceptability. Therefore
cfforts have been in progress to evolve a
solution which would command manxi-
mum acceptability. The Chief Minis-
ters of Maharashtra and Karnataka dis-
cussed the matter with the Prime Minis-
ter and me on the 29th December, 1973
and in a statement issued by them the
same day they had indicated that they
would have further discussions among
‘themselves and with the Central leaders.

PROF. MADHU DANDAVATE:
There was a discussion in this House
and ultimately it was withdrawn as the
‘Home Minister and the Prime Minister
assured the House that the Centre would
seek to find a satisfactory solution at an
carly date. The Prime Minister had
also given a reply, independently of the
«discussion, that the matter would not be
left to the Chief Ministers and the Cen-
tre would try to find out a solution, hav-
ing realised after so many ycars that the
two Chief Ministers could not find an
agreed solution. Now why do you want
to leave it ultimately to the Chief Minis-
ters again and thus keep the dispute
pending ?

SHR]1 UMA SHANKAR DIKSHIT :
It is not our intention to leave it entire-
ly to their discretion or efforts. The
idea is to help and assist them in find-
ing a solution acceptable to them and
to the people. Even if the Chief Minis-
ters are agreed about the reasonableness
of a proposal, it is to be accepted by
the people and the Assembly and so on.
We have made several alternative exer-
cises but we have not had time to put
them across to the Chief Ministers. The
impression in our minds is that it is still
not time for going into details of the
aplution. We are seized of the matter,
a8 we said in the last session and we
shall proceed with it. Unfortunately it
could not be done for various reasqns
which are obvious. After further dis-
cussions we shall go into alternative pro-
posals and discuss them with the leaders
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and also with the representatives of the
Kerala Government,

PROF. MADHU DANDAVATE :
Before I put my second supplementary,
I want an answer to my first question
which was specific. When you know
after years of experience that the two
Chief Ministers could never find an
agreed solution, why do you want to
leave it to them ?

SHRI UMA SHANKAR DIKSHIT :
1 have alrcady answered the question.
1 do not accept the proposition that under
no ciréumstances will any proposal put
forward before them would be unaccept-
able. It is a question of time, of bring-
ing them together and when the gap n
narrowed down, to makc thc proposal
which would be acceptable to them.

PROF. MADHU DANDAVATE:
The Home Minister as well as the
Prime Minister with all their pious in-
tentions to solve the problem have occa-
sionally said that whencver they try to
find out a solutron of the problem, there
is some agitation started either in Kar-
nataka or in Maharashtra. ] would kke
to know from the hon. Minister : Is n
not the fact that it is the pending horder
dispute that is the cause and the agita-
tion is the effect? ‘Therciore, if you
want ail these agitations to be put to an
cnd, it is better that an early solution of
the problem is arrived at rather than
harping upon the point that because
there is an agitation either in Karnataka
or in Maharashtra, the solution is not
being found out. It is unnecessarily
blaming the people of Karnataka anid
Maharashtra. Do you not realise that
to end all agitations, an early scttiement
of the border dispute is necessary ?

SHRI UMA SHANKAR DIKSHIT :
There is absolutely no intention of lay-
ing the blame on the people or the re-
presentatives of the two States or the
three States. The point that I tried to
make was that whenever sny step is
taken, either the representatives are
called here or somebody goes from here
to make an enquiry, that is taken as a
starting point for an agitation and it
makes things difficult. This is not to
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say that we will give up our efforts.
Despite these difficultics, the efforts will
be continued. [ must admit that that
kind of an adequate effort has not been
possible hitherto.

PROF. MADHU DANDAVATE :
Now that tht U.P. elections are owver. 1
hope, you will have time to do some-
thing about it.

SHRI UMA SHANKAR DIKSHIT :
Please don’t bring in the U.P. elections.

PROF, MADHU DANDAVATE :
All of us were busy; wc were also busy
with the elections.

SHRI UMA SHANKAR DIKSHIT :
The point is that an impression given to
me was that that was not a very propit:-
ous time, not that they would not go
along with it Both of thecm were cx-
tremely busy with the «carcity problems.
They could not apply their mind to the
details which was necessary at that time.
It is a very complicated problem |
would request all the Members of Par-
liament not to over-simplify it.

SHR] SHANKERRAQO SAVANT : It
1s nearly two months since the two Chief
Ministers have met. It seems that they
have not mect thereafter. Who is drag-
ging on the discussions, the Chief Minis.-
ter of Karnataka o1 the Chief Minister
of Maharashtra ?

SHR]I UMA SHANKAR DIKSHIT :
Separately, when we have met in other
connections, this matter has heen dis-
cussed to some extent.

SHRI ANNASAHEB GOTKHINDE :
We are told that the Centre wants that
both the Chief Ministers should take
their people with them. That moans,
they have to carry the people in their
States, the people’s representatives in the
Assemblies, with them. May I know
whether the wishes of the people resid-
ing in the border areas will be respectsd
by the Centre ?

SHRI UMA SHANKAR DIKSHIT :
It is through their representatives and
the Chief Ministers, After all, it Is &

question of assessing their  wishes and
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requirements. QOf course, it is so. But
if the hon. Member refers to a formal
reference, T do not agree with it,

SHRI JYOTIRMOY BOSU: We
maintain that an Inter-Stats Council
could have well taken care of this sort
of a dispute. May ] ask the hon. Minis-
ter to kindly tell us as to why an Inter-
Statc Council has not been constituted
although it is very much provided in the
Constitution ?

SHRI UMA SHANKAR DIKSHIT :
This matter was considered in depth and
in detail. It was found that that would
not lead to a solution. Even the other al-
ternative was considered that a Commit-
tee of Members of Parliament might be
constituted. That was also in the ulti-
mate analvsis not found feasible, This
was examined in great detail,

SHRI JYOTIRMOY BOSU : We still
maintain that an Inter-State Councit
could have taken care of this sort of
a problem very easily. It is provided in
the Constitution that an Inter-Statc
Council should be formed. In spite of
that, it is not formed. I ask a specific

question. Why an Inter-State Council
has not been formed in the last 27
years ?

SHRI UMA SHANKAR DIKSHIT :
It was examinced at that time and it was
not found feasible. It can he consider-
ed again.

SHRI VASANT SATHE : In view of
the fact that both the Chief Ministers,”
in spite of their best efforts, have failed
to find a solution acceptable to the peo-
ple, will the Government consider hav-
ing an opinion poll for this specific issue
and end it once and for all ?

SHRI UMA SHANKAR DIKSHIT :
In the opinion poll, sentiments are
aroused to such an extent that those
who give opinion forget their opinion,
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SHRI PILOO MODY: When the
Constitution provides a method by which
these problems can be solved, the Home
Minister replies by saying that this
matter has been gone into in depth and
that they have found that the provision
made in the Constitution is a method
unacceptable to the Government....

SHRI UMA SHANKAR DIKSHIT .
1 did not say that..

SHR1 PILOO MODY : I am giving
an opportunity to correct yourself,

Thereafter it was said that an opinion
poll should be taken. To that also the
Minister has said that this is not a way
of ascertaining opinion. I want to kpow,
when he has made a pious statement
saying that we want to ascertain the
wishes of the people on both sides be-
fore coming to a solution, how is he go-
ing to do it if he rules out the provision
of the Constitution by which he can do
it or if he rules out an opinjon poll. Am
1 to assume, therefore, that the final
decision, the so-called ascertaining the
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wishes of the people, will be purely a
political one ?

SHRI UMA SHANKAR DIKSHIT :
No, Sir. 1 shall briefly explain the posi-
tion. The point there is that members
living in one area and speaking the lan-
guage of the other area, the adjoining
area are, in both States, in fairly large
numbers. The idea of the original
Commission was that, as smail a num-
ber of linguistic minorities should be
left in the other State as possible. In this
particular case, no matter what the solu.
tion is, fairly large numbers of Marathi-
speaking and Kannada-speaking peoplc
will be left in the other areas. This is
the point which has to be ascertained.
If you ascertain from Kannada-speak-
ing people, they want to be on the
Karnataka side: if you ascertain from
Marathi-speaking people, they would like
to be on that side, This is not a matter
where merely opinion of one side is
enough. Opinions of both sides are
necessary. I am sure he will realise this
point that making a reference to one side
will not be enough, because that opinion
cannot be imposed on the other side. ]t
is a complicated question. You can
make the point, if you like; but, I tell
you, it is not going to solve the problem
As ] said, we are trying to advance in
that directioh, and_1 want the House
10 understand this.

ARREST OF DEPUTY PRINCIPAL INFOR-
MATION OFFICER OF PRESS INFORMATION
BUREAU IN DELHI

4
*112. SHRI RAGHUNANDAN LAL
BHATIA
SHRI P. M. MEHTA :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) Whether Deputy Principal Infor-
mation Officer of the Press Information
Bureau has been arrested recently in
Delhi; and

(b) if so, on what charges ?

‘THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
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BIR SINHA) : (a) and (b). Shri V. F.
D'Souza, Deputy Principal Information
Officer, Press Information Bureau was
arresttd on 22nd December, 1973 for
offences under the Official Secrets Act,
1923 and Section 120-B [.P.C. The Po-
lice have also charged him under the
“Excise Act. Consequent to his arrest,
Government placed Shri D'Souza under
suspension,

SHRI RAGHUNANDAN LAL BHA-
TIA : In December last, Shri V. F.
D’'Souza, Deputy Principal Information
Officer in the Press Information Bureau
along with another man was arrested on
charges of espionage. May I know from
the hon. Minister as to what kind of
documents were found in the person of
Shri D'Souza as well as from his house
and whether those documents are nor-
mally kept in the house of an officer of
his rank ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
1. K. GUJRAL) ; Since Mr. D’Souza is
in police custody and the case is being
prosecuted, I think it will not be fair on
my part to discuss this further at this
stage.

SHRI RAGHUNANDAN LAL BHA-
TIA : It is reported that documents such
as letters written by the Director of In-
telligence and Prime Minister and tapes
and other valuables were found. It was
reported in the papers. I was just em-
phasizing that specific answer may be
given to my first supplementary.

SHRI PILOO MODY : As an excep-
tion.

SHR] 1. K. GUJRAL : As I have just
now submitted the Police have taken
custody of some documents and they
were produced in the court as a part of
the evidence. I do not think I should
comment on them at this stage.

MR. SPEAKER : Shri Prasannabhai
Mehta,

SHRI RAGHUNANDAN 1AL BHA.
TIA ;: What is the name of the Mission
to whom the information ...
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MR. SPEAKER : I have already gone
over to the next member.

SHRI RAGHUNANDAN LAL BHA-
TIA : My second supplementary, Sir.
As my first supplementary was not ans-
wered, 1 wanted that clarification.

MR. SPEAKER : You are still in the
second supplementary ?

SHR] RAGHUNANDAN LAL BHA-
TIA : What is the name of the Mission
to whom this information was being
passed on? Is it also a fact that the
same Mission was involved in some ear-
lier espionage case also and what action
was taken thereon ?

SHRI 1. K. GUIRAL : You will ap-
preciate that this is a matter for the
Police and for the Court to decide on
the basis of facts. I do not know what
facts the Police are going to place be-
fore the Court. We do not come into
the picture at all. The officer has been
arrested and whatever file or material
was required by the Police, was given to
them. Therefore, I am not in a position
to give any further information on this.
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SHRI I. K. GUIRAL : These are pre.
cisely matters on which the Court will
pass comments. Obviously, these are
matters on which it is difficult for me to
comment. Firstly, ] do not know what
documents are going to be produced and
secondly, I cannot comment whether a
particular document should be in the

office or in the residence of an officer.
These are matters which are sub judice.
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SHRI I XK. GUJRAL: Generally
speaking, yes. No officer is supposed to
taks a secret document to his home.

MR. SPEAKER ;: The question hour
is over now.

SHRI HUKAM CHAND KACH-
WAI : Question No. 113,

MR, SPEAKER : I have already de-
clared that the Question Hour is over.

—

WRITTEN ANSWERS TO QUES-
TIONS

GrOWTH RATE IN T. V. INDUSTRY

*102. SHRI GAJADHAR MAIJHI :
Will the Minister of ELECTRONICS be
pleased to state :

(a) whether Government have re-
viewed the capacity utilisation by the
units to whom licences for T. V. produc-
tion have been given; and

(b) whether Government arc satisfied
with the growth rate in this industry;
and if not, the steps Government pro-
pose to take to increasec the growth ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS AND MINIS-
TER OF SPACE (SHRIMATI INDIRA
GANDH]) : (a) Yes. Sir.

(b) The Department of Electronics,
in co-operation with the Directorate
General of Technical Development,
Development Commissioner. Small Scale
Indostries, and the State Directors of in-
dustries, has been reviewing periodically
the progress made by units to whom TV
Licences /approvals have been accorded.
The rate of growth in the Industry has
heen generally satisfactory and the total
production has registered an increase
from 29965 sets in 1972 to 74, 756 in
1973.

Coaxial. TELEPHOHE PROJECT 1O LINK
CALCUTTA AND MADRAS

*105. SHRI M. KATHAMUTHU :
Will the Minister of COMMUNICA-
TIONS be pleased to state :
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{a) whether Government have decid-
ed to have a coaxial telephone project
to link Calcutta with Madras along the
east coast;

(b) if so, the facts thereof; and

(c) when it is likely to be complet-
ed? )

THE MINISTER OF COMMUNI-
CATIONS (SHRI K. BRAHMANAN-
DA REDDI): (a) Yes, Sir. The
Coaxial scheme linking Calcutta with
Madras has been sanctioned in the vear
1968 at an estimated cost of Rs. 1579.82
lakhs,

(b) The project includes laying of
2160 Kms of standard coaxial cable
which provide an ultimate capacity of
2,700 speech channels in any section
and 366 Kms of small tube coaxial
cables which provide for 600 channels
on routes branching from the main
routes, viz.—

Kodad-Khammamet,
Rajamundry-Kakinada,
Rajamundry-Tanuku-
Tadcpalligudem,
Vijayawada-Gudiwada-
Masuolipatam, and
Bhubaneshwar-Puri.

(c) The Vijayawada-Secunderabad
section hus been commissioned in March,
73 Further progress of commissioning
is cxpected as follows :

Madras-Vijayawada Section—byv
June, 74.

Calcutta-Cuttack  Sectton—by De-
cember, 74.

Cuttack-Vijayawada-—by December,
5.

Branch routes are expected to be
commissioned progressively by 1974-76.

RATIONALISATION OF PROCEDURE FOR [M-
I'ORTS FOR SMALL SCALE INDUSTRIES

*106. SHRI K. LAKKAPPA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :
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(a) whcther existing licensing proce-
duie is creating difficulties for the small
scale sector;

(b) if so, whether rationalising the
procedure of licensing of imports for
smill scale industries is under considera-
tion; and

(¢) if so, the outlines thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) to (¢). The Import
[ icensing Procedure is reviewed every
vear with a view to removing difficulties,
if any experienced by the entrepreneurs.
Rationalisation of the procedure is a
continuing process and measures to sim-
plify it further will be considered hy the
Chief Controller of Tmports and Exports
at the time of formulation of Import
Policy for the year 1974-75.

APPLICATION FROM GUJARAT POR SET-
TING UP INDUSTRIFS

*111. SHRI D. P. JADEJA :
SHR] ARVIND M. PATEIL :

Will the Minister of INDUSTRIAL
DEVFLOPMENT AND  SCIENCE
AND TECHNOLOGY be pleased to
state -

(a) the number of applications re-
ceived to set up new industrics in Guja-
rat, upto 31st December, 1973;

(b) the number of letters of irtent
and licences out ot them issued; and

{c) the number of applications which
ave still pending ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) to (c). During the
vears 1972 and 1973, 136 and 196 ap-
plications respectively were received for
setting up rew industries in Gujarat. Of
these. 173 have been disposed of and
159 are pending. 4 Industrial Liccences
agd 29 Letters of Intent have been issu-
cd.

2—11361.88 73
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IsSUE OF NO OBJECTION LETTERS AFTER
1966

*114, SHRI K. S. CHAVDA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether Government have issued
permission letters/no objection letters
after 1966;

{b) if so, the outlines thereof; and

{¢) the rcasons
letters ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) to (¢). Basedon &
decision of the Licensing Committeg, the
Government had issued certain permis-
sion letters/no objection letters for the
production of formulations by the manu-
facturers of drugs and pharmaceuticals
upto 1965. Following the announce-
ment by Government in 1966 of certain
facilities made available to industrial
undertakings for diversification into new
products without obtaining industrial
licence, no such permission letters/no
objection letters were issued.

for stopping these

FALL IN INDUSTRIAL PRODUCTION

*115. SHRI INDRAJIT GUPTA:
DR. LAXMINARAIN PAN-
DEYA :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether the index of the indus-
trial production has declined consider-
ably since March, 1973 and further fall
is apprehended during 1973-74, especial-
ly in key industries;

(b) if so, the reasons and the facts
thereof: ‘and

{c) remedial
matter ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-

steps taken in the
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RAMANIAM) ; (a) to (¢). According
to the latest available data, the general
index of industrial production which
stood at 211.2 in March, 1973 declined
to 187.6 in April and 190.2 in May.
According to the provisional figures, the
index during June and July would be
191.0 and 197.7. While it is difficult
to predict the index of industrial produc-
tion for the subsequent months, there
are no firm grounds to believe that the
index will fall further during these
months,

A number of factors have contributed
to this unsatisfactory growth in indus-
trial production. Some of the more im-
portant contributory factors were the
following :

(i) Production lagged behind in
certain critical industries like
steel and fertilisers substantial-
ly below the installed capacity,
on account of operational pro-
blems in the different units due
to lack of maintenance or de-
sign deficiencies;

(ii) In agro-industrics like sugar
and textiles the output during
the Plan pcriod showed an
erratic trend depending on the
production of related agricul-
tural crops;

(iii) The inadequate pace of invest-
ment resulted in a reduced de-
mand for industrial machinery,
adversely affecting the level of
output of capital goods indus-
tries:

Production in some of the
engineering industries declined
because of shortage of steel
and non-ferrous metals;

(iv)

(v) The wide spread shortage of
power depressed production in
industrial units in different
parts of the country to a con-
siderable extent;

(vi) Shortage of coal and problems

in its movement also contri-

buted to lower utilisation of
existing capacity; and
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(vii) The output in certain indus-
v tries was adversely effected be-
cause of unsatisfactory indus-

trial relations.

A series of steps have been tsken to
give boost industrial investment and
industrial production. These include the
following :

(a) In order to ensure fuller utili-
sation of existing capacity,
Government recognised in res-
pect of units engaged in 65

priority industries, enhanced
capacity upto double the
licensed capacity subject to
certain conditions and safe-
guards.

(b) In February, 1973 Govern-
ment announced a revised

licensing policy in order to
bring about clarity and cer-
tainty in investment climate.

(¢) A guideline for 110 industries
has been published for the

particulur benefits of small,
medium and ncw  enterpre-
neurs.

(d) A Secretariat tor Industrial

Approvals has been set wup
and has started functioning
from 1st November, 1973.
The purpose of this Organisa-
tion is to streamlime licensing
procedures and eliminate de-
lx;ys in Government approv.
als.

(c) A number of relaxations in
Import Policy have been in-
troduced to relp industry
industry to get over produc-
tion hottlenecks and tempo-
rary shortages of components
and other materials which
are normally available indi-
genously, but which may be
in temporary shortages in the
country. The Import Policy
for the small scale units has

also been liberalised, Import
of steel and non-ferrous
metals for all small scale

actual users has been allow-
ed. A growth factor in im-
port cntitlement has been
allowed to small scale indus-
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tries. A major relaxation has
been given to industries faced
with sudden and unanticipat-
ed shortages of critical mater-
ials to import items otherwise
restricted upto 5 per cent of
their entitlement without the
need for prior concurrence or
approval,

(f) Government have under con-
sideration a proposal to per-
mit diversification in machin-
ery industries within the over-
all licensed capacity in each
unit, This measure would
enable machinery manufac-
turers to make the most
diversified and fullest use of
their licensed capacities con-
sistent with chamging de-
mands,

It is hoped that thesc measures will
help to stimulatc (in preventing any
further fall in) industrial production.

RESOLUTIONS PASSED AT THE SIXTH
NATIONAL CONVENTION AGAINST CoMm-
MUNALISM HELD W DrLui

*116. SHRI ISHAQUE SAM-
BHALI :
SHRI RAMAVATAR
SHASTRI :

Will thc Minister of HOME AF-

FAIRS be pleased to state ;

(a) whether Sixth National Conven-
tion against Communalism was held in
Delhi on 11th, 12th and 13th January,
1974;

(b) if so, the resolutions passed at
the convention; and

(c) whether Government have consi-
dered the same ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-

MENT OF PERSONNEL (SHRI
RAM NIWAS MIRDHA) : (a)
to (c). Government have seen
reports in the Press stating that
the National Convention organised
by the Sampradayakta Virodhi Com-

mittce in Delhi during January, 1974,
adopted several fresolutions in t
of activities of the communal parties/
organisations. Government ure asoer-
taining the precisc contents and terms
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of the resolutions with a view to their
appropriate consideration.

sty que few fafuds advae
AT qur sy qux fiewr fafide,
firgrew g7 W won

117, st W7 AT : T NveY-
frw fawre 5 a5 Ty & T w0
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(%) fagre & aodar fordr & TdwaT
W feq s 99 faey fafaee =1
9 "IEA 9T AW F qAG 7 T@HT
feafa s & ;

(&) z& Fream ¥ o # werS
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stetfoe fw aqr faama sl
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qiwdl AT & ST wraThaw weTer
wrdwl & ¥ yedw avr ) feair-
et ety 7 sz w0 #7 famne
g? )

FHAT HUTE | T el (o W
afen) T gl & gu fam
faaet #1 sarer 7 < g Farfvor <ot &
forg o=y FrsaT § Ay afwg
vt arfea &7 3J]T

RECOMMENDATIONS MADE BY MADAN
KisHORE COMMITTER REGARDING Ex-
TRA DEPARTMENTAL STAFF

*119. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
COMMUNICATIONS Ube pleased to
to state :

(a) whether the recommendations
of the Madan Kishore Committee rele-
ting to various allowances iocluding
the basic remuneration of the E.D.
Staff working in E.D.B.Os and
E.D.S. Os have becn considered by
the Government;

(b) il so, whether the Government
have taken any decision in relation to
these recommendations,

(c) if so, the decisions taken and if
not, the likely date by which Govern-
ment would take the decisvion ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI K. BRAHMA-
NANDA REDDI): (a) to (c¢). Yes,
Sir. The recommendations made by
the Madan Kishore Committec in res-
pect of varivus allowances of Extra
Departmental Agents are under  consi-
deration of the Government. The
decisions thereon are cxpected to be
taken shortly.

INSTRUC T1ONS 10 HLADS OF DEPART-

MENTS N DIIHI  To PERMIT BM-

PIOYIES LIVING IN SURURBAN  AREAS
1o «oMi ro O1rIcF 1 ATE,

1120. SHRI YAMUNA PRASAD
MANDAL : Wit the PRIME MINIS-
TER be pleased to state :

(a) whether Government have issued
instructions to Heads of Departments in
Dethi to permit their employees to come
to office late by half-an-hour or so who
reside in the suburban areas, wiz..
Ghaziabad and Faridabad; and
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(b) if so, the mumber and date of
issue 01" said instructions ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-
MENT OF PERSONNEL (SHRI
RAM NIWAS MIRDHA) : (a) No,
Sir,

{bY Does not arise.
T 1973-74 | af7 safex aw

1002, 5 g%W W3 ¥OAW =T
RWAT well gg g AT T fa
TN FA-FIT 4 AYTTA7 AT 197 3~
74 ¥ o TIET T s wfy anfa
APT T AqAIT F4T & 7

dtwar dayeq ® WA A&t (s
wiga mfemr) @ A7 197574 F UE
TS IR AT WA ocufe
weaedy AT A AEfAa A S w Y
o7: Aol IOAEH ALY £

RAW  MAIERIALS IN
PIYWOOD  INDUSIRIEFS
[aMmrTen

1003. SHR] M, M. JOSEPH : will
the Minister of INDUSTRIAL DEVE-
10PMENT AND SCIENCE AND
TECHNOLOGY be pleased to state
whether there is a scarcity of urea,
tormal dehyde, synthetid resin for
Travancore Plywood Industries Limit-
c¢d, Punalur and if so, the action taken
to normalize its supply ?

THE MINISTER OF STATE IN
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI M. B. RANA) :
Yes, Sir; there is an over all shortage
of Urea Formaldehyde Snythetic Resin
Adhesives required by the Plywood
Industry due to inadequate availability
of Methno] and the consequent shortage
of  formaldehyde. To over-come
the  shortage  arrangements  have
been made to import 16,000 tonnes
of Methnol. Of  these, 8,000
tonnes has already landed and the
balance 8,000 tonmes is expected to
be available in March, 1974, Every-
thing possible is being done (o ensurc
adequale availability of urea formalde-
hyde resin adhesives to the plywood
industry and it is hoped that the situa-

SCARt Y OF
I RAVANC ORI
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tion will improvc by the middle of
1974,
INDUSTRIALLY BACKWARD AREAS IN

GUJIARAT

1004. SHRI SOMCHAND SOLAN-
KI: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) the nnmes of the areas identified
as industrially backward, in Gujarat,
for devclopment;

(b) the names of the industrics to
be located in such backward areas;
and

(c) the «teps so far taken to en-
courage the small scale industrics in
these arcus ?

THE MINISTER OF STATE IN
MINISTRY OF INDUSTRIAL DE-
VELLOPMENT (SHRI M, B. RANA):
(a) Panchmahals, Broach and Surren-
dernagar district have been identified
as industrially backward in Gujarat
State for the 10%—15% Central Qut-
right Grant or Subsidy Scheme.

(b) Any industry can be located in
thesc areas, but the setting up of
resource and demand based industries
like solvent extraction, bome crushing,
hydraulic lime, chemically pure salt,
improved agricultural imnplements,
automobile spares, electrical accessori-
es etc. have been specially recom-
mended by the techno-economic  sur-
veys done for these areas,

(¢) Small scale industrics located in
these areas urc encouraged by the (a)
Central Subsidy Scheme, (b) conces-
sional finance by the financial institu-
tions, (c¢) liberalised import provi-
sions, (d) availability o©f machinery
on hire-purchase and (e) provision of
technical guidance, marketing informa-
tion and training facilities by Small
Industrics Scrvice Institute. Ahmeda-
bad as well as by other Central and
State institutions.

BROADCASTING OF PROGRAMMES IN

LocaL Languacts, TurLu ann  Kon-

KANI IN THL PROPOSED BROADCASTING
STATION AT BRAHMAVAR

1005. SHRI P. R, SHENQY : will
the Minister of INFORMATION AND
BROADCASTING be pleased ty refer
to the reply given to Unstatred Ques-
tion No. 5429 on the 19th December,
1973 and state whether programmes
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in local languages, Tulu and Konkani
will be included in the broadcasting
programme of the proposed Broadcast-
g Station at Brahmavar ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (SHRI
DHARAM BIR SINHA) : Mangalore
Station of All India Radio, is likely to
be commissioned during 1975-76. It
is thus premature to consider the de-
tadls of the programme pattern and
the languages of the broadcasts from
the station but. naturally, languages and
dialects of the region will be included
w?en details of programme are finalis-
ed,

NON-DLVELOPMENTAL WORKS IN
KARNATAKA

1006. SHRI P. R. SHENOY : Will
the Minister of PLANNING be pleased
to state :

(a) the total non-plan expenditure
on developmental works in Karnataka
State during the Fourth Plan; amd

(b) the sources for this expenditure
and the total assistance given by the
Centre ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 MOHAN DHARIA) : (a) and
(b). According to the information
available in the Planning Commission,

the mon-Plan developmental expendi-
ture in Karnataka during the Fourth
Plan period 1s estimated at Rs, 698

crores. This expenditure forms part
of the total non-Plan expenditure which
has been financed from the State's
Budgetary resources. ways and means
advance from the Reserve Bank and
the non-Plan assistance from the Cen-
tre. The non-Plan Central assistance
provided during the Fourth Plan period
is of the order of Rs. 33.35 crores.
In addition, the Govermment of India
gave a ways and means advance of
Rs, 59.38 crores to the State Govern-
ment to enable it 1o clear its overdraft
with the Reserve Bank of India,

EXPANSION OF INDUSTRIAL TESTING AND
RESEARCH LABORATORY INTO RE-
GIONAL LARORATORY

1007. SHRT M. M, JOSEPH : Wwill
the Minister of SCIENCE AND
TECHNOLOGY be pleased to refer to
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the reply given to Unstarred Question
No, 1437 on 21ist November, 1973
regardipg release of foreign exchange
for books and equipments and state :

(a) whether any proposal regarding
expansion of the Industrial Testing and
Resecarch Laboratory into Regional
Laboratory has been received from the
Government of Kerala; and

(b) if so, the action taken thereon ?

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND
SCIENCE TECHNOLOGY (SHRI C.

SUBRAMANIAM) : (a) Yes, Sir.

(b) The proposal was discussed
between the Chief Minister and the

Officials of the Kerala Government
and the Council of Scientific and
Industrial Research (CSIR). It was

proposed that the facilities available in
the existing Research and Testing
Laboratory, Trivandrum may be utilis-
ed and a laboratory for maximum uti-
lisatioy of raw materials and mineral
rcsources of the State may be set up.

The financial, organisational and
other details of the proposal are being
worked out

SKIPPING OF PROGRAMMES OF BENGALI

L1GHT MUSIC, RABINDRA SANGEET AND

NaJruL Gerrit FrRoM A.I.R. Drrui
STATION

1008. SHR|{ BISHWANATH JHUN-
JHUNWALA : Will the Minister of
INFORMATION  AND BROAD-
CASTING be pleased to state :

(a) whether since December, 1973
the Delhi Station of the A.I.R. i§
«kipping many programmes of Bengali
light music/Rabindra  Sangeet/Najrul
Geeti broadcast from Delhi;

(b) whether the time for Rabindra
Sangeet has beem reduced by 50 per
cent;

(e) if so, the number of programmes
not broadcast though publicised in
newspapers and in the Programme
Journal of the A.L.R. simce Deeqm‘
ber, 1973 till date and the justification
for the same; and

(d) when the programmes will be
resumed ?
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THE DEPUTY MINISTER 1IN
THE MINISTRY OF INFORMATON
AND BROADCASTING (SHRI
DHARAM BIR SINHA) : (a) No, Sir.

(b) No. Sir.

(¢) In December all programmes
were broadcast as scheduled.

In Japuary, 1974, however, the
following scheduled programmes were
not broadcast for the reasons mention-
ed below :-—

13-1-174 : Sunday—10.00—10.15
p.m. (Rabindra Sangeet)

15-1-74 : D
22174~ | Tuesdays—8.00 to 8.10
29-1-74 J (Bengali Songs)

(1) To accommodate broadcast
of Radio Report on the foun-
dation laying of the Narora
Atomic Power Plant,

Bengali songs and Rabindra
Sangeet were formerly being
broadcast on consecutive days
t.e. on Tuesdays and Wednes-

(2)

days. In order to spread
them out during a week
broadcast of Bengali songs

has been shifted from Tues-
dayy to Fridays from 8.00 to
8.10 am,

(d) The question does not arise,

ENCOURAGING PoOSTAL LIFE INSURANCE
IN RURAL AREAS

1009, SHR1 BISHWANATH JHUN-
JHUNWALA : Will the Minister of
COMMUNICATIONS bhe pleased to
state ;

(a) whether the Postal Life Insur-
ance Scheme is being encouraged to
cover the rural areas and provide the
benefit of life insurance within the
reach of millions in the rural areas;

(b) if so. the plan of action drawn
up in this connectiony; and

PHALGUNA 8, 1895 (SAKA)

Written Answers 42

{c) the total amount of buasiness
trunsacted by the post officss for pay-
ment of premia during the last three
years 7

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
and (b). The benefits of Postal Life
Insurance are confined to Government
employees of all categories (Cenfral &
State) whose pay and allowances are
regulated by Fundamental Rules or
Civil Service Rcgulations, and perma-
nent employees of the Local Bodies
and Government aided institutions both
in urban as well as rural areas.

The proposal to extend the scope of
Postal Life Irnsurance to general public
in rural arcas hus been examined from
time to time but found unworkable,

(¢) The information is given be-

low ;:—

Year Amount of new over all premium

Business, mcome
197071 Rs. 9,64,16,500 Rs. 2,79,50.000
1971-72 ,, 10,16,65,800 ,, 3,32,96.000
197273 ,, 10,04,41,400 ,, 3,51,99,000
POSTAIL. FACILITIES IN RATASTHAN
1010. SHRI BISHWANATHAN

JHUNJHUNWALA : Will the Minister
of COMMUNICATIONS be pleased to
state :

for
rural
Fifth

(a) the proposal envisaged
opening postal facilities in the
arcas of Rajasthan under the
Five Year Plan: and

(b) whether the targets for the
Fourth Five Year Plap for this pur-
pose havc been fully achieved and if
not, the shortfall ami the reasons there-

for ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
During the Fifth Five Year Plan, it
is proposed to provide post offices at
Gram Panchayat villages in the coun-
try having no post office within two
miles and other villages which will
fulfit the prescribed conditions, parti-
cularly in very backward and hilly
areas. In Rajasthan State also, more
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new post offices will be opened wher
ever found yustified during the Ffth
Five Year Plan

{d) Yes Sir
achieved
weat srafiy & SN 97
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CONI ERENCE OF ASIAN  Mass MEDIA
Hero Ar Kuara LuMPUR

1020. DR. H. P. SHARMA : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether an Asian Mass Media
Conference held at Kuala-Lumpur had
reccommended that an Asian newsprint
consumer community be set up to help
overcome newsprint shortage in the
Asian region; and

[(b) it so. the constitution and fun-
ction. of the¢ community and whether
Indiz has becomc a member of that
community ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (SHRI
QHARAM BIR SINHA) : (a) Yes,
Sir,

(b) The constitution and functions
of the Community are stated to be
still under consideration,

CBMINT BAGS AT DISTRICT GODOWNS

IN KERALA
102f. SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Minis-

ter of INDUSTRIAL DEVELOPMENT
AND SCIENCE AND TECHNOLO-
GY be pleased to state whether reports
have heen received from Kerala Gov-
ernment that a good deal of cement
contained in bags is laying useless at
the district godowns ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : No. Sir.

CLOSURE OF Mosaic TILES FACTORIES
IN KERALA

1022; SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Minis-
ter of INDUSTRIAL DEVELOP-
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NOLOGY be pleased to state whether
Government are aware that about 30
mosaic tiles making factories in
Kerala are about to close down due
to the grave cement scarcity ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : Government have mot so
far received any such report.

SurPLY of THERMAL POWER STATION
BoiLrrs 8Y ACC-VICKERS-BABCOCKS

1023. SHRI RAJDEO SINGH : Will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY hc pleased to state :

(a) whether the British controlled
monopoly manufacturers in India,
ACC-Vickers-Babcocks, which have
more than Rs. 200 crores, worth ol
orders to build thermal power station
boilers in their Durgapur factory for
almost all States in India, have been
allowed a special privilege to ignore
the Indian Boilers regulations;

(b) whether, by altering the compo-
sition and design inside the boiler
does not mcan larger maintenance cost
and greater dependence dn foreign
firms; and

(c) if so, what is the better aspect
of it?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C, SUB-
RAMANIAM) - (a) No, Sir.

(b) and (c). Do not arise.

BOILER FABRICATION IN DURGAPUR

1025. SHRI R, P. ULAGANAMBI:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether Boiler Fabrication in
Durgapur for Santhaldih, Amarkantak
and Korba power stations had been
severely affected recently by the res-
trictive attitude of a State functionary;

MENT AND SCIENCE AND TECH- and
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(b) if so, the steps Government have
taken to remove such happenings in
future ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNULOGY (SHRI C. SUB-
RAMANIAM) : (a) It has been brou-
ght to the notice of the Government that
manufactuic of Boilers in Durgapur
for Santuldih, Amarkantak and Korba
Power Stations has been affected duc
lo non-acczptarce of bwiler, designed to
150, Recommendations, R-831 (Rules
for Construction of Stationary Boilers)
prepared by the technical Committee-
11 of the International Organization
for Standardization.

(b) The matter is 1ecenving the
altention of the Government,

DISTRIBUTION 01t OPIUM  AND OIHER
DRrRUus IN BORDIFR  ARLAS OF PuNJAB

1026. SHR!I BANAMALI PAT-
NAIK : Will the Minister of HOME
AFFAIRS be pleased to state -

() whether his attention has been
drawn to the reportcd free distribution
of opium and other drugs in the
horder areas of Punjab by foreign
agents in a bid to subvert the country’s
first Tine of defence;

(b) whether these drugs are smuggl
¢d into India from China and Pakistan:
and

() if so, the steps taken or proposed
to be taken to prevent this menace and
keep the defence forces in array ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) to (c).
The Government of Punjab have re-
ported that no such distribution of
narcotics was taking place in the bor-
der areas of Punjab,

The State Government are however
mamtaming necessary vigilance in the
matter.

gt & Juxel # e & oy
{1 wT gI@ WA
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SurpLy or Bus TYREs TO PUNJIAB

: ifl

1028. SHRI BUTA SINGH : Wn-

the Minister of INDUSTRIAL Dl;!)
VELOPMENT AND SCIENCE AN.
TECHNOLOGY be pleased to state :

(a) whether the Punjab Govern-
ment have sent an SOS call to tbf’
Union Government for the supply o©
bus tyres: und

(b) if so., the action taken by the
Union Government thereon ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR1I C.
SUBRAMANIAM) : (a) aod (b).
The State Governmept had drawn the
attention of the Central Government
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to the shortage of tyres in the State.
The roatter was taken wup with the
Industry who has indicated that
67,375 Nos, during 1973 and 8,448
Nos. upto Fcbruary 15 in 1974 have
been supplicd to Punjab. Accokding
to the Imdustry, the requirecments of
the Punjab Roadways had bheen met
to the extent of 106 per cent of the
commitment,

The State Government has also been
informed that there would be no objec-
tion in principle to the import of tyres
in sizes 900 X 20 against their licence
for the import of sparc parts to the
extent of 75 per cent of the face valuc
of the licence,

-

FORMATION OF ADMINISTRATIVE AND

TECHNICAL SERVICES IN A SINGLL
CADRE TO INSURE PARITY

1029, SHR1 VASANT SATHE:
Will the PRIME MINISTER be plcas-
cd to state :

(a) whether there is a proposal to
torm a single cadre of administrative
and technical services like the Indian
Fconomic Service, the Indian Statisti-
cal Service, the Indian Engineering
Service, Indiwn Railway and Audit
Service etc. to ensure parity in no-
menclatute and emoluments;

(b) the stage of consideration of the
panly issue:

(c) whether the proposal for parity
between administrative, technical and
other cadres has becn accepted in prin-
ciple and proposed to be implemented
in a phased manner; and

(d) if so, the main fcatures of the
propesals under consideration and the
steps taken/proposed to be taken to
implement the decisions ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-
MENT OF PERSONNELI., (SHRI
RAM NIWAS MIRDHA) : (a) No.
Sir.

(b) to (d), Do not aris¢c im view of
{a) above.

-

SURVEY FOR JLMENITE IN KERALA

1030. SHRI A. K. GOPALAN :
will the Minister of ATOMIC ENER-
GY be pleased to state ;
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(a) whether any preliminary survey
has been undertaken to find out #me-
nite resources at Neendakara Coast in
Kerala: and

(b) if sv, the results of survey ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDH1): (a) Yes, Sir.
The Atomic Minerals Division of the
Department of Atomic Energy is en-
gaged in carrying oui investigations for
estmation of ilmenite and other eco-
nomic mineral reserves along the Neen-
dakara Coast in Kerala.

(b) As a result of surveys carried
out so far, it has been found that the
richest concentrations of ilmenite are
between Neendakara apd Kayamkulam.
Detailed investigations are still in prog-
ress

C.B.1. INQuIRY AcamnsT Ex-DIG
BurbwaN, WEST BENGAL

1031. SHRT ROBIN SEN : Will the
Minister of HOME AFFAIRS be
pleased to state

(a) whether C.B.I. has been holding
any enquiry against Ex-DIG, Burdwan
Division, West Bengal. at prcsent Chief
Security Officer, West Bengal Jails;

(b) whether alter serious allegations
against the caid officer by the State
Police Officers. he was transferred to
the present post; and

(c) what are the findings of CBI en-
quiry and what sleps Government con-
template in the matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OR HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) The
C¢'Bl is investigating a criminal case
under Scctions  467/468/420/120 (B)
of 1PC and section 5(2) of the Pre-
ventivn of Corruption Act, 1947, in
which this officer is also alleged to be
involved,

(b) Yes. Sir,
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{c) The investigation into the case
by the C.B.L is still in progress.

sifurdt & fraver-eart av =
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PusBLIC SECTOR UNDERTAKINGS IN
GUJARAT

1035, SHRI ARVIND M. PATEL .
SHR1 VEKARIA :

Will the Minister of PLANNING be
pleased to state :

(a) whether Gujarat Government
have suggested that Central Undertak-
ings should be set up ip the State dur-
ing the Fifth Five Year Plan; and

(b) if so, the decision taken there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a) and
{b). The Government of Gujarat had
proposed the establishment of a nu-
clear power station in Gujarat in the
central sector. It has not been possible
to include this scheme in the Fifth

Plan.

ALLOCATION oF FUNDs IN FIrFTH PLAN
Ffor THE DEVELOPMENT OF Comr IN-
DUSTRY AND CoOIR CO-OPERATIVES

1036, SHRI VARKEY GEORGE :
SHRIMATI BHARGAYVI
THANKAPPAN :

Will the Mimister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
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AND TECHNOLOGY be pleased to
«tate the amount allocated in the Fifth
Plan for the development of Coir In-
dustry and Coir Co-operatives ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA): In the Draft Fifth Plan, an
amount of Rs. 15.50 crores has been
tentatively allocated for coir industry
in the country.

Fair v Per CaPiTa INcoMe

1037. SHRI DEVINDER SINGH
GARGHA : Will the Mimister of
PLANNING be pleased to statc :

(a) whether the per capita income is
showing a steady fall smmce 1970-71,
and

same

(b) if so, the rcasons for the
situa-

and steps taken to improve the
tion ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 MOHAN DHARIA): (a) The
estimates of per Chpita income since
1970-71 as given in Economic Survey
-~1973-74—a copy of which was laid
on the Table of the House on February
25, 1974 are as under :—

P ee—

Year Pea capitaincome at 1960-61 prices

Rs
1970-711 348 6
1971-72 346 0
1972-73 3330

—

(b) The decline in per capita income
m 1971-72 and 1972-73 was due to
lower rate of growth of national in-
come as compared to the annual ave-
rage envisaged in the Fourth Plan This,
in turn was mainly due to set-back in
agricultural production on accoumt of
wide-spread droughts and floods and
alsp slower growth in industrial output
as a result of inadequate supplies of
industrial raw materials, _shortage of
power, transport bottlenccks, and dis-
turbed industrial relations.

The Draft Fifth Five Year Plan en-
visages an average annual rate of
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growth of 5.5 per cent. This should
yield an increase in per capita income
of over 3 per cent per annum. Policies
and measures to realise the targetted
rate of growth of national income have
been set out in the document on the
Draft Fifth Five Year Plan slready
laid on the Table of the House.

AGREEMENT BY NATIONAL SMALL IN-
pUsTRIES CORPORATION WITH A WEaST
GeERMAN  FirM

1038. SHRI C, JANARDHANAN :
Will the Minister of INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether the National Small In-
dustrics Corporation entered into an
agr&@ment with M/s. Myer Roth and
Pastor, a West German firm, for sup-
plying automatic chain-making
machine;

(b) if so, the main features there-
of;

(c) thc number of such machines re-
ceived by NSIC and sold to various
concerns in India;

(d) whether the machines are imcap-
able of giving the guaranteed output;
and

{e) if so, the steps being taken in
the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) and (b). No general run-
ning agreement has been entered into
with M/s. Myer Roth and Pastor, e
West Germap firm, by the National
Small Industries Corporation who have
however placed individual purchase
orders with them, for supply of auto-
matic chain-making machines.

(c) Six mmachines were received and
supplied to six different small units,

(d) and (e). Out of 6 small units to
whom these Automatic Chain-making
machines have been supplied, only ome
unit has raised a dispute about the
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rated output of the machine which is
pending before the Court.

INCREASE IN EXPORT OoF CEMENT TO
MEET CRUDE IMPORT BILL

1039. PROF, MADHU DANDA-
VATE : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether there is a move to curb
the internal consumption of cement to
increase the export of these items with
a view to meeting the enhanced Crude-
import bill; and

(b) if so, whether it will not create
artificial scarcity of these commodities
and the consequent rise in the prices of
these commodities ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) and (b). It is proposed
to export 3 lakh tonnes of cement by
the end of December, 1974 and another
5 lakh tonnes during 1975 to Iran as a
part of bilateral trade negotiations bet-
weerr India and Iran. This export
would also contribute towards earning
foreign exchange for meeting the higher
crude import bill,

To the extent cement is exported,
there will be lesser uvailability of
cement for internal use. It is, however.
being attempted to mitigate the im-
pact on internal availability of cement
by better utilisation of the installed
capacity and creation of additional
capacity in the country.

MEETING OF DEVELOPMENT CouNch.
OF PAPER PuLP AND ALLIED INDUS-
TRIES

1040, DR. H, P. SHARMA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether at a meeting of the
Development Council of Paper Pulp
and Allied Industries held in New Delhi
on January 16, 1974, the paper indus-
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try bad voluntarily agreed to revert to
the productionr on pattern of white and
other varieties of paper as it obtained
m 1968-70, the most comfortable year
of paper production; and also under-
tovk to enforce a voluntary price dis-
cipline;

(b) if so, what demands were made
by the industry in return for their said
undertakings; and

(c) Government's decisionr thereon?

THE MINISTER OF STATE IN
‘THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M B.
RANA): (a) Yes, Sir.

{(b) No demands were made by the
mdustry in return for their said under-
taking,

(c) Does not arise

EMPLOYMENT UNDER SCIENTISTS' PooL
T0 PERSONS COMING FROM ABROAD

1041. SHRI RAIJDEQO SINGH
Wil the Muister of SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether the Scientists Pool since
is inception has been serving a useful
vole as a reserve for meeting tlie meed
for Scientific and Technical Personnel
in the country;

(b) if so, whether it has succeeded
in its primary object of utilising the ser-
vices of persons coming from abroad
and to provide these persons appro-
priate work and a sense of securnty;
and

(c) if so, the pumber of persons
who have been provided with employ-
ment under the pool ?

THE MINISTER OF INDUSTRIAL

DEVELOPMENT AND  SCIENCE
AND TBCHNOLOGY (SHRI C.
SUBRAMANIAM): (a) Yes, S

The services of Pool Officers have becen
extensively used by Universities, Re-
search Institutions, Public Sector Un-
dertakings, the Health Services of the
Union and the State Governments,
ete.
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(b) Persons selected to the Scientists
Pool are attached to suitable orgamisa-
tions and aré allotted duties appropriate
to their background so that their ser-
vices are well utilised. The fact that
a substantial number ot Pool Officers
have been absorbed in regular jobs in
the organisations where they were at-
tached would indicate that their ser-
vices were appropriately utilised and
they proved useful to the organisations.

{(c) Up to the end of 1973, more
than 9,850 persony have becn selected
to the Scientists’ Pool of which 4358
jomned  3.555 persons have secured
regulai  employment in  India  after
working as Pool Officers for some time.

Another 1,128 persons  selected to
the Pool were able to secure refular
jobs without having to join the Pool
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ATROCITIES ON HARIJANS DURmNG 1973
AND rHE CURRENT YEAR

1044, SHRI K. M. MADHUKAR :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the repression on
Harijany have stepped up in a number
ot States due to apathy of the local
sdministration; and

(b) if so, the number of Harijans
Lilled in the various parts of the coun-
iy during 1973 und the current year
State-wise ? !

THE DEPUTY MINISTER IN
[HE MINISTRY OF HOME AF-
P AIRS (SHRI F. H, MOHSIN) : (a)
and (h). Information is being collect-
ed.

Loss 10 INDUSTRIES DUE TO POWER

FAILURES
1045. SHRI DINEN BHATTA-
( HARYA : Will the Minister of

INDUSTRIAL. DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) the total loss incurred by the
industries all over the coumry for
power failure (both in terms of pro-
duction and money value); and

(b) the effect of it on the earning
of the workers specially the industrial

workers ?
THE MINISTER OF INDUS
TRIAL DEVELOPMENT AND

SCIENCE AND TECHNOLOGY
(SHRI C. SUBRAMANIAM): (a)
3—1136L88/73
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and (b). Though most of the States
have reported existence of power
shortage from time to time, it is not
possible to arrive at a precise estimate
of the shortfall in industrial production
attributable solely to power shortage.
However, estimates of losses largely
due to power shortage in respect of
certain engineering industries evailable
with the Government were furnished
in reply to Unstarred Question No. 421
answered in the Lok Sabha on 25th
July, 1973. The production losses for
the subsequent period have not been
worked out. No information is avail-
able with the Government regarding
the effect of power failure on the
carning of the workers specially the
industrial workers.

SPTTING UP OF NUCLEAR POWER
PLANT IN ANDHRA PRDESH

1046. SHRI Y. ESWARA REDDY:
Will the Minister of ATOMIC ENER-
GY be pleased to state :

(n) whether the location of a nuclear
power plant in Andhra Pradesh has
been decided by the site selection
committec of the Atomic Energy De-

pariment;

(b) if so, the proposed location of
the plant; and

(¢) when the construction work is
proposed to be started ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY,
MINISTER OF ELECTRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDH): (a) to (¢).
The Site Selection Committee s
currenlty  examining various  sites
in the Southern Region includ-
ing Andhra Pradesh. A  decision
on the Jocation of an  atomic
power station in the Southern Region
can be taken only after the report of
the Site Selection Committee is receiv-
ed and considered by Goverument,
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REPORT OF THE WORKING GROUP ON
IMPROVEMENT OF CONDITIONY OF
Jans

1047, DR. RANEN SEN : Will the
Minister of HOME AFFAIRS be pleas-
ed to refer 1o the reply given to
Unstarred Question No. 384 on 2lst
February, 1973 regarding the Report
of the Working Group on the m-
provement of comditions of jails and
state the progress made after the con-

sideration of States’ views in this
regard ?
THE DEPUTY MINISTER IN

THE MINISTRY OF HOME AF-
FAIRS (SHRI F. H. MOHSIN) :
The Working Group which was set up
to examine measures for streamlining
the prisons and prison administration
has recently submitted its final Report.
Copies of the Report in question have
bean sent to the State Governments
with a request to furnish their opinion
on the recommendations contained
trerein. The Central Government mn
its role of co-ordinator would exa-
mine the recommendations only on the

hagis of the considered opinion of the
States.

REPORT OF SARKAR COMMISSION RE-
GRADING WORKING OF LARGE INpuUs-
TRIAL Houses

1048. DR, RANEN SEN : Will the
Ministey of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state ;

(a) whether Sarkar Commission are
inquiring into allegation that many
leading institutions had shown “umdue
favour” in giving financial assistance
to big industrial houses, has completed
its enquiry; and

(b) if so, the result thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM): (a) The Commis-
sion which interwlia is looking into
finaneial assistance given to certain lar-
ger industrial houses from public finan-
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cing institutions, bas not yet completed
the enquiry.

{b) Does not arise,

Serzure oF DacUMENTS ar M/S RHinp
CycLBs LIMITED

1049. KUMARI KAMLA KUMA-
RI: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether Government have not
been able to seize all the documents
of M/S Hind Cycles Limited through
which this company has made irregu-
larities;

(b) if so, the reasons therefor: and

(c) whether Government purpose to
seize all the files of the Company
immediately to make 4 thorough inves-
tigation ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRT M. B
RANA) : (a) to (c). The Board ol
Management appointed by Government
has taken possessior of =all current
books of account and other relcvant
documents available in Bombay and
Ghaziabad units of M/S Hind Cycles
Ltd.

RecasTiNG OF FirTd PLAN TARGETS

1050. SHRI PRABODH CHAN-
DRA ;

SHRI NARENDRA SINGH:

Will the Minister of PLANNING be
pleascd to state :

(a) whether Government pfropoae
to recast the Fifth Five Year Plan
targets in view of the hcavy incre_a.sc
in prices and the crude oil price crisis;
and

(b) if so, the main features thereot
and the major fields which .will be
adversely hit as a result of it?

THE MINISTER OF STATE 1IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : (a) and
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(b) The Draft Fifth Five Year Plan
was formulated in terms of 1972-73
prices. The Fifth Plan will be finalis-
ed after taking into account all the
relevatit factors including the rise in
prices in 1973-74, the crude oil crisis
and the performance of the ecamomy
in 1973-74. It is not yet possible to
indicate the impact of these factors on
the size and the content of the Fifth
Five Year Plan as the studies on this
subject have not yet concluded,

ViEws oF DR. RAINA ON NEWSPRINT
SHORTAGE

1051, SHRI PRABODH CHAN-
DRA : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
plcased to state :

(a) whether Government's attentiowr
has been drawn to the views expressed
by Dr Raina, an expert on paper
industry, attributing newsprint short-
age to Government’s unrealistic poli-
cies; and

(b) if so, the reaction of Govenr

ment thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT  (SHRI M. B.
RANA) : (a) No, Sir.

(b) Does not arise.

APPLICAIIONS FROM  ORISSA  IOR

INpUSTRIAL LICENCES

1052. SHRI GAJADHAR MAIJHI:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY bec pleased to
state

(a) the number of applications for
industrial licences in the big, small and
medium sectors from the State of
Orissa during the 1972-73 and the
present stage of such applications; and

(b) the criteria adopted by Govern-
ment in this regard ?

THE MINISTER OF INDUSTRIAL
DEVELQEPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
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SUBRAMANIAM) : (a) 38 applica-
tions from the State of Ofissa were
received during 1972-73. Of these 13
are pending and rest have been dis-
posed of. As small scale projects do
not need a licence, the information
furnished relates to projects falling
under the purview o? Ind, (D&R)
Act,

(b) While considering the applica-
tions for industrial licences/letters of
intent within the framework of the
Industrial Policy and the Plan prioritics,
due weightage is given to factors such
as industrial backwardness of ceriain
areas and the need to encourage me-
dium amd small scale enterprise,
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affT g &7 TrEw FATT FRAT T
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TELEVISION STATION POR BANCALORE

1056. SHRI K. LAKKAPPA :
SHRI P, R. SHENOY :

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state :

(a) whether a Television Relay
Station is likely to be established in
the Fifth Five Year Plan at Bangalore;
and

(b) whether any decision to have a
television Station in Bangalore has al-
ready been taken ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMATON
AND BROADCASTING  (SHRI1
DHARAM BIR SINHA): (a) wand
(b) In wiew of comstraint on resources,
it will not be possible 1o set up a TV
Station at Bangalorc during the Fifth
Plan. Threc Relay Centres are, how-
cver, likely to be set up in Karnataka
to provide on-going TV service after
the SITE Experiment is over The
tentative location of the transmitters
will he n the proximity of -

(i) Gulbarga
(ii) Raichur; and
(iii) Bagalkot/Bijapur.

KARNATAKA Lanp RerorM BiLL

1057 SHRI K LAKKAPPA :
SHRT D B CHANDRA
GOWDA :

Will the Mimnister of HOME AF-
FAIRS be pleased to state :

(a) the reasons for the delay in ac-
cording the Presidential aseent to the
Karnataka Land Reforms Bill;

(b) whether the Karnataka Land
Reforms Bill conforms to the National
Guidelines indicated by the Govern-
ment of India; and



69

Written Answers

(c) if mot, in what respect the
Kargatakh Land Reforms Bill deviates
from the guidelines ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI F, H. MOHSIN) :
{a) Presidential assent has .been ac-
«<orded to the Mysore Land Reforms
(Amendment) Bill, 1973,

(b) and (c¢). The Bill broadly con-
forms to the National Guidelines,

MISSING OF A BOY FROM SAROJINI
NAGAR, NEw DELHI

1058, SHR K. LAKKAPPA : Will
the Minister of HOME AFFAIRS
be pleased to refer to the reply given
1o Unstarred Question No. 3528 on the
Sth December, 1973 regarding missing
of a boy from Sarojiri Nagar, New
Dethi and state :

(a) the action tuken so far by the
Policc to trace the missing hoy;

(b) whether despite the fact
that somc important clues had been
furnished bv the parents of the missing
hoy, the culprits had not bcen appre-
hended as yet; amd

(¢) further action he proposes to
take in the matter of early restoration
of the missing boy to his parents ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI F. H. MOHSIN) :
(a) On the 5th June 1973 Shri R. S.
Khanna reported at Police Station
Vinay Nagar that his son Rakesh, aged
about 16 years, was missing from the
house. A report was recorded and a
<opy sent to the Missing Persoms
Squad of the Delhi Police and police
station staff was briefed on the des-
cription of the missing boy and cons-
tables were detailed to trace him,

On 2ist June 1973 Shri R.- 8.
Khanna informed Police Station Vinay
Nagar in writing that his son had been
kidnapped. A case of kidnapping was
registered the same day and the
investigation was taken wup. A re-
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port was sent for publication in
the Central Record Office Gazette
of Delhi Police and an announce-
ment was made op the All India
Radio. Messages were flashed to all
Superintendents of Police in the coun-
try to trace the boy. Nallshs, wells,
railway tracks and other suspected
areas in the police station jurisdiction
and adjoining areas were searched.
His classmates, teachers and other per-
sons were examined,

On 5th November 1973 the investi-
gation of the case was transferred to
the Crime Branch of the Delhi Police.
The photograph of the boy was sent
for publication im the C.B.I. Bulletin.
Inquiries have been made at the school
where the missing boy was studying.
No trace of the boy was been found
so far,

(b) All clues given by the parents
of the boy were thoroughly investigat-
ed, but no cvidence was found to
warrant the arrest of any person.

(c) All possible lines of investiga-
tion are being vigorously pursued to
trace the boy.

INDUSTRIAL LICENCE FOR NEw
PropucT

1059. SHRI BHALJNBHAI
MAR :
SHRI K. S. CHAVDA :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state

PAR-

(a) what copstitutes a new article
under the provisions of the Industries
(Dev, & Reg.) Act, 1951:

(b) whether for the manufacture of
any new product industrial licence/
registration with DGTD or approval
for manufacture under diversification is
required;

(c) whether there has been any ex~
cs,ptions to (b) above; and

(d) if so, the outlines thereof ?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND  TECHNOLOQY (SHRI C.
SUBRAMANIAM) : (a) As per pro-
visions of sub-section (dd) of Sec-
tion 3 of the Industries (Development
and Repulation) Act, 1951 (65 of
1951). ‘New article’, in relation to am
industrial urdertaking which is regis-
tered or in respect of which a licence
dr permission has been isswed under
this Act, means——

(a) any article which falls under
an item in the TFirst Sche-
dule to the Act other than
the item under which articles
ordiparily manufactured or
produced in the industrifil
undertaking at the date of
registration or issue of the
licence or permission, as the
case muy be, fall;

(b) any article which bears a
mark as defined in the Trade
and Merchandise Marks Act,
1958, or which is the subject
of a patent, if at the date of
registration or issuc of the
licence or peimission, as the
case may be, the industrial
undertaking was not manu-
facturing or producing such
article bearing that mark or
which is the subject of that
patent,

(b) to (d). Industrial undertukings
arc required to obtain industrial licence
for the manufacture or production of
new atlele except those which are
covered by the Notification No. 5.0.
98(E) /IDRA/29B/73, 1 dated the 16th
February, 1973, (a copy of which is
available in the Library of the Lok
Sabha Secictariat) which gives exemp-
tion from obtaining an industrial
licence. subject to certain conditions.

PerMISSTON o IMPORT Raw MaTer-
1AL.S BY UNDERTAKING

1061. SHR1 BHALJIBHAl PAR-
MAR : Will the Minister of INDYS-
TRIAL ° DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
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pleased to refer to reply to Unsterred
Question No, 438 of 14th November,
1973 regarding issue of letters of intemt
for expansion of foreign firms and
state :

(a) whether the undertakings have
been permitted to import raw materials
both direct and indirect for items
covered under permission/no objection
letters;

(b) it so, the outlines thereof; and

(¢) whether permission letters have
been treated as industrial licences for
all intents and purposes ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY (SHR1 C
SUBRAMANIAM) : (a) to (c¢) The
undertakings have been allowed to im-
port raw materials as per Import Trade
Control Policy. The Permission Letters
conveyed approval tor the manufacturc
of certain formulations by the con-
cerned firms.

MONTHLY RETURN ofF PRODUC MON
SUBMITTED 10 DG TD

1062, SHR!I BHALJIBHAI PAR-
MAR : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE  ANDt  TECHNOLOGY
b> pleased to state -

(¢Y whether monthly return of pro-
duction submitted o D.GT.D. s
smply mecant for statistical purposes :

{b) whether it indicates name and
production of ecach item separately; if
not how Government was able to veti-
fy that a particular new product has
been inctuded; and

(¢) what checks arc exercised to
verify the authenticity of these claims ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR1 C.
SUBRAMANIAM) : (a) and (b). The
monthly returns of production submit-
ted by the units borne on the registers
of the DGTD, apart from their use
for statistical purposes, are also used
to examine :
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(i) performance of the units con-
cerned vig-a-vis licemsed capa-
city;

(ii) the problems and constraints
in cffective utilisation of the
capacity;

(iii) order booking of the Com-
pany's stocks of finished
goods at the time of report-
ing:

(tv) employment position; and

(v) over utilisation.

The names and production of basic
iems are reflected iw the production
retuins,

(c) The production returns are scru-
tmised hy the Development Officers
in the DGTD and these are subse-
quently co-rclated with three monthly.
ux monthly and annual applications for
clearuncc of raw materials etc. which
at that stage are certified by a Charter-
cd Accountant. Im this process, the
monthly returns submitted by the units
are also taken into account and the
duthenticity gets checked.

Where trends have shown over-utili-
sation, wherever necessary. nspection
visits are organised by the DGTD. It

has to be borne in mind that thesc
teturns arc more than fow  thousand
per month and selective chechs  arc
don: on o periadic hasis kecping in
view the trends depicted.
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LAW AND ORDER SITUATION IN GUJARAT

1065. SHR] M. M. JOSEPH :
SHR1 INDRAJIT GUPTA :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether the Union Minister of
Irrigation and Power was sent to Guja-
rat for an on-the-spot study of the situa-
tion and if so, the findings of his study
report;

(b) whether Army and Central Police
Forces were deployed in the State in
January, 1974 to deal with the situa-
ton;

() the number of persons killed by
army and police firings in each city/
town, the extent of loss of life and pro-
perties and the compensation paid to the
families of the persons killed; and

(d) the steps taken or proposed to be
taken to normalise the situation there ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 F. H. MOHSIN) : (a) The
Union Minister of Irrigation and
Power visited Gujarat in January, 1974
in connection with the situation prevail-
ing in the State. He observed that the
situation in the State was a complex
one, with agitations and disturbances
arising from shortages of foodgrains and
price rise and that the Central Govern-
ment and the State Government shoulu
jointly find remedies.

(b) Yes, Sir.
(¢) Information is being collected.

(d) The State was brought under the
President’s Rule on the 9th February,
1974, following the resignation of the
Ministry and all necessary steps arc
being taken to restore normalcy, with
the cooperation of all sections of the
public.

INCLUSION OF ANTI-SEA Erosion
VORKS IN KERALA IN CENTRALLY
SPONSORED SCHEMES

1066, SHRI M. M. JOSEPH : Wil
the Minister of PLANNING be pleascd
to state
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(a) whether Government have decid-
od to include the anti-sea erosion works
sn Kavala in the Central /Centrally spon-
sored schemes: and

(b) if so, whether Central Govern-
ment will treat the pattern of assistance
as grant, and not as loan even for the
works already completed ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRT MOHAN DHARIA) : (a) No,
Sir. However, the Planning Commis-
sion has under consideration a proposa!
for providing some financial assistance
to the State for the purpose during the
Fifth Plan.

(b) The Planning Commission have,
in consultation with the Ministry of
Finance, taken the view that consider-
ino the nature of the scheme, it will not
be advisable to treat any Central assis-
tance for anti-sea erosion works in
Kerala as a grant when. in the case of
other States, the allocations made for
programmes for resource development
are being treated as loan assistance.
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TV, Stations FUNCTIONING IN
Inpta

1069. SHRI D, P. JADEJA .
SHRI ARVIND M. PATEL :

Wil the Minister of INFORMA-
TION AND BROADCASTING be
Pledsed to state the number of T.V. Sta-
tions functioning in India at present,
their places and ranges ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING ( SHRI DHARAM
BIR SINHA) : Three T.V. Stations at
Dethi, Bombay and Srinagar and two
relay centres at Amritsar and Poona are
at present functioning in the country.
Their ranges are as follows :

(i) Delhi: 60 kms,
(ii) Bombay ; 95 kms.
(iii) Srinagar : 90 kms.
(iv) Amritsar ; 65 kms.
(v) Poona : 80 kms.

APPLICATIONS FOR SETTING Up OF
INDUSTRIES

1070. SHRI D. P. JADEJA -
SHRI VEKARIA :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY be pleased to
state ¢

(3) the number of applications re-
ceived for setting up industrics with the
c._xpi!al of less than one crore from
different States, Statewisc, during 1973;

(b) the number of cascs disposed of
within the month period: and

(c) the number of such cases which
have not been disposed of, within the
fime limit und the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR} C. SUB-
I_RAMANIAM) ¢ {a) 1043 industrial
licence applications for setting up new
undertakings with capital cost less than
Rs, One Crore were received during
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1973. Statewise break up is indicated in
the enclosed statement. [Placed in Li-
brary. See No. LT-6253/74). In addi-
tion, Directorate General of Technical
Development received 1418 applications
from different States, as per statement
showing Statewisc “break up enclosed
statement H [Placed in Library, See No.
(.T-6253/74] for registration.

(b) and (c). Streamlined procedures
for industrial approvals have been in-
troduced with effect from 1-11-753 and
the applications received thereafter are
being disposed of according to the pres-
cribed time-schedule. The registration
app'ications are also being processed
according to a time-bound programme.
With regard to old applications receuycd
prior to that date, every effort is_b'«.mg
made to dispose them off as expeditious-
ly as possiblc.

FirTH PLAN FOR STATIS

1071. SHRI D. P. JADEJA :
SHRI PHOOL CHAND
VERMA :

Will the Minist.er of PLANNING be
pleased to state :

(4) in case of how many States Five
Year Plans have been sanctioned by the
Planning Commission uptil now;

(a) what were the proposed plan out-
lays ot differcnt States: and

{c) how much Planning Commission
has sanctioned in respect of cach State ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) :

(a) to (c). A Statememt is placed on
the Table.of the House indicating ihe
Filth Plan outlays. as proposed by the
respective State Governments 1 thar
Draft Fifth Five Year Plans, Discus-
sions on these State Plans have conclud-
ed. However, a final decision un the
size and the contents of the Plans of
individual States is yet to be taken on
the basis of the overall availability of
resources with the Centre and the respec-
tive State Governments.
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StATEMENT

(Rs. Crores)
State Dutlays pro-
posed by the
State Gover-
nments in
Draft Fifth
Five Year

Plan
Andhra Pradesh . 127700
m . . . . 944 -34
¥ . . . . 152000
Gujarat . . . 1100-00
Haryana . . 740-02
Himachat Pradesh 31913
Jammu & Kashmir 42500
Karnataka 135000
Kerala . . 747 -50
Madhya Pradesh . 197096
Maharashtra 2621-22
Manipur 238-76
Mecghalaya . 223-88
Nagaland 139-93
Orissa 83609
Punjab 929-75
Rajasthan 92176
Tamil Nadu 1531 -88
Tripura 27829
Uttar Pradesh 353925
West Bengal 151379

INSFIGURING OF THE HEAD Of 1HE STATUE
or MaHAI1MA GANDHI AT HARLJAN }IOTEL
IN USHLAMPATI, MADRAS

1072, SHRI M. S. PURTY : Will the
Miuister of HOME AFFAIRS he plcased
1o stade

(a) whether the head of the statue of
Mahatma Gandhi at Harijan Hostel in
Usilampatt (Madras) was f{ound dis-
figured on the cve of the Republic Day
ie. 26th January, 1974; and

(b) if so, whether Goverament have
made investigation into the incident and
the results thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) and (b).
According to the information available
with the Government, the statute of
Mahatma Gandhi installed yn the pre-
miscs of Harijan Hostel at Usilampatt
(Madurai district) was Jisfigured by
some miscreants on the night of 25th
January, 1974, A case has buen regis-
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tered by the police and is under investi-
gation.

AGREEMENT FOR PURCHASE OF GUODS OF
CoMPANIEs IN INDIAN Oxycen Lro.

1073. SHRI INDRAJIT GUPTA:
Vill the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to sefer to
the reply given to Unstarred Question
No. 2488 on the 28th November, 1973
regarding Agreement for purchasc of
goods of companies in India by the
Indian Oxvgen Limited and staic :

{a) whether the trade of the company
with Tata Iron and Stecl Company
Limited and the Birla Jute Manufactur-
ing Company is processcd under various
agreements between these compunies;

(b) whether the Company has any
other trade relations with any ather
manufacturers of industrial gases in the
country; and

(c) if so, the outlines thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHR}1 M. B.
RANA) : (a) to (¢). The information
is being collected and will be laid on
the Tablc of the House.

DEMAND FOR INCLUSION OF MANIPURCL
ILANGUAGYE. IN EIGHTH SCHFDULE OF
CONSTITUTION

1074, SHRI INDRAJIT GUPTA :
Wilt tho Minister of HOME AFFAIRS

be pleased to state :

(a) whether a popular demand is
gaining ground in Manipur for the in-
clusion of Manipur language in Eighth
Schedule of the Constitution: amd

(b) if so, the facts thereof and the
Government’s reaction on it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 F. H. MOHSIN) : (a) and (b).
The facts arc being collected,
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INDIAN OxYGEN Lo,

1075. SHRI INDRAJIT GUPTA:
‘Will the Minister of INDUSTRIAL
DEVELOPMENT AND  SCIENCE
A‘ND TBCHNOLOGY be pleased to
state :

{a) whether Government propose to
isgue several letters of intent to pros-
pective eatreprencurs to  manufacture
imdustrial gases, 50 that Indian Oxygen
Limited would lose their monopoly in
the trade;

(b) whetber the M.R.T.P. Commis-
sion have ever enquired into the details
of functions of Indian Oxygen Limited;
and

(c) whether Government of West
Bengal had opposed the proposal of
nationalisation of Indian Oxygen Limit-
ed.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) Government have al-
ready issued letters of intent to a
large number of entrepreneurs for the
manufacture of industrial gases in the
country. This will definitely affect the
dominant positionr of Messrs. Indian
Oxygen Limited in the field of industrial
gases,

{b) No, Sir.

(c¢) As there was no proposal for
nationalisation of Indian Oxygen Limit-
ed, the question of opposition from
West Bengal Governmemt does not
arise,

ACTIVITIEs OF ADARSH VIDYA MANDIR,
JATPUR

1076. SHRI 1SHAQUE SAMBH-
ALI: Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government have re-
wived any complaint and requests to
enguire into the activities' of the
‘Adarsh Vidya Mandir’, Jaipur by
ChB.l;
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(b) if so, \;fbcg.ber C.B.1, has taken
the investigation; and

{c) if so, the facts thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPARTMENT
OF PERSONNEL (SHRI RAM NIWAS
MIRDHA) : (a) No such complaint has
been received in C.B.]. or the Depart-
ment of Personnel and  Administrative
Reforms,

(h) and (¢). Do not arise,
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CoMMURAL f10Ts N UDP.
\ VARIOUS BTATELS

1078. SHRI BHOGENDRA JHA :
SHRI PM. MEHTA

Will the Minister of HOME AF-
FAIRS be pleased to state :

AND N

(a) the specific causes and forces
behind the recent communal riots  in
weveral places of Uttar Pradesh and
some other States; and

(b) Government's reactiony thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOMF AFFAIRS

(SHRI F H. MOHSIN) (a) and (b).
The specific causes and  forces
behind communa! incidents and

1oty generally vary from place to place
and 1t 1s not possible to expalin in a

general way such causes and  forces
responsible for incidents n  different
places over a period of time. During

1973 there weie 242 ncidents  of
communal nature ot which 13 were
werious  The ncudents occurred owing
to differences between ndividuals  or
gioups bilonging to different communi-
ties  Fach mcidint was dealt with by
the State Government concerned m aw
appropriate manncr and where neces-
<iry the Government of India also
vatended such assistance as was desir
able and possible

SHortAGt OF CoAl IN CEMENT
INDUSTRY

1080. SHRI BHOGENDRA JHA :
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TEFCHNOLOGY be pleased to
state -

(a) whether th: Cement industry is
facing a crisis due to the shortage of
coval, and

(b) if so, the steps taken by Govern-
ment to ensurc adequate supply ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (2) and (b). The require-
ment of coal for the cement industry
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has been assessed at 5.20 lakh tonmes
per month against which an allocation
of 4.57 lakh topnes per month, hes
been fixed. With a view to ensure
adequate supplies of coal to the
Cement industry, a Standing Linkage
Committee has been set up in the
Department of Mines and the position
of coal supplies to the Cement indus-
try is reviewed by this Committee every
month. Keeping in view the Iocation
of factories, the quality of coal Ve-
quired etc; the cement factories have
becn linked to different coal fields. A
jomnt monitoring cell has been set up
at Calcutta 10 watch constantly the
actual despaiches of coal to the Cement
factories  However, the actual des-
patches of coal have been below the
allocations fixed, as will be scen from
the following figures i—

(figures in tonnes)

Month Monthly
Quota
fixed by the
Linkage
Committee

September, 1973 4,45,450
QOctober, 1973 . 4,53,550
November, 1973 4,53,550
December, 1973 4,57,250
January, 1974 4,57,250

Actual coal recerpt

Shortfall m supply

L e —

3,27,024 1,18,426
3,38,482 1,15,068
1,47,331 1,06219
3,25,057 1,32,193
3,27.910

1,29,340

As a result of the shortfall in sup-
plies of coal, some of the cement
factorics were compelled to use furnace
ol

In order to improve production of
coal and its transport to the cement
factories, the Government have taken
a number of measures. Some of the
important steps taken in this directions
are as under :

(i) A high level Committee
under the Chairmanship of Demnty
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Minister in the Department of Mines, \

has been set up to review the
measures needed for improving coal
transport and distribution;

(ii) A Joint Cell consisting of
representatives of  Railway  Board,
Coal Mines Authority and Bharat
Coking Coal Ltd, has been set up at
Calcutta to ensure proper co-ordina-
tion in movement of coal;

(1ii) Rail transport is being sup-
plemented by movement of coal by
road, coastal shipping etc; and

(iv) Special efforts are made to
such supplies of coal to a cement
factory facing critical stock  situa-
tion.
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SUPPLY OF JEEPS FOR HILL POSTAL
DivisioN oF H.P.

1084. PROF., NARAIN CHAND
PARASHAR : Will the Minister of
‘COMMUNICATIONS be pleased to
«state ;

these Divisions; and

(b) if not, the likely date by which
these would be supplied ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
Not yet,

(b) D.G.S.&D. who is centrally con-
troling supplies of jeeps to various
departments and Ministries of Central
Qovts. has intimated that jeeps in the
present case are expected to be supplicd
by March, 1974,

SANCTIONING OF C.0s. anp P.C.Os.

1085. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
COMMUNICATIONS be pleased to
state : (a) the number of P.C.0s and
C.Os sanctioned, State-wise, during the
year 1973-74; and

(b) the number of such offices
among them where the State Govern-
ments/Local public had to offer the
Rent and Guarantee terms for gelting
these offices sanctioned in each case ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
and (b). The required information s
given In the statement laid in the Table
of the House. [Placed in Library. See
No. LT-6254/74].

OPENING OF C.Os avp P.C.Os IN H.P.

1086. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
COMMUNICATIONS be pleased to
state :

{a) the names of the places in
Himachal Pradesh, districtwise where
the demand for opening (i) P.C.Os and
(ii) COs has been received in 1973-
74;

(b) the names of places where these
offices have been sanctioned in each
case; and

.
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() the likely date by which the deci-
, sion in other cases would be taken ?

, THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
to {¢). The required information is
given in the statement laid on the Table
ot the House. {[Placed in Likrary. See
No. LT 6255/74].

DECLINE IN PER CAPITA INCOME

1087. SHRI SAMAR GUHA:
SHRI BHARAT SINGH
CHOWHAN :

Wil the Minister of PLANNING be
pleased to state :

(a) whether the per capita income
in India at constant prices declired 10
1972-73 as compared o the previous
ycars :

(b) if so, the reasons for the short-
fall; and

(¢) the figures of per capita income
during the last three years ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : (a) to
{c). The figures ar¢ under examination
and will be laid before the House shortly.

PATHAK COMMITTEE REPORT ON
TELEQOMMUNICATION EQUIPMENT

1088+ SHRI RAM PRAKASH:
Will the Minister of COMMUN!CA-
TIONS be pleased to state :

(a) whether Pathak Committee has
submitted its report regarding develop-
ment of telccommunication equipment;
and

{b) if so, the reaction of
ment thereon ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI K. BRAHMA-
NANDA REDDY) : (a) Yes.

(b) Government have taken doci-
sions on majority of recommendations
of the Pathak Committee, A state-
ment of these decisions was laid on the

Govern-
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Table of the Lok Sabha on the 28th
November, 1973, The remaiping re-
commendations are under active donsi-
deration of the Government.

NATIONALIZATION OF SICK  TeEXIILE
MiLLs

1089. SHRI MOHINDER SINGH
GILL :

SHR]I PURUSHOTTAM
KAKODKAR :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY bc pleased to
state :

(a) whether a decision has been taken
10 nationalise about 104 textile mills in
the countrv which were previously taken
over by the State Governments during
the last few vears and are still in the
sick list;

(b) if so, whether the financial and
adminstrative aspecls have been studied
before doing so; and

(¢) the stage at which the proposal
stands ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : () to (c). It Lias been dead-
ed in principle to nationalise the 103
sick textile undertakings whose mana-
gement has been taken over the Central
Government under the Industries (Deve-
lopment and Regulation) Act, 1951 and
the Sick Textile Undertakings (Taking
Over of Management) Act, 1972. All
the relevant aspects are being examined
at present,

HiGH LEVEL BOARD FOR DRVELOP-
MENT OF DELHI

1090. SHRI MOHINDER SINGH
GILL :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(n) whether a high-evel Board for
developing Delhi has been set wp
recently; and
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(b) if so, its constitution and powers
given to this Board ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN) : (a) No, Sir.

(b) Does not arise,

WORKING OF DELHI PoricE

1091. SHRI MOHINDER SINGH
GILL : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether some additional steps
are being taken to tone up the working
of the Delhi Police; and

(b) if so, what arc these steps and
the changes that are sought to be
brought about thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) Yes Sir.

(b) A Statement is attached.

STATEMENT

Steps 1ahen and the chunges that are
sought to be brought in the working of
Delhi Police.

(i) Patrolling is done regularly by
the Police Control Room vehicles in
their respective areas round the clock.
This is meant to ensure prompt collec-
tion and dissemination of information
to strengthen public confidence by
prompt response to the calls for help
and to take on the spot action till the
local police take charge of the situation.

(ii) Mohalla mcetings arc being held
in areas effected by a high incidence of
crime to seek cooperation of the public
in measures to control crime,

(ili) The responsibility of the Divi-
sion Officers and Beat Constables has
been enforced and punishment is given
for in-efficiency and reward to those
who develop useful criminal intelli-
gence,

(iv) A concerted drive was launched
by the Declhi Police to complete the in-
vestigation pending with them and to
file these c¢ases in courts. On 20th
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September 1973 there were 1198 IPC
cases pending investigation which had
been registered in 1971 and 1972. In
course of this drive, investigation was
completed in 775 of these cases.

(v) The citizens are being educated
to fight crime and to inform the police
of criminal activity in their areas.

(vi)*Motor cycles fitted with wire-
less have been provided to the Districts
for patrolling vulnerable areas.

(vii) Foot Patrolling staff has also
been organised. Under this scheme the
are in constant contact with the Control
Room,

(viii) Citizens Voluntary Force has
been organised. Under this scheme the
assistance of the public is being sought
by the police for controfling crime and
in discharge of its regulatory fuactions.

(ix) In order to speed up investiga-
tion, the investigating staff has been
separated from law and order duty stuff
in somc Police stations.

(x) In order to improve police pube
lic relations, a number of police infor-
mation booths have been set up in
selected parts of the city.

(xi) For a more inlensive and effec-
tive policing of the trans-Jamuna areas,
a separatc police district has becn set
up for these arcas.

ENQUIRY INTO LAND GRAB BY CAUSTIC
Sopa MANUFACTURERS IN NORTH
KANARA, KARNATAKA

1092, SHRI B. V. NAIK : Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state :

(a) whether a joint representation
signed by 21 Members of Parliament to
appoint a commission of enquiry into
the land grab casec by the Caustic Soda
manufacturers in the North Kanara
District of Karpataka State had been
submitted to the Ministry of Industrial
Development on the 14th December,
1973; and

(b) if so, action taken thereon ?
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THE MINISTER OF STATE IN
MINISTRY GF INDUSTRIAL
VELOPMENT (SHRI M. B.
RANA): (a) A copy of joint represen-
tation signed by 21 Members of Parha-
ment. dated the 14th December, 1973,
requesting, for the appointment of a
Commission of enquiry mto land-grab
case by the Caustic Soda manufacturers
in the North Kanara Distridt of Karna-
taka State, addressed to the Prime
ter was received n this Ministry.

(b) The Government of Karnataka
are understood to have issued a notifi-
cation for acquisition of land in North
Kanara Dastrict for an industrial area
subscquently to be used for the manu-
facture of salt by a caustic soda manu-
facturer in Kagnataka State, The mat-
ter is therefore the concern of the State
Government,

PROROSAL TO SET UP AN INTER-STATR
CouNcIL FOR BORDER DISPUTES

1093. SHR1 B. V. NAIK : Will the
Minister of HOME AFFAIRS be pleas-
ed to-state :

(a) whether Government have been
in receipt of any proposal to constitute
an Inter.state Council for border dis-
putes; and

(b) if so, their reaction thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H, MOHSIN) : (a) and (b).
Suggestions for the constitution of a per-
manent machinery for solving border
disputes have been received by Govern-
ment from time to time. The Govern-
ment’s view as stated previously also
has been that these disputes should nor-
maily be settled by mutual negotiations
and agreement, The forum of Zonal
Councils is already available for dis-
cuwasing and making recommendations
on matters concerning border disputes,
The nature and requirements of edch
case being different, a standing agency.
or machinery exclusively for the purpese,
of settlement of border disputes is not
considered necessary or desirable
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PROOGRESS REGARDING DIFFUSION OF
OWNERSHIP OR NEWSPAPERS

1094, SHRI B. V. NAIK. : Wil the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(«) thc progress in regard to the
Diffusion of Press Ownership; and

(b) the probable period by which this
objective will be fulfilled ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) and (b). The ques-
ton of delinking newspapers from big
business interests is still under conside-
ration. It 18 not possible to state at this
stage when a final decision in the mat-
ter will be taken by Government

DISAPPEARANCE. OF A SUSPECT FROM
MoTi NAGAR POLICE STATION

1095. SHRI SAT PAL KAPUR:
Will the Mmister of HOME AFFAIRS
be pleased to state -

(a) whether a suspect has mysterous.

ly disappeared from a lock-up in the
Moti Nagar Police Station, Delhi;
(b) whether any enquiry has been

ordered to look into the circumstances
of the disappearance; and

(c) if so, the result thereof and the
persons against whom action has been
taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISIRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) In the
might between 10th and 11th January,
1974 a suspect slipped away from
Police Station, Moti Nagar and he has
not been traced as yet.

(b) and (c). The Additional District
Magistrate conducted an inquiry in this
matter and found that the allegation
that the accused had been beaten to
death in the police custody was not cor=
rect. Ome Sub-Inspector of Police has
been suspended for negligence in the
escape of the suspect from police cus-
tody.
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UnvuTtiLizep LICENGES

1HP6, SHRI C, K. JAFFER SHA-
RIBF : Will the Minister of INDLIS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state:

(a) whether there are some indus-
tries o whigh licencgs wore given by
Government duning 1972-73 but re-
mained unimplemented; and

(b) if so, the names of such indus-
tries and the reasons for not utilising
them properly ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRL C.
SUBRAMANIAM) : (a) The setting
up of a new undertaking normally takes
about three to four ycars after the issue
of an industrial licence. It is, therefore,
premature to expect that new under-
takings in respect of which industrial
licences issued during the last two years
would have fructified into actual pro-
duction. The industrial licences issued
during 1972-73 are, therefore, at various
stages of implementation,

(b) Does not arise,

ATROCITIES COMMITTED BY SHIV SENA
IN BoMBAY

1097. SHRI C. K. JAFFER
SHARIEF :
SHRIMATI BHARGAVI
THANKAPPAN :

Will the Minister of HOME AP-
FAIRS be pleased to state :

(a) whether Government’s attention
has been invited to the fact that in
January, this year the Shiv Sainiks
stabbed to death a hawker from
Kerala, looted an estimated 250 Kan~
nadiga-run Udipi Hotels, smashed the
glass fronts of hanks and firms and
assaulted a large number of homs-
bound people by throwing stones and
empty coconut shells at them in the
crowded Fort Area around Flors Foun-
tain, Victoris Torminus, Kalba Devi
and Girgaum in South Bombey; acd
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(b} if sp, the steps Government have
proposest: to save the life of people in
such, situation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF (HOME AFPAIRS
(SHRI F. H. MOHSIN) : (a) Accord-
ing to information received from the
Government of Maharashtra, a Keralite
hawker was stabbed to death on the
25th January, 1974, before the Shiv
Sena Morcha had started. Cash from
three Udipi hotels was reported to have
been looted on that day and minor
damage was caused to some
stalls etc,, including two Udipi hotels.

(b) The casc relating to the stabbing
of hawker is under investigation by the
Crime Branch, C.I.D., Bombay. A
number of persons have been arrested
for substantive offences in these distur-
bances. The State Government have
taken all steps to protect the life and
property of people in the city and to
give full protection to all linguistic
minorities, and to deal firmly with all
acts of violence.

SETTING UP OF MINI NEWSPRINT MILLS

1098. SHRI C. K. JAFFER
SHARIEF :
SHRI A. K. GOPALAN :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether there is any scheme to
set up mini newsprint mills in the coun-
try; and

(b) if s0, main features thereof and
mature of food-stock to be used ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) A note regarding setting
up of mini newsprint plants was dis-
cussed at the meeting of the Develop-
ment Council held in January 1974,
and it was decited to have the proposal
examined by the Technical Committee
of the Council.
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(b) The schems envisages the setting
up of plants of 2530 tonnes per day
capacity and use of furnish consisting
of 30% waste paper and 50% mecha-
nical pulp from wood or High Yield
Pulp from agriculture residues.

Use OF WHITE PRINTING PAPER BY
NEWSPAPERS

1099. SHRI C. K. JAFFER
SHARIEF :
SHRI N, R. VEKARIA :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether the necwspapers have
been asked not to buy white printing
paper in the open market;

(b) whether the registrar of news
papers would distribute the fixed quota
of white printing paper supplied by the
raills to the newspapers; and

(¢) if so, the new policy of Govern-
ment in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) There is no absolute ban
on the use of white printing paper by
newspapers. Newspapers which are not
supplied with newsprint by Govern-
ment are free to use any kind of paper.
The consumers of newsprint are, how-
ever, forebidden to use printing and
writing paper. The validity of rclevant
Control Order have, however, been
challenged before Courts,

{b) and (c). The Registrar of News-
papers is at present not distributing
white printing paper to newspapers. A
proposal 13, however, under considera-
tion for making available a certain ton-
nage of white printing paper per annum
to newspapers.

PLANNING MINISTER'S VISIT TO IRAQ,
RuUssIA AND KUWAIT IN CONNECTION
WITH ENERGY CRISIS

1100. SHR1 P. GANGADEB :
SHRI M, S. SANJEEVI
RAO:
Will the Minister of PLANNING
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be pleased to state :
(a) whether he had visited Iraq,

Russia and Kuwait in' connection with
the Energy Crisis;

(b) whether any agreement has been
signed with these Governments; and

(c) if so, the steps proposed to be
taken in pursuance of this agreement to
tide over the energy crisis ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : (a)
(c). Mimster of Planning recently visit-
ed Iraq to review the progress of bilate-
ral relations in the field of economic
and scientific cooperation. He also
availed of the opportumities to discuss
with the leaders of the Republic of Iraq
the problems caused by the steep rise in
the prices of crude oil. He did not visit
Kuwait officially, but had to stop over
in transit on his return from Baghdad.
He did not visit the Soviet Union at all.

During the review, certain new areas
for cooperation between India and
Iraq in the field of agriculture, irriga-
tion and industry were identified. Fresh
rcquests for techmical assistance for
preparing project reports and in deput-
ing senior and middle level technical
officers with specialization in irrigation,
agriculture, soil conservation and ol
exploration, planning have been receiv-
ed from Iraq. JIraq has made positive
response in regard to our suggestions for
finding a solution to the problems creat-
ed by the escalation in oil prices,

APPREHENSION OF CLOSING DOWN OF
MOST INDIAN PAPERS FOR WANT OF
NEWSPRINT

1101. SHRI P. GANGADESB :
SHRI D. D. DESAIL:

Will the Minister of INFORMA.
TION AND BROADCASTING be
pleased to state :

(a) whether in his Annual Report,
the Director, International Press Insti~
tute stated in December, 1973 that most
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Indian papers may close down for want
of newsprint;

(b) whether Press in India is thredten-
ed by shortages of newsprint; and

(c) whether most of the country’s
newspapers will have to close down ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) A news agency
message quotes the International Press
Institute as saying in its annual review :

“Faced with completely inadequate
paper supplies most of the 521 Indian
dailies will be forced to close down
if drastic measures are not taken
without delay”.

(b) Yes, Str,

(c) It is hoped such a situation would
not arise in view of the steps taken by
Government to meet the shortage, and
voluntary regulation of publication by
newspapers,

Discussions wiTH CHIEF MINISTERS
ON SIZE OF PLAN FOR EACH STATE

1102, SHRI P. GANGADEB :
SHRI P. M. MEHTA :

Will the Minister of PLANNING be
pleased to state :

(a) whether discussions were held
with the Chief Ministers of various
States during the last week ot December,
1973 at New Delhi;

(b) if so, whether any settlement was
reached with them as regards the size
of the plan for each State for 1974.75;
and

(¢) if so, the salient features of the
settlement reached o respect of each
State ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : (a) to
(c). The discussions with Chief Minis-
ters/Governors of various States and
Union Territories on their Annual Plans
for 1974-75 were held from ist January
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to 12th February, 1974, Howéver, the
sizes and the contents of the Plans of
individual States have yet to be finalis-
ed on the basis of these discusslons’

MANPOWER DIFFICULTIES ENVISAGED IN
RADIo AND T.V, INDUSTRIES

1103. SHRI P. GANGADEB :
SHRI SHRIKISHAN
MODI :

Will the Minister of ELECTRONICS
be pleased to state ;

(a) whether Radio and Television
Industry is expected to face manpower
difficulties in the ncar future; and

(b) if so, the steps taken by Govern-
ment to study for manpower situations
in specific industries ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS AND MINIS-
TER OF SPACE (SHRIMATI INDIRA
GANDHI) : (a) and (b). The Depart-
ment of Electronics has supported the
establishment of Centres for training
manpower at various levels. It has also
undertaken an analysis of the situation
in respect of manpower in the field of
electronics. The proposed study will
include an assessment of detaled cate-
gories of man power requirements in
the various areas of electroniis. On the
basis of this study, further action will
be initiated to upgrade existing training
programmes and to also start new
courses in electronics and allied flelds,
The Department also plans to operate
a scheme for the meaningful utilisation
of Indian Sciemtists and technologists
who have had expcrience abroad in
Electronics.

JSSUE OF LICENCE TOR MANUFACTURE
OF FINISHED LEATHER TO TATAS

1104, SHRI P. GANGADEB :
SHRI N. SHIVAPPA :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state: .

(a) whether any licence has been
granted to Tatas for the manufacture of
finished leather and leather garments;
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(b) if %0, whether they beve been
given ticonces for any other ftems; if 80,
tbe'wtﬂnes thereof; and

(c) whether interests of the small
leather workers have been looked into ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHR1 M. B.
RANA) : (a) M/s. Tata Exports Ltd,
New Delhi have been grauted an Indus-
trial Licence on 13.2-74 for the esta-
blishment of a new undertaking at
Dewas in the State of Madhya Pradesh
for the manufacture of tinished leather
and garments.

{b) MNo other industrial licences has
been issued to M/s, Tata Exports Ltd.
during 1973 and upto 16-2-74,

{¢) The interests of the small lcather
workers had been kept in view while
cousidering the proposal,

PRICE OF NYION TYRES

1105. SHRI G. Y. KRISHNAN:
Will the Mimister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether it is a fact that as the
price of nylon cord had shot up by
about 300 per cent, manufacturers of
nylon tyres have raised the prices by
ten per cent. but the Government did
not allow the price risc and tyre manu-
facturars found it uneconomical to pro-
duce this type of tyres;

(b) whether it is also in the know-
ledge of Government that demand for
tyres for passenger cars, light trucks
and jeeps has come down and there is a
glut, following the petrol price hike; and

(c) if so, the outlines of the stand
of Gevernment in this regard ?

THE MINISTER OF STATE IN
“THE MINISTRY OF INDUSIRIAL
DEVELOPMENT ° (SHRI M. B.
RANA) : (a) to (c). An arrangement
has been in force for seme yeats under
which manufacturers of tyres and tubes
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notify 4o Goverament yaparding any in-
tended increases in prices and -obtain its
concurrence before giving effect to the
vame. As they proposed to increase the
price «of certein categories of tyres and
tubes unilaterally without waiting for
the approval of the ‘Government. The
Tyres and Tubes (Price Control) Order,
1973 was issued by the Goverament
segulating fhe pricos of truck tyres and
tubes, rear tractor tyres and tubes and
off the road tyres and tutcs.

While it is true that ptices of nylon
tyre dord and other raw-materials have
incrcased, the production of nylop truck
tyres has had a set back not merely be-
cause of increase in the price of nylon
tyre cord but mainly due to world wide
shortage of cuprolactum, the basic raw
material for the production of nylon
tyre cord. While it is possible that the
1ecent increasc 1n petrol price has had
some impact on the demand for tyres
for passenger cars, light trucks and
jeeps, it is difficult '0 assess the impact
as it will take some time for the situa-
tion to stablize. No reposrt of glut con-
ditions has however been icccived.

1.oss OF LIFE AND PROPFR1Y IN BEL-
GAUM OVER MAHARASHTRA-KARNATAKA
BOUNDARY ISSUT

1106, SHRI G. Y. KRISHNAN:
Will the Mimister of HOME AFFAIRS
be pleased to state -

(a) the number of persons injured
or who lost their lives and loss of pro-
perty assessed by Government in the
parts of Belgaum District following the
issue of Maharashtra-Karnataka border
issue; and

(b) the cooperation extended by Cen-
tral Government in this regard and
compensation given to the victims ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AFFAIRS
(SHRI ¥. H, MOHSIN) : (a) Atcord-
ing ®© information received from the
Government of Karnateka, three per-
sons ‘were killéd and 91 persons, includ-
ing 51 pdlice personmel. were injured
andl property worth Rs. 13.19 lakhs was
Jost in Belgaum district duriag the recent
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agitation on the Maherashtra-Karnataka
border issue.

(b) The Central Government remain.
wd in close touch with the State Govern-
ment during the disturbances and made
available to them units of Central Re-
serve Police for maintaining law and
sprder, Ex-gratia rzlief and intercst-
free loans have becn given by the State
Government to the victims.

T.V. ST1ATION AT AHMEDABAD

1107. SHRI VEKARIA :
SHRI ARVIND M. PATEL:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether a T.V. Station will be
set up in Ahmedabad hefore the end of
1973, und

(b) if so, the iatest poasition thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) and (b). A pilot
experimental TV Siation is being set up
by ISRO at Nadiad, ncar Ahmedabad
in the conteat of the Satellitc Instruc-
tional Television Experiment. The
Station, which will be operated by
AlLR., is expected to start functioning
in carly 1975,

ENCOURAGEMENT rFroM ALR. TO
OProsITIoN LEADERS TO BROADCAST
AGAINST STATE GOVERNMENT

1108, SHRI VEKARIA : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether All India Radio at
Ahmedebad has encouragad the Oppo-
sition Members and students’ Leaders
and allowed them 10 broadcast against
the State Government;

(b)"wbetlwr any enquiry has been
maade in this regard; and

(c) if so, the facts thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF ENFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) No, 5ir, hd

(b) and ¢(c). Do not arise.

ST.D. LINK BETWEEN DELHI AND
BANGALORE, TRIVENDRUM, HYDERABAD,
BuoraL

1109. SHRI K. RAMAKRISHNA
REDDY : Will the Minister of COM-
MUNICATIONS be plcased to state :

(a) whether Bangalore, Trivendrum,
Myderabad and Bhopal would be con-
nected to Delhi, by 5.T.D. during this
xear; and

(b) if not, whether proposals to in-
clude these cities have been included in
the Fifth Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-

TIONS (PROF. SHER SINGH : (a)
Ne¢  8ir.
(b) Provision of Subszriber Tiunk

Dialling requires large blocks of tele-
phone circuits in Coaxial/Microwave
media on these routes and swifching
cqivpment at & unumber of stations.
Orders for the necessary microwave
equipment have bcen placed, The
~chemes for provision of these transmis~
sion media and nccessary  switching
eruipment are being implemented pro-
gressively. Proposals to link these cities
with Delhi on S.I.D, busis have been
included in the Fifth Plan.

PROPOSAL TO START COLOUR T.V,

1110. SHRI N. SHIVAPPA : Will
the Minister of INFORMATION AND
BROADCASTING b: pleased to sfate *

(a) whether Gov:rnment propose to
start colour TV in the country; and

(b) if so, the rcasons therefor ¢

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) Wo, Sir.

() Question does not arise,
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RESIGNATION BY A MEMDER OF PLAN-
NING COMMISSION

1M1, SHRI P. NARASIMHA
REDDY :
SHRI SAMAR GUHA :

Will the Minister of PLANNING be
pleased to state :

(a) the circumstances and the rea-
sons for which a member of the Plan-
ning Commission has resigned his mem-
bership; and

(b) whether a copy of the corres-
pondence in this regard will be laid on
the Table of the House ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) : (a) and
(b). Dr. B. S. Minhas gave his resig-
pation from the Planning Commission
because of his differences with the views
and policies incorporated in the Draft
Fifth Five Year Plan, A copy of the
note of Dr. Minhas incorporating his
views and reservations along with the
covering letter to the Prime Minister is
laid on the Table of the House, (Placed
in Library. See No, LT 6256/74).

IMPACT OF OIL CRISIS ON INDUSTRIAL
PRODUCTION

1112, SHRI P. NARASIMHA
REDDY :
SHRI R. V. SWAMINA-
THAN :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) the nature and extent of impact
of the oil crisis on industrial production
and development; and

(b) the steps taken and proposed to
meet the situation ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) and (b).
Though it will not be possible to make
precise quantitative estimates, Govern-
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ment are keeping under close Teview,
the prospects of industrial production in
the context of oil shortage,

Over 80% of oil consumption in the
country is meant for essential inputs
into four vital sectors of the economy,
viz.,, agriculture, industry, transport and
power. With the increasc in price of
crude, the possible reduction of oll
supplies would effect these sectors. In-
tensive efforts are being made at all
levels, so as to ensure that crude oil
supplies to meet the demands of these
vital sectors are maintained,

The present shortage of oil can affect
industrial production both indirectly
and directly. Indirectly industrial pro-
duction will be affected because of the
shortage and/or iocreased costs of
transport and electricity and through a
possible reduction in the quantum of
foreign exchange available for import
of industrial raw materials, Directly
industrial production will be affected in
those industrics which the petroleum
products as a direct input (i.e, fertili-
zers) and in those where furnace oil is
used as a heating element, Having re-
gard to these considerations, Govern-
ment's attention has been concentrated,
among others, on the following as-
pects :—

(i) There is need to increase exports
substantially so as to augment the
foreign exchange resources.

(i) Increased efficiencies in the con-
sumption of furnace oil and other petro-
leum products will have to be achieved.
It is estimated that a saving of about
5% can be achieved immediately by
better management of fuel/instrumen-
tation etc,

(iti) A Committee under the Chair~
manship of Secretary (Technical Deve-
lopment) has submitted a report for-
mulating guidelines for the allocation
of available furnace oil and suggesting
operational agencies required to enforce
the allocation scheme. It has made re-
commendations on the allocation of fur-
nace oil to the different categories of
industries having regard to the extent
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to which furnace oil can be substituted
by coal in the short and the Jong run.
A High level Standing Comunittee has
been set up by the Ministry of Petro-
leum and Chemicals to take stock of the
availability of furnace oil from time to
time and to make recommendations for
its use to the various categories of in~
duetries having regard to their inter-se
priorities and feasibility of switch over
to coal, The D.G.T.D. are also com-
piling the up-to-date requirements of
furnace oil for different units and also
the types of burning/combustion equip-
ment used,

(iv) The possibilities of systematic
substitution of coal as a fuel in place of
fummace cil. The Fuel Policy Com-
mittee has already made certain recom-
mendations in this regard. These pos-
sibilities ur¢ being borne in mind in the
allocation of furnace oil. Side by side
iollow up action is being taken in order
to ascertain the coal requirements and
to ensure that the required coal is trans-
ported.

(v) The possibilities of alterpative
sources of energy. The National Com-
mittee on Scicnce and Technology in a
meeting held on the 24th January, 1974
considercd in this context the various
energy sources and the manner in which
action needs to be intensified for the
technological substitution of Petroleum
based materials by others,

(vi) The Planning Commission has
constituted 25 Working Groups cover-
ing different ficlds in order to identify
the measures to be taken for reducing
the consumption of different petroleum
products through substitute fuels and
for achieving maximum operational effi-
ciency in various industrial units.

(vii) Consequent on the increased
foreign exchange commitments for
petroleum products, the allocation of
the available foreign exchange to other
industriat products is kept under close
review in order to ensure that produc~
tion in all priority sectors is maintained.
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ALLEGED DESTRUCTION OF DAK

1113. SHRI BIRENDER SINGH
RAO : Will the Minister of COMMU-

NICATIONS be pleased to state:

(a) whether the attention of Govern-
ment has been drawn to the press re-
ports on 25th January, 1974.ﬁ.\a£ P&T
Department has destroyed millioos of
undelivered/undespatched  letters and
packets which accumulated during the
recent railway strike;

(b) if so, the reasons thereof; and

(c) whether any prior permission
was obtained from the Central Govern-
ment and if not, any action taken or
proposed to be taken by Government in
this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-~
TIONS (PROF. SHER SINGH) :
(a) Yes, a news item appeared in the
Sunday Standard of 20th January, 1974
about alleged destruction of accumulat~
ed mails in Lucknow Returned Letter
Office. On 25-1-74, a few letters to
editor were printed in the Indian
Express under the caption ‘Arbitrary
decision” also. Perhaps the Hon'ble
Member is referring to these letters to

Editor,

(b) These allegations were carefully
examined and it was found that no such
articles were destroyed. The mails
accumulated during the locomen strike
were duly consigned to destination for
delivery., A rejoinder to this effect was
issued to the Press on 25-1-74,

(¢) Does not arise.

STATEMENT MADE BY 1HE PLANNING
MINISTER ADVOCATING CHANGE IN
MARKETING PHILOSNPHY

1114, SHRI BIRENDER SINGH
RAO : Will the Minister of PLAN-
NING be pleased to state -

(a) whether he had made any state-
ment that the whole philosophy of mar~
keting has to undergo a fundamental
change in order to be in tunc with the



111 Wrinten Answers

new techmigue of production and  dis-
tribution;

(b) whether he has also stated that
rural market should be tepped in the
same way as the urban market has been
tapped for the past 50 years; and

¢c) whether he has advised fthe
Ministry of Commerce to re-orient the
4rban and rural mae-keting according to
:_ﬂs views and if not, the reasons there-
or ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
{SHR1 MOHAN DHARIA): (a) While
inaugurating the National Marketing
Convention in New Delhi on  January
24, 1974 the Minister of Planning sug-
gested that the whole philosophy of
marketing needed to be reviewed and
reoriegrted in the context of the funda-
mental changes in the pattern of produc-
tion and distribution as envisaged in the
Draft Fifth Five Year Plan.

{b) The Minister of Planning stated
that the argument that the rural market
should be tapped in the same way in
which the urban market has beun tapped
for the last 50 to 60 years was correct
only upto a point.

(c) It was not considered necessary
to advise the Ministry of Commerce as
thuse views were primarily intended
for guiding the deliberations of the
Convention representing private orga-«
nizations and to help them in taking a
fresh look on the entire problem of
marketing in the changed circumstances.

PROFIT AND 10SS MADE BY 1HE CENTRAL
GOVERNMENT EMrLOYEEs CONSUMER
CO-0OPERALLVE SIORES

1115. SHRI BIRENDER SINGH
RAO:
SHRI S. N, MISRA :

WHi the PRIMEE MINISTER be pleas-
cd to state : ’

(a) the total investment made by the
Central Government in the sharc capi-
tal of the Central Government Emplo-
yees Consumer Cooperative Stores;
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(b) the sales made by the Stores dur-
ing the last three years, year-wise; and

(c) the prdfit and loss made daring
the same period, year-wise ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA) : (a) Rs ,66.644.00

(b) The <ales madc by the Stores
duning the last threc cooperative years
arc given below, year-wise :-—

Cooperative Total Soles
Yeal (Rs. in lakhs)
197071 110-00
1971-72 10638
1972-73 142 -84
{(provisio-
nal and

unaudited).

(c) The Socic'y has been  earning
profits during the last thice years and
the net profit cained 55 as {ollows 1

et o USSSS———,

Coaperatne Net profit
Year (R~ 1 lakhe)
1970-71 4-81
1971-72 1-91
1972-73 1-42
{(Provisio-
nal amnd
unaudited)
INTENSIVE  INDUSTRIALISATION 1IN

KERALA DURING FiFTH PLAN

1116. SHRIMATI BHARGAVI
THANKAPPAN : Will the Minister ot
#LANNING be pleased to state :

(a) whether Kerala 13 going to have
rapid and intensive industrialisation in
the Filth Plan;

{b) il so, the total amount carmark-
ed for the oxploitation of minerals and
sctting wp of industries during this
period;

(c) to what extent this is going to
remove unemployment in the State; and
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{(d) how much amount has been ear-
mharked for .the Staie's hereditary indus-
tries of cashew nufs, coir and handloom
industries jn the Fifth Plan ?

THE MINISTER QF STATE IN
THE MINISTRY OF PLANNING
{SHRI MOHAN DHARIA);: (a) to
(d): The Kerala Government have sub-
miited proposals for the Fifth Plan
involving a total outlay of Rs. 747.50
crores with a ‘provisicn of Rs, 98.24
crores for Industrics and Minerals, This
aims at achieving an ancual growth of
the State economy at the rate of 6%
per annum and a rapid industrialisation
through the establishment of new vcn-
tures and modernization of traditiomal
industrial sector. The Fifth Pian of
Kerala, as of other States, indicating
outlays for individual sectors is still to
te finalised.

REsSEARCH CENTRE FOR MECHANICAL
ENGINEERING IN KERALA

1117. SHRIMATI BHARGAVI
THANKAPPAN :
SHRI N. SREEKANTAN
NAIR :

Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to refer to
the reply given to Unstarred Ques-
tion No. 498 on 14th November, 1973
regarding location of a Research Centre
for Mechanical Emginecring in Kerala
and to state whether the Central Gov-
ernment have gone into the matter
and finally decided about the location
of a Rescarch Centre in Kerala ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : The proposal of
setting up a Mecchanical Enginecring Re-
searchy and Development Organisation
(MERADO) type Centre by Central
Mechanical Engineering Research Insti-
tute near Cochin/Erpakulam in Kerala
was discussed between the Chief
Minister of Kerala, State Government
Officials and Council of Scientific and
Industrial Research (CSIR) in a meet-
ing held on 3rd February, 1974 at
Trivandrum. Details of the above
proposal are under study.
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TeLEPHONE LiNEs AND TRLEPHONE
EXCHANGES IN FIRST YEAR OF FIFTH
- PLAN

1118, SHRI VIRBHADRA SINGH:
Will the Mimnister of COMMUNICA-
TIONS be pleased to state :

(a) whether the target of :new
Telephone lines and new Telephope
exchanges in the country for the 1st
year of the Fifth Five Year Plan has
been finalised; and

(b) if so, the broad fcutures of the
same ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
Yes, Sir,

(b) It is programmed to add about
1,40,000 telephone lines and 27 maiw
automatic exchanges to the existing
telephond net-work during 1974-75.

OreNING OF PosT OFrFicks IN FIRsT
Year ofF FIFTH PLAN

1119, SHR1 VIRBHADRA SINGH:
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the number of new
Post Offices to be opened in the coun-
try during the Ist year of Fifth Plan
period has been finalised; and

(b) if so, the main points of the
decision taken ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF SHER SINGH) : (a)
Yes. Sir.

(b 1tis proposed to open 4000 new
post offices in the country during
1974-75 as under :—

In Gram Panchayat Village in

normal rural areas POs
Tn villages in Very Backward/
Rilly areas, 600 POs
In other villages where new PO
is considered essential 400 POs
Opening of new post office is, how-

ever, subject to fulfilment of the pres-
cribed conditions regardirg distance,
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population. anticipated income and
annual loss involved.

OrENING OF TELEGRAPH OFFICES IN
THE FIRST YEAR OF FIFTH PLAN

1120. SHRI VIRBHADRA SINGH :
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the number of Tele-
graph Offices to be opened in the coun-
try during the 1st Year of Filth Plan
has been finalised and

{(b) if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : fa)
Yes Sir.

(b) It is proposed to open 900 Tele-
graph Offices in the countty during the
first year of Fifth Plan. A large pro-
portion of the offices will be covered by
Combined P.C.O's/Combined Offices

PLAN TO MURDER SRl B. P. KOImRALA
FORMER PRIME MINISTER OF NEPAL

1121. PROF. MADHU DANDA-
VATE : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government have re-
ceived information that following the
murder of Shii S. P. Koirala, a leading
member of the Nepali Congress, plans
are being hatched to murder Shri B, P.
Koirala, the former Prime Minister of
Nepal, now in exilc in India; and

(b) if so, whether adequate precau-
tions are taken to ensure the safety ot
Shri B. P. Koirala's life ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) and (b)
The Government have no definite infor-
mation about the plans referred to in
the question, but since the possibilities
of such threats cannot be ruled out al-
together, suitable precautions are taken
wheaever necessary.
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Fraoc Cope, INDIA

1122, PROF. MADHU DANDA-
VATE : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the Flag Code, India
prohibits the arrangement of coloured
pieces of cloth so as to give the appear-
ance of a National Flag;

(b) it so, whether the use of the tri-
colour flag by the Indian National Con-
gress constitutes a violation of the pro-
vision and flag code; and

(c) if so, what steps are taken to
prevent the violation of the Flag Code
in this respect ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) Yes, Sir.

(b) and (c) The National Flag and
the Congress Party flag are quite dis-
tinct from cach other. The charkha on
the Congress Party flag cannot be mis-
taken for the Chakra on the National
Flag The Congress Party flag was prior
in the field and since the charkha thereon
is its major distinguishing feature, 1t
cannot be regarded as a violation of the
provisions of the Flag Code India.

HeLP SOUGHT BY PunJAB GovT. RE-
GARDING NAXALITE-SPONSORED VIOLENCE
AND DISTURBANCES IN PUNJAB

1123. SHR1 DEVINDER SINGH
GARCHA : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether reports have been reach-
ing from Punjab of Naxalite-sponsored
violence and disturbances; and

(b) if so, whether any help has been
sought by the State Government in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 F. H. MOHSIN) : (a) Accord-
ing to the information received from the
Government of Punjab, there were a
few cases in which Government buses,
and other property were damaged by a
section of students under the influence
of extremists during the recent students’
agitation in the State, However,
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Naxalite activities as such declined and
the 'situation is under control.

{(b) No, Sir.

Ex-Gratia PAYMENTS TO FORMER

PRINCES

1124. SHR1 DEVINDER SINGH
GARCHA : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether any decision has sincc
been taken regarding payment of transi-
tional dues to the former princes as was
pleaded by them with the Prime Minis-
ter recently: and

(b) if not, what other ex-gratia pay-
ment is under consideration for these
princes, their dependents  and retinues
who arc facing the futurc without any
hope, in the present circumstances ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA) : (a) As indicated in reply
to Unsiarred Question No. 2343 answer-
ed in Lok Sabha on 7th March, 1973,
Government had already taken a deci-
sion to pay cx-gratia amounts to such of
the former Rulers as accepted payment.
No payment has, however, been made
as Government were advised not to
make the payment till the Suprcme
Court’s decision on Writ Pctitions filed
by two of the former Rulers challenging
the validity of the Constitution (24th,
25th and 26th Amendment) Acts, 1971,
was known., The matter is being re-
considered in view of the representations
received on behalf of some of the for-
mer Rulers.

(b) No other ex-gratia payment is
contemplated to be made to the former
Rulers and their dependents. However,
Government have a scheme for the
grant of monthly allowances to such of
the relatives as were in receipt of regu-
lar allowances from the Rulers prior to
the abolition of privy purses, and are
now in flnancial difficulties,
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MISMANAGEMENT IN CONSTRUCTION OF
TARAPUR NUCLEAR PLANT

1127. SHRI NAWAL KISHORE
SINHA :

SHR| HAR! KISHORE
SINGH ;

Will  the Minister of ATOMIC

ENERGY be pleased to state :

(a) whether his attention has been
invited to the press report regarding
gross mismanagement in the construc-
tion of the Tarapur Nuclear Power
Plant; and
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{b) if so, the reaction of Govern-
ment thereto.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI) : (a) Yos, Sir.

(b) The criticism made in the press
report is directed generally against the
management by the General Electric
(GBE) Company of the US.A. which
constructed the Tarapur Atomic Power
Station (TAPS) on a turn-key basis and
not against the management by the De-
pastment of Atomic Energy. The con-
tract awarded to GE for the construc-
tion of Tarapur Atomic Power Station
was a fixed price contract with a bonus/
penalty clause for early/late completion
of constructions. Problems during cons-
truction do arise in all Projects and
TAPS also had its share of problems
during construction.  These problems
were, bowever, resolved by the contrac-
tor at their cost. The Departmental
engineers posted at the site ensured that
all defects in the Station wcre identified
in good time and were rectificd by GE
at their cost before these system were
taken up for commissioning. There was
no delay in the overall completion of the
Station on account of these rectifica-
tions.

INDEPENDENT BROADCASTING FROM
TRICHUR STATION oF A.I.R.

1128. SHR] C. JANARDHANAN :
SHRI C. K. CHANDRAP-
PAN :

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state :

(a) whether the Trichur Station of
ALR. started independent broadcasting;

(b) if so, whether the independent
broadcasting dome by that station is
merely nominal, symbolic and inade-
quate; and

(c) the steps Government intend to

take to improve the broadcasting from
this Station ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR] DHARAM
BIR SINHA) : (a) to (c). Trichur was
a relaying Auxiliary Centre of Trivan-
drum Station of All India Radio tilt the
23r_d December, 1973, It started origi.
nating programmes for broadcast for a
duration of 90 minutes per dey inde-
pendently from the 24th December,
1973 s.md the rest of the programmes
are bheing relayed from Trivandrum in
gll the three transmissions. Government
is already considering an increase in
the quantum of broadcast of original
programmes from Trichur. Improve-
ment in the quality of the programmes
s a continuous phenomenon.
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INTROMUCING Ao CONCENTRATOR AT JOR
Bac ¥ TELEPHONE EXCHANGE, DELHI

1132. SHRI NAWAL KISHORE
SHARMA : Will the Minister of COM-
MUNICATINS be pleased to state:

(a) whether there is a proposal under
the consideration of Government to in-
troduce a concentrator at Jor Bagh Tele-
phone Exchange in the near future;

(b) if so, the estimated telephone
lines to be affected as a result theteof;

and
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(c) the extent to which such a sys-
tem will improve the telephone service
in the capital ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
and (b) There is no proposal at present
to introduce a concentrator at Jor Bagh
Exchange. There is, however, a propo-
sal to instal a 1000 line councentrator
parented on Chanakyapuri Exchange.
This will result in giving additional tele-
phone connections in Jor Bagh/Cha-
nakyapuri areas to the =xtent of about
900 connections spon after it is com-
missioned.

(c) The installation of concentrator
is resorted to for meeting the demands
of localities far away from the Tele-
phone Exchange thereby aiming at
efficient utilization of the line plant,
mainly underground cables.

SeTTNG Ur OF A RESEARCH INSTITUTE
roR CONSERVING ENERGY AND MAKING
Liouib FUEL FROM LIGNITE

1133. SHRI NAWAL KISHORE
SHARMA : Will the Minister of
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether there is a proposal under
consideration of the Government to set
up a research institute for conserving
energy resources and to make liquid fuel
from lignite;

(b) if so, the outlines theieof, and

(c) the extent to which such fuel
would be cheaper than other fuels ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIFNCE
AND TECHNOLOGY (SHR] C. SUB-
RAMANIAM) : (a) to (c). The NCST
Panel on Fuel and Power has formulat-
ed a conceptual framework for the set-
ting up of an institute for energy plan-
ning. The organisational details of this
institute are still to be worked out. The
institute would be involved in all plan~
ning activities pertaining to exploitation,
transportation and utilisation of all indi-
genous fuel and energy resources.
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Post CARD SYSTEM IN THE COUNTRY
1134, SHRI NAWAL KISHORE
SHARMA :

SHR] HAMENDRA SINGH
BANERA :

Will the Minister of COMMUNICA-
TIONS be pleased to state ;

(a) whether Government wie suffer-
ing heavy loss annually on the post
cards;

(b) if so, whether there is any propo-
sal under the consideration of the Gov-
ernment to do away with the post card
system in the country;

(c) the extent of the loss suffered by
Government; and

(d) the proposal for the substitute of
post card and the cost theieof ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
Yes, Sir.

(b) No, Sir.

(¢) Estimated loss for thc vear 1973-
74 is Rs. 736.24 lakhs

(d) Does not arise.

DFMAND FOR REORIENTATION N1 TNDUS-
TRIAL LICENSING BY M P,

1135. SHRI RANABAHADUR
SINGH : Will the Minster of IN-
DUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether Madhya Pradesh Gov-
ernment have demanded that industrial
licensing by the Centre should be re-
oriented to meet the needs of back-
ward arcas and has suggested that in
order to help backward arvas no letter
of intent should be issued for developed
areas if the industrial unit concerned
can also be set up in a bachward area
on the basis of a techno-economic
survey;

(b) if so, the outlines thareof; and

(c) the reaction of Central Govern-
ment thereto ?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) and (b) While
speaking at the Industries Ministers’
Conference held on the 22nd January,
1974, the Minister of Industries of Ma-
dhya Pradesh Government mentioned
in his speech that wherever techno-
economic survey of backward area
shows the economic possibility of locat-
ing a particular type of industry in any
backward area, no letter of intent for
advanced areas be issued for such indus-
tries under any circumstances.

(c¢) In the “Guidelines for Industries
1973-74”, Government has already clari-
fied that in taking licensing decisions,
Government will bear in mind tl e need
for balanced regional development. In
particular, Government will cxamine
whether such of these industries as are
capable of being located in backward
areas, should be so located, Covern-
ment will also take into account the
broad configuration of regional demand
requirements and supply availabilities.

GRANTS TO VOLUNTARY ORGANISATIONS
ENGAGED IN WELFARE or S.C. anp S.T.

1136. SHRI RANABAHADUR
SINGH : Will the Minister o HOME
AFFAIRS be pleased to state :

(a) whether Government of India
give grant to the Voluntaty Organisa-
tions engaged in the Welfare of Sche-
duled Castes and Scheduled Tribes in
various® States; and

(b) how is it ensured that the grants
given to these voluntary Organisations
are actually spent for the welfare activi-
ties of the backward communitics ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR] F. H. MOHSIN) : (a) Yes, Sir.

(b) To ensure that the Voluntary
Organisations comply with the terms
and conditions of the Grants-in-aid and
that the sanctioned schemes are run on
proper lines, the Zonal Directors/

uty Directors, Backward Classes
Welfare have been appointed as Govern-
it nomineces on the Mppa?ging Com-
‘52113618873 ’ R
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mittees of the Voluntary Organisations,
The approved Schemes run by these
Organisations are also inspected regular-
ly by the officers of the Organisation of
the Director-General, Backward Classes
‘Welfare. The Commissioner for Schc-
duled Castes and Scheduled Tribes also
reviews the programmes undertaken by
these organisations in his annual Re-
ports submitted to the President under
Article 338 of the Constitution. The
accounts of the Voluntary Organisations
are also audited by the Accountant-
General, Central Revenues,

Use or A.L.R. BY POLITICAL PARTIES
ror ELEcTION PuBLICITY

1137. SHRI RANABAHADUR
SINGH :
SHRI P. G. MAVALANKAR:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased~to state :

(a) whether any initiative was taken
by Union Government to allow the use
of All India Radio by Political Parties
for election publicity; and

(b) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) and (b) Govern-
ment would welcome any agreed
arrangement on the question of alloca-
tion of time for political broadcast on
sound and TV media. However, attempts
made, in the past, by the Election Com-
mission to obtain an all-Party consensus
on such an arrangement at the time of
:]ections have not been successful so
ar.

ALLEGED DBLAY IN RECEIPT/DESPATCH
oF TELEGRAMS AND LETTERs IN
RAIGANT

1138. SHR] R. N. BARMAN : Wil
the Minister of COMMUNICATIONS
be pleased to state :

(a) whether his attention has been

drayn towapds the news reports on, 12th
Yanuary, 1974 eging, ,ip, :%;l:}' "in
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receipt deapatch of megrms and mm_

©at Raizgm; (West Bengal); and

(b) it so, the reasons for the samqb

and the steps Government -propose to
take to stop the . Tecurrence of such hap-
‘ pcnings ?

- THE MINISTER OF STATE N
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) : (a)
 No. Sir. We have not seen any news
- report on January 12, 1974 or before or
after this date allegmg delay in receipt/
despatch of telegrams and letters at Rai-
- ..ganj (West Bengal).

(b) Does not arise.

1139. SHRI R. N. BARMAN : Wwill
the Minister of ELECTRONICS be
pleased to state :

(a) whether there is declination in
the demand of Television sets 4n the
country, recently; and

(6) if so, the reasons therefor ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF SPACE (SHRIMAT! INDIRA
GANDHI): (a) There has been no de-
cline in the demand for TV sets im
recent years. On the other hand, the
demand has been steadily increasing as
may be seen from the number of TV
licences in the country, The number of
such licemces rose from 44,055 in
December, 1971 to 84,114 in Decem-
bery 1972 and to 1.35,369 upto Sep-
tember, 1973,

(b) Does not arise.

MiINiMUM NEEDS PROGRAMME IN STATES
DURING FIFTH PLAN

1140. SHRI R. N. BARMAN : Will

tbe Minister of PLANNING be pleased

state the proposed allocation of funds

to each State for the minimum needs

programme durmg the Fifth Five Year
Plan ?

's_mm N
PLANNING

OF
¥ . OF

FEBWY 2":' W‘M

= Wrim A,nmu

(SHR MOHAN DHARIA) : A state-  5
ment is laid on the Tabie of the I-Imm. ‘

STATEMENT
i (Rs. crores)
State - Allocation

for Mini- -
mum Needs
Programme
in the Fifth

Plan of .

State.

1. Andhra Pradesh 17673
2. Assam . 12000
3. Bihar . 28780
4. Gujarat 12820
5. Haryana . 6290
6. Hunachal Pradesh . 4403
7. Jammu & Kashmir 5635
R, Kerala . 119-11
9, Madhya Pradesh 28510
10. Maharashtra . 20668
11. Manipur 12-93
12. Meghalaya 15-40
13. Mysore . 116-60
14. Nagaland 11-89
15. Orissa 15778
16. Punjab . 7379
17. Rajasthan . 203 -54
18. Tamil Nadu . 14831
19. Tripura . . 20-41
20. Uttar Pradesh 361-44
21. West Bengal . 205 -80
ToTaL 280379

GUIDELINES FOR ALLOCATION OF FUNBS
TO STATEs DURING FIFTH PLAN

1141. SHRI R. N. BARMAN : Will
the Minister of PLANNING be pleased
to state :

(a) whether Government have taken
into account the level of literacy, unem-
ployment among the economically and
socially backward population in the
States while allocating funds for the _

_ Fifth Five Year Plan; and

(b) if not, what guidelines Govern-
ment propose to adopt for allocation of
funds to States during the Fifth Five
Year Plan ?

THE MINISTER OF STATE IN
THE WINISTRY PLANNING
{SHRI MOHAN DHA!IA) (s) and
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(b), The distribution of Central assis-
tance to the States is determined by a
formula evolved by the National Deve-
jopment Council. In this connection,
some of the indicators kept in view arc
per capita income, density of popula-
tion, occurrence of hill and tribal areas,
levels of taxation, etc. The formula for
Central assistance for the Fifth Plan is
still to be evolved by the National Deve-
jopment Council.

A number of special schemes such as
the Minimum Needs programme, pro-
gramme for hill and ftribal arcas, pro-
jects for small and marginal farmers and
drought prone areas, are being taken up
during the Fifth Plan with the objective
of benefiting the economically and so-
cially disadvantaged sections of the
nopulation in the States.

Scrovutvp Casres/Trises EMPLOYETLS
IN THE DEPARTMENT OF ATOMIC
FNERGY

1142 SHR! R. N. BARMAN : Wil
thc Minister of ATOMIC ENERGY be
pleased to state :

(a)} the number of Scheduled Caste
and Scheduled Tribe employees, cate-
gorywise, working i the Department of
Atomic Encrgy;

(b) the number of unfilled vacancies
at present. category-wise; and

(c) the number of vacancies, cate-
gory-wise, not filled during 1972-73 and
carried over to 1973-74 and the reasons
therefor ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY,
MINISTER OF  ELECTRONICS
AND MINISTER OF SPACE
(SHRIMATI INDIRA GANDHI) :
(a) to (c). The requisite information

is being collected and will be laid on

the Table of the House.
SANCTION oF PENSION TO FREEDOM
FIGHTERS

1143. SHRY DHAMANKAR :
DR. RANEN SEN :

Will the Minister of
AFFAIRS be pleased to state :

HOME
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(a) whether all the pension cases in
respect of the freedonyfighters who have
duly applied for the grant of such pen-
sions have been reviewed;

(b) the pumber of applications re-
ceived, the number of those where pen-
sions have been sanctioned and how
many are still pending Statewise;

(c) the main reasons for delay in
finalisation and sanction of pension in
respect of the pending applications;

(d) what is the time-lag between the
receipt of the applications duly forward-
ed by the competent authorities and the
actual sanction of pensions; and

(e) the additional steps taken to
speed up and clear the cases so that
hard-hit and old freedom fighters get
their duec pensions as expeditiously as
possible ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
{SHRI F. H. MOHSIN) : (a) No, Sir.

{(b) The information is given in the
«tatement laid on the Table of the
House. (Placed in Library. See No.
LT 6257/74).

{c) Initially, the number of applica-
tions received exceeded the original ex-
pectation. However, staff was suitably
increased to cope with such large num-
bers.

The delay is mostly due to a large
rnumber of applications reccived with in-
complete papers or lack of evidence
ahout the political suffering. 1t takes
time to obtain essential particulars from
the applicants and evidence of suffering
either from the applicant or from the
State Government concerned.

(d) The applications are being dis-
posed of in chronological order, that is
date of receipt of application. Jf they
are complete in all respects, provisional
pension is sanctioned without waiting
for the verification report from the State
Governments /Union Territory Adminis.
trations. By and large, applications re-
ceived up to the 15th August, 1973 have
been examined. Action will now be
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taken to examine applications received
after 15th August, 1973.

(e) Applications of persons who are
very old or very ill are examined on
priority basis and if eligle pension is
sanctioned. Special efforts are now
being made to scrutinise pending appli-
cations of very old and seriously ill per-
sons and those who are found eligible
will be sanctioned pension quickly.

L.BVY or Cess FOR RESEARCH AND
DEVELOPMENT

1144. SHRT DHAMANKAR : Wil
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state :

(a) whether Research and Develop-
ment case is proposed to be levied to
finance the Science and Technology Plan
and the resources raised by the cess
would be deposited in a Special Fund
and utilised for projects of national
priority;

(b) what procedure is proposed to
be adopted to collect the Cess;

{c) whether cess will be levied uni-
formly on big and small units irrespec-
tive of the fact that the big industrial
units have sizable R & D establishments
of their own; and

(d) what adequate steps Government
propose to take to ensure that the
smaller units are not required to bear
the brunt of this levy and that it does
not become for them only an item of
expense without any concomitant bene-
fit, rather smaller units should be able
to reap the maximum benefit ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) A proposal to levy
cess on all industrial unite in the public
and private sectors for undertaking re-
search and development work was made
by the NCST.

M) to (d). The details of the
schemes are yet to be worked out,
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PACKAGE SCHEME TO ATTRACT INDIAN
ScrenTisTS, TECHNOLOGISTS AND
ENGINEERS FROM ABROAD

1145. SHRI DHAMANKAR : Will
the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state :

(a) the date by which Government
are likely to introduce the package
scheme to attract Indian Scientists,
Technologists and Engineers engaged in
production umits abroad to come back
and start their own Industries in India;

(b) what are the concessions and at-
traction offered to such persons to re-
turn to India and cstablish their own In-
dustries;

(c) whether the response to the pack-
age Scheme is anticipated to be encour-
aging; and

(d) if so, to what extent would the
Scheme help to boost production in the
country 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR] C. SUB-
RAMANIAM) : (a) to (d). The details
of the Scheme to attract Indian Scien-
tists, Technologists and Engineers ¢n-
gaged in production/research abroad
arc being worked out. The scheme
would be introduced as soon as the dc-
tails are finalised and this is being expe-
dited

ProrosaL TO DIRECT NEWSPAPERs NOT
10 Use WHITE PAPER

1146. SHRI M. SUDARSANMA :
SHR] V. MAYAVAN :

Will the Minister of |INFORMA-
TION AND BROADCASTING be
pleased to state :

(a) whether Government propose to
direct newspapers not fo use white
paper; and .

(b) if so, the alternative proposed in
view of newspeint shortege ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI DHARAM
BIR SINHA) : (a) and (b) In view of
the shortage of newsprint, the question
of permitting restricted use of printing
and writing paper by consumers of
newsprint is under consideration.

SWITCH OVER OF INDUSTRY FROM FUEL
O To CoAL ’

1147. SHRI M. SUDARSANAM :
SHR1 ONKAR LAL BERWA:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether 70 per cent of the In-
dustry using fuel oil can switch over to
coal without any additional cost; and

(b) if so, whether any final decision
has been taken in this regard ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR) C. SUB-
RAMANIAN) : (a) No, Sir. it has
been estimated by the DGTD that a
saving of only about 30 per cent of the
total consumption of furnace oil can be
effected by units which can switch over
to coal either on an immediate basis or
within a short period of three to six
months,

(b) The Standing Committee on Fur-
nace Oil has already carried out an
assessment of industrial units where
substitution is immediately possible and
is formulating plans of action for bring-
ing about economy and efficiency in the
use of fuel and the switch over to coal.

SE1TING UP OF DRY BATTERY PROJECT
IN BHOPAL

1149. SHRI RAJDEO SINGH: Will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOLGY be pleased to state :

{a) whether Madhya Pradesh Gover-
nment are setting up a Rs. 227 lakhs
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dg'ybatterypmioctinnhopalin’l'ech-
nical Collaboration with a West German
firm, Varta;

(b) whether the cells manufactured
by this industry will be metal jacketted
which gives the cells longer life, better
durability and appearance; and

(c) if so, whether Central Govern-
ment are prepared to accord sanctiom
to other State Governments to under-
take the same?

THE MINISTER OF INDUSTRI.s.
DEVELOPMENT AND SCIENCR
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM) : (a) No, Sir. However
a unit is being set up by M/s. Madhya
Pradesh Industries Ltd,, in the private
sector in Madhya Pradesh.

(b) The mauufacture will comprise
oflboth paper ¢lad and metal jacketted
cells.

(c) It is the Government's view that
the capacity already established and
licensed would tzke care of the demand
likely to arise in the Pifth Plan; the im-
plementation of letters of intent and
licences already issued is kept under
constant review.

SETTING UPr OF TYRE AND TuBE Fac-
TORY BY WEST BENGAL INDUSTRIAL De-
VELOPMENT CORPORATION.

1150. SHRI RAJDEO SINGH + will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether a technical collaboration
agreement for setting up an automatic
tyres and tubes factory in West Bengal
was signed in last November between
West Bengal Industrial Development
Corporation Limited, Dunlop Limited,
U. K. and Dunlop India Limited;

(b) if so, the terms of agreement;
and

(c) whether by Commissioning this
factory our needs for tubes and tyres
will be met in full ?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B,
RANA) :

(a) The West Bengal Industrial De-
velopment Corporation submitted in
November, 1973, a proposal for tech-
nical collaboration with M/s. Dunlop,
UX. for the manufacture of Tyres and
Tubes. The proposal is being processed
by the Government,

(b) Does not arise.

(¢) No, S,

IsSUE OF LETTERS O INTENT AND
LICENCES

1151, SHRI R. V, SWAMINATHAN:
SHR1 P M. MEHTA :

Will the Mimster of INDUSTRIAL
DEVELOPMENT AND SCIENCE &
TECHNOLOGY be pleased to state :

(a) whether 95 letters of intent and
hoences to 59 industrial undertakings
were issued mn the month of September,
1973,

{b) if so. the names and quantity of
the items on which thesc licences were
issued, and

(c¢) if so, how many letters of intent
and lcences were issued from Septem-
ber to February, 1974 ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT & SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM) :

(a) In the month of September,
1973, 74 Letters of Intent and 57 In-
dustrial Licences were issued.

{b) and (c). During the period from
September, 1973 to 16th February,
1974, 468 Letters of Intent and 352
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Industrial Licences were issued, Detals
of all Letters of Intent and Industrial
Licences issued by the Government
from time to time induding items of
manufacture and quantities etc. are
periodically published in a number of
Journals viz, the “Weekly Bulletin of In- -
dustrial Licences, Import Licences and
Export Tacences”, Weekly “Indian
Trade Journal” and the monthly “Jour-
nal ~f "adustry and Trade”. Copies of
these publications are available in the
Parliament Libeary.,
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ELIGIBILITY FOR PENSWONS ro FREEDOM
FIGHTERS

1153, SHR1 SHANKERRAO SA-
VANT . Wil the Minister of HOME
AFFAIRS be pleased to refer to the
teply given to Starred Question No. 151
on 21st November, 1973 and state :

(a) whether any deciston has since
been taken in vespect of eligibility for
pension to freedom fighters; (i) who
were released from prison earliest on
account of the Gandhi-Irwin Pact and
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(if) who were undertrial prisoners for
more than six months,

(b) if so, the main points of the de-
cision; and

(c) how many freedom-fighters c_)f
cach category will be affected by this
decision ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR] P. H. MOHSIN) : (a) No, Sir.

(b) and (¢) Do not arise.

REQUEST FROM KERALA GOVERNMENT
T0 PROTECT THE LivEs AND PROPERTIES
OF KFRALITIES IN BOMBAY

1154. SHRI VAYALAR RAVI,
SHRI S. M. BANERIJEE :

Wilt  the Minister of
AFFAIRS be pleased to state :

HOME

(a) whether the Prime Minister has
received and letter from the Chief
Minister Kerala requesting the Central
Government to take necessary steps to
protect the lives and property of Kera-
lites and other linguistic minorities in
Bombay from the violant attacks of the
Shiv Scna; and

(b) if so, the steps taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes, Sir.

(b) The Central Government has
been in close touch with the Govern-
ment of Maharashtra in regard to the
law and order situation in Bombay aris-
ing out of the recent activities of Shiv
Sena. The State Government have re-
ported that special police patrolling has
been arranged in areas where linguistic
minorities live. The Chief Minister,
Maharashtra, met representatives of
linguistic minorities on 8.2.74 and reite-
rated that all steps to protest the life
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and property of all citizens, including
minority groups, would be taken.

RanNGe ofF T.V. at CUTTACK

1155. SHRI SHYAM SUNDER
MOHAPATRA : Will the Minister of
INFORMATION AND  BROAD-
CASTING be pleased to state :

(a) whether T. V. at Cuttack will
cover all the districts of Orissa; and

(b) If not, how many districts ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION
AND BROADCASTING (SHRI DHA-
RAM BIR SINHA) : (a) and (b). In
order to provide continunity of T.V.
Service to areas covered by the Satellite
Instructional Television Experiment, it
is proposed to set up a mother T.V, sta-
tion at Cuttack and three Centres near
Angul, Sambalpur and Phulbani in
Orissa State as a Fifth project. The
district-wise coverage of these stations
would be as under ;

Cuttack : Whole of the Districts of
Cuttack and Puri with a total popula-
tion of 51 lakhs.

Angul : Whole of the district of Dhen-
kanal and small portions of the districts
of Keonjhar, Puri, Cuttack and Sam-
ll:alpur with a total population of 20
akhs.

Sambalpur : Whole of the district of
Sambalpur, and small portions of
Bolangir, Sundargarh, and Boudhkhon-
demal with a total population of 21
lakhs.

Phulbani : Major portion of district
of Boudh Khondema! and small por-
tions of districts of Dhenkanal, Bolangir,
Ganjem, Puri, Kalanandi apd Sambal-
pur with a population of 26 lakhs.
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INCLUSION OF SUBARNARMEKHA PROJECT
Omassa 1IN THE Forre PLAN

1156. SHRI SHYAM SUNDER
MOHAPATRA : Will the Minister of
PLANNING be pleased to state :

(a) whether Subarnarekha Project is
lmgildudadintheﬁﬁhﬁvewar

(b) whether Orissa Government has
requested for its inclusion; and

(c) whether there is any plan to
industrialise the tribal districts of Orissa;
if so, the projects in view ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a)
The Government of Bihar has sub-
mWitted a report on “Subarnarekhs
Multi-purpose Project” at an estimated
cost of Rs. 90.03 crores to the C.W. &
P.C. for clearance. The question of the
inchusion of this project in the Fifth
Plan will be considered after the recom-
mendations of the CWEPC become
available,

(b) No, Sir.

(c) It is envisaged that States would
formulate integrated area development
plans to accelerate the development of
tribal areas on the basis of the needs,
potentials and priorities relevant to local
conditions. These plans would cover,
inter-alia the development of natural re-
sources, economic activities such as agri-
cultqre, horticulture & industries & the
provision of the requisite infra-structure
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and social services in a phased manner.
In addition to certain general schemes
relating to village and small industries
which cover the Tribal Areas, a draft
sub-plan received earlier for Tribal
Areas of Orissa includes the following
specific schemes for different small
industries :

(1) LTI,

(2) Setting up a Cocoon
ing-cum-Testing Station,

Process-

(3) Setting up & trawning centre for
Tassar Yarn Production,

(4) Establishment of 10 Craft

Schools, and
(5) Development of Tribal Crafts.

Issue orF INDUSIRIAL LICENCE 10
Onrissa

1157. SHR1 SHYAM SUNDER
MOHAPATRA . Will the Minster of
INDUSTRIAL DEVELOPMENT &
SCIENCE AND TECHNOLOGY be
pleased to state whether Government
has any plan for issue of industral
licence for Balasore and Mayurbhanj
m the current year ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHR1 C.
SUBRAMANIAM) : The details of
mdustrial licence application received
during the years 1971-73, in respect of
these 2 districts, are given below :—

Applications Licence/Letters of  Rejected Pending
received intent granted
Balasors District . . 6 1 1 4
Mayurbhanj District . . 7 2 4 1
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OreNNG oF P.C.Os. IN Omisea

1158. SHRI SHYAM SUNDER
MOHAPATRA. ;: Will the Minister of
COMMUNICATIONS be pleased to
state :

(a) Government’s target of opening
P.C.0s. in Orissa during the year 1974-
75; and

(b) whether Orissa is lagging behind
other States in the matter of Post Offi-
ces according to number of villages and
Population ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (PROF. SHER SNGH):
(a) It is proposed to open 30 P.C.Os.
and 10 C.Os. in Orissa in the year 1974-
75.

(h) No, Sir. In Orissa Post Office
averages are—1 for every 8 villages and
covering an area of 26.92 sq. kms, the
population served being 3764. This
compares favourably with the corres-
ponding All India averages of 6 villages,
area of 27.63 sq. km and a population
of 4710.

IMPLEMENTATION OF DBECISION RE-
GARDING DELINKING TELEVISION FROM

Rapio °

1159, SHRI NARENDRA SINGH :
Will the Minister of INFORMATION
AND BROADCASTING bec pleased to
state :

(a) whether the implementation of
the decision regarding delinking Tele-
vision from Radio is further to be de-
layed;

(b) if so, the reasons therefor; and

(c) the reaction of Government

thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION

AND BRORADCASTING (SHRI
DHARAM BIR SINHA): (a)
to (c¢). It will take some more

time to establish a separate organisa-
tion to run Television service In the
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country as the details of the new set up
have not yet been finalised.

_AMENDMENT Oof DELHI ADMINISTRA-
TION AcCT

1160, SHRI NARENDRA SINGH:
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Cbairman of the
Metropolitan Council of Delhi has sug-
gested to the Lt. Governor of Delhi for
amending the Delhi Administration Act
under which the Council could initiate
the proceeding for contempt of the
House; and

(b) if go, the reaction of Govern-
ment thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
_(SHRI F. H. MOHSIN) : (a) Yes, Sir.

(b) The Delhi Administration has
informed that the suggestions of the
Chairman, Delhi Metropolitan Council
are under examination.

WORKING OF CRross BAR TELEPHONE
ExcHANGES IN DEeLHI

1161. SHRI S. C. SAMANTA : Will
the Minister of COMMUNICATIONS
be pleased to state :

(a) thc steps being taken to improve
the defective working of the cross-bar
telephone exchanges in the capital towns
of Delhi and New Delhi and by what
time the improvements arc likely to
take place;

(b) the reasons for more and more
units of telephone machines instalied
in Delhi and New Delhi remaining dead
almost every day for short and long
intervals; and

(¢) concrete steps taken for bring-
ing about any improvements in the situ-
ation ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH):
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(a) After detailed investigation of the
delects noticed in crossbar telephone
exchanges, it was decided to upgrade
and improve the equipment, Upgrada-
tion work is in progress in the Karolbagh
and Jorbagh local crossbar exchanges
as also in the crossbar trunk automatic
exchange supplied by Bell Tclephone
manufacturing Co of Belgium. Similar
upgradation work is also m progress n
Janpath-1 local crossbar exthange sup-
plied by Indian Telephone Industries.
Bangalore. About 15 to 30% of the
improvement work has been completed
in various exchanges and the balance
is expected to be completed within the
next 12 to 14 months,

(b) No sir, there has been no abnos-
mal rise in the incidence of complaints
and faults in the Delhi Telephone net-
work,

(c) After the completion of the up-
gradation work the performance of the
crossbar exchanges is expected to im-
prove substantially,
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Grant OF PENSION 1O FREEDOM FIGH-
TERS OF ‘MOPLAH’ REBELLION

1165. SHRI C. H. MOHAMED
KQYA :

SHRI C. X, CHANDRAP-
PAN :
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Will the Minister of HOME

AFFAIRS be pleased to state :

(a) whether Government have recon-
sidered the decision to give pension to
the freedom fighters who took part in
Khilafar and the Moplah rebellion in
1921 as promised by him in the House
on 3rd December, 1973; and

(b) if so, the facts thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H.L MOHSIN) : (a) On
the basis of fresh material that has been
received, the matter is still being re-
considered.

(b) Does not arise.
TELEPHONE EXCHANGE AT ATHOLI

1166. SHRI C. H. MOHAMED
KOYA : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether Government have any
plan to open to a telephone exchange
at Atholi in Kozhikode District
Kerala; and

(h) if so, the facts thercof ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF, SHER SINGH) : (a)
There is no proposal at present for open.
ing a telephone exchange at Atholi.

(h) Docs not arise.

TELEPHONE EXCHANGES IN MAILAPU-
RAM DISTRICT

1167. SHRI C. H. MOHAMED
KOYA : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) the number of telephone Ex-

changes. Government propose to open
during this financial year in Mallapuram
District of Kerala; and

- (b) the names of the Exchanges?
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF, SHER SINGH):
(a) and (b), Following two telephone
exchanges are proposed o be opened
during the current financial year in
Mallapuram Disteict of Kerala :

1. Kalikavu

2. Areacode

STATE INDUSTRIES MINISTER’S
CONFERENCE

1168. SHRI SUKHDEO PRASAD
VERMA :Will the Minister of INDU-
STRIAL. DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state :

(a) whether the State Industries
Minpister’s Conference has been held re-
cently in New Delhi; and

(b) if so, the main points discussed
therein and the decisions taken there-
on?

THE MINISTER OF INDUSTRIAL

DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) Yo, Sir.

‘The States Industries Ministers’ Confer-
ence was held in New Dethi on January
22, 1974,

(b) The conference reviewed the
general economic situation with particu-
lar refernce to the industrial situation.
Suggestions were made on economy in
the use of petroleum and petroleum-
based products, There was a general
discussion on the role of the public
sector, implementation of licences, the
role of industrial cooperatives, and the
report of the Committee on the Deve-
lopment of Medium and Small Eater-
preneurs. The concerned Ministries
would examine and take decision on the
main points that emerged from the
discussion,
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SHORT TERM PRODUCTION PLAN

1169. SHR1 SUKHDEO PRASAD
VERMA :
SHR1 N. K. SANGHI:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether the Federation of Indian
Chambers of Commerce and Industry
have recently suggested to the Govern-
ment a short term production Plan in
order to mect the present industrial
crisis; and

(b) if so, the reaction of Govern-
ment in this regard ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA): (a) Yes, Sir; on 17th Decem-
ber, 1973, the President, Federation of
Indian Chambers of Commerce  and
Industry submitted for consideration of
Government a note entitled “Short-term
production perspectives of some seclect-
ed industries” based upon a quick re-
view of the cement, aluminmnm, fertili-
sers, automotive tyres/tubes and textiles
industries,

(b) Government is considering the
suggestions made in the paper.

RAJAMANNAR COMMITTEF ON CENRE-
STATE RELATIONS

1170. SHR1 SUKHDEO PRASAD
VERMA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government have tecei-
ved the views expressed by the Tamil
Nadu Government on the recommen-
dation made by the Rajamannar Com-
mittee; and

(b) if so, the reaction by Central
Government in regard thereto ? ,

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a)
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and (b). The Chief Minister of
Tamil, Nadu had sent a copy of the re-
port of the Rajamannar Committee to
the Prime Minister in June, 1971, As
the Rajamannar Committes was appoin-
ted by the Government of Tamil Nadu
it would be for that Government to exa-
mine its recommendations. The Admini-
strative Reforms Commission had also
submitted a report on Centre-State re-
lationships which is being examined in
consultation with the State Governments
So far the views of the Governments
of Karnataka, Guijarat, Uttar Pradesh,
Maharashtra, Himachal Pradesh & Tamil
Nadu onlvy have been received in this
regard. The views of the Government
of Tamil Nadu on the subject would be
taken into account while taking deci-
sions on the recommendations of the
Administrative Reforms Commission.

STATEMENT OF PUNJAB CHIEF MINISTER
ON CHANDIGARH AWARD

1171. SHRI RAMKANWAR : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Punjab Chief Minis-
ter, recently stated that the Government
of India’s decision of January 29, 1970
on Chandigarh was ‘subject to revision’
and so not binding on Punjab and Har-
yana;

(b) whether political circles in Haz-
yana have cxpressed surprise over this
statement;

(¢) whether they have protested to
the Union Government against such
utterances of Punjab Chief Minister;
and

(d) the reaction of Government of
India in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a)
Presumably the Member has in
mind the press report of Punjab Chief
Minister’s interview with newsmen which
appeared in the Tribune dated 13-12-
1973, to which Government’s attention
has also been drawn,
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{b) Government of Indin bas no in-
formation,

(c) No, Sir.

(d) Government of India hopes that
these decisions taken in the best interest
of the progress of two states will be ac-
cepted by the Governments and the
people of the two states with Goodwill
and understanding,

PAYMENT TO A PORTUGESE FIRM rOR
DESTRUCTION OF RADIO TRANSMITTER
DURING GOA LIBERATION

1172, SHRI RAMKANWAR. : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the attention of Govern-
ment of India has been invited to a press
report on 13th December, 1973 saying
that India has paid to a Portuguese firm
the entire cost, including interest, of the
transmitter of the Goa Radio destroyed
during liberation of the Portuguese
colony in December, 1961; and

(b) the total compensation paid to
the Portuguese Firm ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION
AND BROADCASTNG (SHRI DHA-

RAM BIR SINHA): (a) and
b). Govcrnment is aware of
the press report. A payment of Rs.

2.97,370,15 has been made to the firm
of M/s. Cosme Matias Menezes in
acquittance of a Civil Court decree
against the Government of India.

Activities oF CIA DURING BANGLA-
pEsH CRrisis

1173. SHRI RAMKANWAR :
SHRI JYOTIRMOY BOSU :

Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether the attention of Govern-
ment of India has been invited to a
press report on the 10th December,
1973 stating that the U.S. Central Intel-
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ligence Agency had a high level infor-
mant inside the Indian Government
during the Bangladesh crisis;

(b) whether on the basis of this re-
port any investigation has been made;
and

(¢) if so, the results of such investi-
gation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN): (a)
to (c). A report under the cap-
tion “CIA had high-level agent 1n India
Government” had appeared in the Delh
edition of the Times of India on (he
10th December '73, Government have,
however, no information to corroborate
the press report.

ProroSAL To GFT A IR TECHNICIANS
TwraINED BY B.BC.

1174. SHRI R. S. PANDEY : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government propose to
get All India Radio Technicians tiained

by BBC;

(b) if so, the mawmn features of the
proposal; and

(¢) the expenditure 1nvolved, 1f any?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION
AND BROADCASTING (SHRI DHA-
RAM BIR SINHA): (a) to
(c). Traming Courses for Tech-
nicians are availed of at the BBC.
and other smilar institutions, depending
upon A.IR’s. needs and the terms and
conditions attached to the courses.
There is no scheme as such for the

purpose.

CLOSURE OF SMALL ParERr MiLLS FOR
wANT oF Fuer OnL

1175. SHRI R. S. PANDEY : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :
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fa) whether some small paper mills
have been closed down due to the lack
of fuel o1l supphies; and

(b) if <o, the remedial measures pro-
posed ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSRIAL
DEVELOPMENT (SHRI : M, B.
RANA): (a) Govt, are not awalz of
any paper mill 1n the countiy baving
closed down due to lack of fucl oil sup-
plies. .

(b) Does not arise

SEITING UP o1 PAPFR MiILL IN BASTAR

1176 SHRI R S PNDEY. wil
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether Bula owned Q.
Paper Mill has applied for the grant of
hcence to set up a paper mill in Bastar
Dustrict of Madhya Pradesh, and

(b) if so,
ment thereon ?

the decision of Govein-

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSRIAL
DEVELOPMENT (SHRI M. B.
RANA) ; (a) Yes, Sir.

(b) The apphcation was rejected as
the State Government were not 1n a
position to give an assurance regarding
the supply of raw materials on a sus-
tained basis for the project

INS1RUCTIONS FROM CENTRE To CHIEF
MINISTER OF GUJARAT TO TACKLE
Foob Riots

1177. SHR1 S8, M. BANERIEE:
Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether some instructions weic
sent by the Centre to the Chief Minister
of Gujarat to tackle the food riots; and
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(b) If so, what the instructions aqd
whether a copy of the same will be laid
on the Table of the House ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) : (a) No, Sir.

(b) Does not arise.
BonNus For P. & T. EMPLOYEES

1178. SHRI, S. M. BANERJEE:
Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the question of Bonus
has been raised by the leaders of the
National Federation of Posts and Tele-
graphs Employees;

(b) if so, the rcaction of Govern-
ment; and

(¢) whether this has been taken up
with the Finance Ministry ?

.THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (PROF. SHER SINGH):
{(a) No communication has been re-
ccived in this regard in the P & T
Directorate from the Federation.

(b) and (c). Do not arise,

ANOMALIES ARISING OUT OF PAay CoM-
MISSION'S REPORT

-

1180. SHRI S. M. BANERJEE :
Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether glaring anomalies in Pay
Scales of Posts and Telegraphs Emplo-
yees have been pointed out by the Na-
tional Federation of Posts and Tele-
graphs Employees arising out of the
implementation of Pay Commission's
Report;

(b) if so, whether any joint Depart-
mental Comumittee has been formed to
remove these anomatios:
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(¢) whether a statement showing
action taken will be laid on the Table
of the House ?

THE MINISTER OF STATE IN

THE MINISTRY OF COMMUNI-
CATIONS (PROF, SHER SINGH) :
(a) No, Sir,

(b) and (c). In view of (a) above,
the question does not arse, However,
the staff side of the Posts & Telegraphs
Departmental Committee (JCM) has
been addressed to take up for discus-
sion in the Departmental Council, if
they so desire, any anomalies arising
out of implementation of the Pay Com-
mission’s recommendations,

TLLE-CoMMUNICATION NET WORK IN
KARNATAKA DURING FIFTH PLAN

1181. SHR1 P. R. SHENOY: Wil
the Minister of COMMUNICATIONS
be pleased to state :

(a) the proposals to spread the net
work of tele-communications in Katna-
taka State in the years 1974—1979; and

(b) what arc the stages at which

these proposals have reached ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (PROF. SHER SINGH):
(a) and (b). The information is being
compiled and it will be placed on the
Table of the House.

NON-Pr.AN EXPENDITURE ON DEVFLOP-
MENTAL WORKS DURING FOURTH PrLAN

1182. SHRI P. R. SHENOY : Wil
the Minister of PLANNING be picased
to state :

(a) the total non-plan expenditurc
on developmental works during the
Fourth Plan period in the Central Sec-
tor and in the State Sector, State-wise;
and

(b) w the policy of expeadi-
ture on non plan side will be continued
during the Fifth Plan ?
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THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a)
A statement showing the latest esti-
mates of total non-Plan developracntal
expenditure during the Fourth Plan
period at the Centre and in the States is
attached.

(b) The policy of keeping the non-
Plan expenditure to the minimum level
possible will be persued during the Fifth
Plan period,

STATEMENT

Total Non-Plan developmental Expend:-
ture during the Fourth Plan period at the
Centre and in the States

FEBRUARY 27, 1974

(Rs. crores)
(A) Centre 2788
(B) Swates
1. Andhra Pradesh 694
2. Assam 335
3. Bihar 608
4, Gujarat 541
5. Haryana . 188
6. Himachal Pradesh . 156
7. Jammu & Kashmur 147
8., Karnataka 698
9, Kerala . 593
10. Madhya Pradesh 654
11. Maharashtra . 1093
12, Manipur . 4]
13. Meghalaya . . 24
14, Nagaland . . 57
15, Orissa . 363
1G. Punjab . 403
17. Rajasthan . . 444
18. Tamil Nadu . . 904
19, Tripura . . . 63
20, Uttar Pradesh . 951
21. West Bengal . 902
ToTAL-States 9859
Granp TotAL (A+B) 12647

SATELLITE INSTRUCTIONAL TELEVISION
EXPERIMENT

1183, SHRI P. R. QY : Wil
the Minister of SPACE be pleased to
state :
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(a) whether a Satellite Instructional
Television Experiment is proposed to
be conducted in India in 197S;

(b) if so, the estimated cost on this
experirent; and

(c) the nature of the proposed tele-
vision programme, the parts of the
country in which the programme will
be conducted and for what period ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS AND MIN-
ISTER OF SPACE (SHRIMATI IN-
DIRA GANDHI) : (a) Yes, Sir.

(b) The cost of the Satellite Instruc-
tional Television Experiment as sanc-
tioned in 1971 is Rs. 6.36 crores. The
cost is being revised and ig now esti-
mated at about Rs, 9.00 crores.

(c) The Experiment envisages the
deployment of about 2400 TV sets to
be located in six clusters in the states of
Andhra Pradesh, Bihar, Madhya Pra-
desh, Kranataka, Orissa and Rajasthan.
These sets will receive Indian Instruc-
tional TV programmes directly from the
Satellite. The programme will also be
recetved through rediffusion in areas
surrounding certain selected AIR TV
transmitters The experiment will last
for a period of about one year.
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AVAILABILITY OF RESOURCES FOR
FirtR PLAN

1187. SHRI PURUSHOTTAM
KAKODKAR : Will the Minister of
PLANNING be pleased to state:
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(@) whether his Ministry feels un-
certain about the availability of the
resources required for the fifth plan;

(b) if so, whether investments re-
quired for agriculture and in the core
sector of the Industry are proposed to
be reduced; and

(c) the steps taken to raise the re-
sources for financing the,plan ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHR1 MOHAN DHARIA) : No, Sir.

(b) Does not arise.

{c) Apart from improving the col-
lection of taxes and other overnment
dues, economies in non-Plan expendi-
ture, increasing the operational efficien-
cy of public enterprises and provision
of incentives and facilities for promot-
ing private savings, the Centre and the
States are expectcd to undertake addi-
tional  resources  mobilisation  of
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Rs, 6,850 crores during the Fifth
Plan period,

ADVERTISEMENTS RELEASED BY DmEc-
TORATE OF AUDIO-VISUAL PusLICITY
FOR NEWSPAPERS OF BIHAR

1189, KUMARI KAMLA
KUMARI: Will the Minister of
INFORMATION AND BROAD-

CASTING be pleased to state:

(a) the total number of advertise-
ments released for the newspapers of
Bihar by Directorate of Audio-Visual
Publicity in the year 1973 and wpto
January, 1974; and

(b) the total out of that which was
released to small newspapers and total
released to large newspapers thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI
DHARAM BIR SINHA): (a) and
(b). A statement is enclosed.

STATEMENT

Number of insertions in newspapers and

periodicals of Bihar

Total

Big Medium  Small
1972.73 . . 3,594 500 1,838 1,256
1973.74 . . 2,481 343 1,332 806
(up to 31-1-1974)

Big : Circulation above 50,000.
Medium: Circulation between 15001
and 50,000

Small: Circulation up to 15,000.

LEGISLATION FOR DEVELOPMENT OF
SMALL ScALE INDUSTRIES

1190. SHRI RAJA KULKARNI:
SHRI M. RAM GOPAL
REDDY :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether Government have taken
a decision to enact a legislation to put
small scale industries promotion and

further development onr a statutory
footing;
{b) if so, the date, on which Govern-

ment propose to bring such legislation;
and

(c) how much money and time has
been spent by Government in complet-
ing the work of census of the small
scale units in the country ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
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RANA) : (a) and (b). The results of
the nation-wide census of Small Scale
Industries which will give a clearer
idea on the lines on which Small Scale
Indystries are to be steered in future
are expected to become available by
end of 1974, These will facilitate
Government in arriving at correct con-
clusions regarding the basis on which
legisiative support is to be built up.

{c) A sum of Rs. 65 lakhs is expect-
ed to be spent on the Census of Small
Scale Industries during the year 1973-
74, the results of which are expected
to be available by the end of 1974.

New METHOD OF PRODUCTION OF
CEMENT

1191, SHRI K. MALLANNA. : Wwill
the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOILOGY be pleased to state:

(a) whether Government have adopt-
ed any new method for the production
of cement in order to meet the growing
demand of cement in the country;
and

(b) if so, thc outlines thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) No. Sir.

(b) Does not arise.

CHANGES AGAINST DELH1I POLICE

CONSTABLES

1192, SHR1I PANNALAL BARU-
PAL : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) the total number of constables’
caught red-handed while accepting il-
legal gratification by the Vigilance De-
partment of Delhi Policc in the 1st
week of March, 1970;

(b) whether Vigilance Department
had received prior complaint against
certain Police Comstables of Darya
Ganj Police Station; and

(c) the present position of the case ?
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THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI F. H. MOHSIN) :
(a) One.

{b) A prior complaint was received
against this constable of Police Station
Daryaganj.

{c) A trap was laid and the consta-
ble was caught. A case was registered
against the constable. Howevery the
case was not semt to court for trial
as the independent witnesses did not
support the case for the prosecution.
The constable is bheing proceeded
against departmentally,

AUGMENTING INDUSTRIAL PRODUCTION
oF ExPORTABLF COMMODITIES

1193. SHRI N. K. SANGHI :
SHRI PILOO MODY :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY be pleased to
state :

(1) whether the oil crisis has impos-
ed a heavy responsibility to augment
exporis of industrial goods more than
ever before;

(b) if so. whether with a view to
augmenting the industrial production
of cxportable commodities Government
have considered it desirable to  hold
immediate discussions with the produ-
cers, labour and the suppliers of raw
material;

(¢) if so, when such a conference
is likely to be held; and

(d) whether the committees already
formed by Government to identify the
difficulties that come in the way of
increased production have presented
their report and if so, Government’s
decision on their suggestions ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) : (a) Yes, Sir,

(b) to (d). Government has always
attached high priority to production
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for exports and the various industrial
policy measures have taken note of
this need. The feasibility of stepping
up export production both generally in
the light of the potentialities for export
of individual products has been exa-
mined in a number of groups and
committees now and earlier and dis-
cussed in broader forums such as the
Central Advisory Council of Industries,
the Advisory Council on Trade, etc.
where the concerned interests have
been represented.

In the context of the oil crisis, the
immediate need is for an intensifica-
tion of the efforts already being made
and for ensuring that production for
export is not affected. In the alloca-
tions of raw materials and of furnace
oil these aspects are being borne in
mind. The Ministry of Commerce is
formulating a crash programme for
increasing exports,

APPOINTMENT OF CONSULTANTS IN
PLANNING COMMISSION

1194, SHRI Y. ESWARA REDDY :
Will the Minister of PLANNING be
pleased to state :

(a) the criteria laid down for ap-
pointment of consultants in the Plan-
ning Commission; and

{b) their duties amd terms of ten-
ure ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a)
Persons with specialised qualifications
in specific fields are engaged as Con-
sultants,

(b) Their duties normally are to
undertake specific items of work/
studies which cannot be undertaken by
regular staff of the various divisions of
the Planning Commission. The terms
of appointment of these Consultants
vary from case to case depending upon
their ability and the tasks entrusted to
them. They are usually engaged for
short periods not exceeding 3 years.
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ENQUIRY INTO DISTRIBUTION OF Raw
MATERIALS TO SMALL  INDUSTRIBS
CORPRATION

1195. SHRI P, M. MEHTA: Will
tre Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether Gujarat Government
has examined the report of the officer
who conducted any inquiry into the
alleged irregularities in the distribution
of raw materials by some office-bearers
of the Small Industries Corporation;

(b) if so, the reaction of the Union
Government thereto;

(c) whether any suggestions have
been made by the Union Government
for improvements in the distribution of
raw materials to the  industries;
and

(d) if so, the outlines thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRI M. B.
RANA) : (a) Government of Gujarat
are awaiting the final report on the
enquiry into alleged irrcgularities inm
distribution ©of raw materials by some
office bearers of the Gujarat Small
Industries Corporation,

(b) to (d). Do not arise,

SHORTAGE OF NEWSPRINT

1197. SHRI P. M. MEHTA :
SHRI P. A, SAMINATHAN:

Will the Mimister of INFORMA-
TION AND BROADCASTING be
pleascd to state :

(a) whether there is an acute
shortage of newsprint in the country
during the current year;

(b) whether shortage of newsprint
will still persist inspite of agreements
with Russia and Canada for supply of
newsprint to India and if so, the
reasans for the same;

(c) whether the shortage has badly
affected the state of Gujarat; and
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(d) the further steps to he taken to
tackle the situmtion ?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMATON
AND BROADCASTNG (SHRI
DHARAM BIR SINHA) : (a) and
(b). Yes, Sir. A 30% cut in the news-
print quota of newspapers for the
current year was imposed in July
1973, hecause it was estimated at that
time that there would be ‘a corres-
ponding shortfall in availability of im-
ported newsprint, The estimated avail-
ability of imported newsprint was
1,26,700 tonnes, which included suppli-
ey contracted for from the Soviet
Union and Canada. Of this, as on
Janvary 31, 1974, only about 51,000
tonnes had actually arrived in the
country or were on the high seas.
Hence the shortage,

(c) The shortage is not peculiar to
Guijarat us newsprint  is  allotted to
newspupers in accordance with the
policy announced by Government, ir-
1espective of the place of their publica-
tion, and not State-wisc.

{(d) Government are taking all possi-
ble steps to expedite and augment news-
print imports, and to step up indigen-
ous production,

COMMISSIONS APPOINTED UNDER THE
COMMISSIONS OF INQUIRY ACT

1198. SHRI P, M, MEHTA: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) how many Commissions of En-
quiry appointed during the last three
years arc yet to submit their reports;

(b) what is the normal time taken
by the each Emquiry Commission or
time taken by those Commissions
which have submitted reports;

(¢) whether the Uniony Govern-
ment are consideting to have some
amendments to Commissions of In-
quiry Act in view of the fact that the
Commissions so appointed are delaying
the submission of the reports; and

{(d) the names of Commissions of
Enquiry still pending whose reports
have not been received for more than
two years ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS AND IN THE DEPART-
MENT OF PERSONNEL (SHRI
RAM NIWAS MIRDHA) : (a) Ac-
cording to the available information,
twg commissions appointed by the Cen-
tral Government have yet to submit
their reports.

(b) and (¢). Under Section 3 of the
Commissions of Inquiry Act, 1952,
the appropriate Government specifies
through a notification the time limit
within which the reports are to be
submitted. Having regard to  the
naturec of the Inquiry ‘and the volume
of work involved, the Government may
extend this time limit from time to
time at the request of the Commission.
There is no proposal uwder considera-
tion to amend the Act im this conncc-
tion.

(d) The Commission of lnquiry' to
inquire into certain allegations against
certain former Ministers of Punjab,

ScHEDULED CASTE/TRIBE  CANDIDATES
RLCOMMENDED BY U.P.S.C. FOR AP-
POINTMENT IN IPS, IFS anp JAS

1199. SHRI AMBESH: Will the
PRIME MINISTER be pleased to
state :

(a) the number of Scheduled Castes,
Scheduled Tribe candidates recom-
mended by the UPSC for appointment
in the 1PS, IFS and IAS during the
last three years; and

(b) the steps taken by Government
to cneourage persons belonging to
these communitics to enable them to
appear in these competitive examina~
tions ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND IN THE DEPART-
MENT OF PERSONNEL (SHRI
RAM NIWAS MIRDHA): (a) A
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statement gi the information is
attached. viog

(b) The Govempment have taken
various steps to encourage persons
belonging to the Scheduled Caste and
the Scheduled Tribe Communities to
enable them to appear in the Combined
Competitive Examinations and the
Indian Forest Service Examination,
Some of the important steps takem in
this direction are as follows :

(1) Agevelaxation: The maximum
age-limit prescribed for direct recruit-
ment to a service or post is increased
by five years in the case of candidates
belonging to the Scheduled Castes and
the Scheduled Tribes.

(2) Fee-concession : The fee pres-
cribed for admission to any examina-
tion or selection to a service or post
is reduced to ome-fourth in the case
of candidates belonging to the Sche-
duled Castes and the Scheduled Tribes.

(3) Ralaxation of standards of
suitability : Instructions have been
issued that, if sufficient number of
Scheduled Caste/Tribe candidates are
not available on the bhasis of the gene-
ral standard to fill all the vacancies
reserved for them, candidates belong-
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ing to these communities may be
selected to fill up the remaining vacan-
cies reserved for them provided they
are not found unfit for such post or

posts,

(4) Separate interview of Scheduled
Castes/ Tribes candidates : The candi-
dates belonging to the Scheduled Castes
and the Scheduled Tribe communities
are called for interview by the Uniom
Public Service Commission on a se-
parate day or a separate sitting of the
Board of Interview.

(5) Pre-examination Training : Pre-
cxamination training is imparted to
the candidates belonging to the Sche-
duled Castes and the Scheduled Tribe
Communities at the Centres opened by
the Government at Allahabad, Madras,
Patiala and Jaipur. In addition to
thesc four Centres, coaching facilities

have also been provided in u private
couching institution in Delhi.
(6) Concession in number of at-

tempts ; There is no restriction on the
number of times the candidates belong-
ing to the Scheduled Casles and the
Scheduled Tribes can appear at thesc
cxaminations.

STATEMENT

Scheduled Caste and

the Sc;zcduled Tribe candidates T1ecommended by the

Union

Public Service Commission for appointment m the IPS, IFS and 1AS durmg the )ears
{1971, 1972 and 1973,

1971

1972 §% + v 1973

Service S.C.

Indian Administrative
Service/Indan Foreign

Service . . . 15 20
Indian Police Service/

Class IT Police Services 30 36
Indian Forest Service 2 1 3

S.C. S.T. Total S8.C. S.T. Total
26 12 3% 21 12 39
33 17 50 35 2 56

2 1 3 5 3 8

URDU As SeEcoNp LANGUAGE

1200, SHRI C. H. MOHAMED
KOYA : Will the Minister of HOME
AFFAIRS be pleased to state the steps
taken 10 make Urdu a second language
in States where a comsiderable section
of the population speak Urdu?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI F. H. MOHSIN):
In accordance with the agreed
scheme adopted at national level in the
conference of Chief Ministers and
Central Ministers in August, 1961, a
State is considered unilipgual if about
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70% or more of its population speak
one language and if there is a substan-
tial minority constituting 30% or more
of the population of the State such
a State is considered bi-lingual. At the
district level where 60% of the popu-
lation speaks or uses a language other
than the official lepguage of the State
that language of the minority group
is to be recognised as an official
language in that district in addition to
the State official language. Wherever
the above criteria are satisfied in rela-
tion to the Urdu speaking population,
the State Government are to take
iecessary action to declare that langu-
age as second language. Even though
Urdu may not be declared the second
language of a State, Government, after
considering the distinctive features
ol this language and its rich herit-
age issued a statcment on language on
14th July, 1958 setting out in detail
the policy in regard to the development
and progress of Urdu. A copy of the
statement js laid on the Table of the
House, [Placed in Library. See No.
6259/74]. The statement was laid in
both the Houses of Parliament and the
State Govermments were suitably ins-
tiucted to take nccessary measures for
the implementation of the policy re-
reterred to above The Central Gov-
cinment as well as the Commissioner
tor Linguistic Minoritics remain in
constant touch with the Governments
concermed with a view to ensuring that
necessary facilitiecs  are  provided to
the Urdu speaking population in  ac-
cordance with the aforesaid policy.

BaAsls OF RLORGANISATION OF STATES

1201. SHRI SHANKER RAO
SAVANT: Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether “fundamental basis of
reorganisation of States in India® men-
tioned in the Charter of Appointment
of the Mahajan Commission has been
spefled out any where; and

(b) if so, where and what are those ?

THE DEPUTY MINISTER IN
THE MINISTRY OF HOME AF-
FAIRS (SHR! F. H. MOHSIN):
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(a) and (b). The ‘fundamental basis of
reorganisation of State in India” men-
tioned im the Resolution appointing the
Mahajan Commission is relatable,
inter-adic, to the principles enunciated
by the States Re-organisation Commis-
sion on which the existing States have
becn formed,

12.00 hrs,

RE : ADJOURNMENT MOTION
(Query)

. SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) : We have given
an adjournment motion on the hindr-
ance created on the free and fair
elections in Madhubani. Of course the
principal leader, the Commander-in-
Chief in here to-day. Sq also at
Gaikhata, West Bengal, Sir, it is a
question of free and fair elections.

We would like the Govemement to
give us a clear statement whether they
will put a stop to this thing and what
they arc going to do about the future.
This is a very® serious matter. Trains
and buses were stopped. The Minister
in charge has been directing the
operations there. This is a terrible
thing. What i happening to this
country, Sir?

MR. SPEAKER : As far as the
election etc. is concerned, that is &
matter for the Election Commission

ot e fagrt aroRay (varfoa):
T T ATAAT AR Jo1 £ 1 4 Zq*NT
sWaa & wrafoua agr & 39 mfsat
g grafrua § 1 HT veAddz A w9
g T

dAR WERAA ;. T qE AT
1 a1 AR’ AT wE §

I am going to get a statement from
him as to what the factual position is.

Jaw1 & f6v TJgar | A 9y Ty @
5§ T T QEMT TAAT 4 qE WY &
F1¥q e f& @iz ur qC
T d |
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SHR] JYOTIRMOY BOSU: It is a
serions matter. The Minister is doing
it for his own political advantage.

ot wew fagrdt aralel @ §a F

TR F O wedw At d ) wgar &

24 TTOE B T AT @ &7 WK

wgt & fagre & weq WA A AT @

& 7 o€ afeat o &) v iAW

2 7k | w7 I Y gw avg ¥ 9% fear

AT awAT R ? W sH # fweT &g

TaEA F ? WA Y g faw g,

IJuk fae gw A fAvr AT W .

2
Heuw gAY : KF A7 @7 ¥ P
I@AF I FRAATIN 2

ot srzw fagrdt vt . @y ferd
@R & Towrag ?

SHRI JYOTIRMOY BOSU : Before
the Railway Budget is presented let
him make a statemest. We want
them to make it clear.

MR. SPEAKER ; You have to give
enough notice,

SHR1 JYOTIRMQY BOSU: Let him
make a statement before presemting
the Railway Budget. He is involved
politically and he is doing it for politi-
cal advantage. It is shameful for the
whole country. This gentleman has
been at the root of these things. He
should make a statement.

MR. SPEAKER : You should give
enough notice about it. You bring
it up just now and ask him to make
a statement immediately. T am jpot
allowing it

ot wy fowd (alsr) : o w&Y waw
FT ®CH T & | AN 99 Fo AW
FO ¥ grwa 7@ faee aifgd o
MR. SPEAKER : He should make

a statement at the earliest, today or
tomorrow,
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SHRI SHYAMNANDAN MISHRA
(Begusarai) : About poll rigging, we

want to know what the Chief Minister

of West Beugal has said and what his
Govt, is doing ?

MR. SPEAKER : It is for the Blec-
tion Commission.

SHRI SHYAMNANDAN MISHRA:
The Chief Minister has demanded a
probe; all the political parties except the
ruling party have demanded.

MR. SPEAKER: Jt is concerning
the Election Commission. All the
results will be coming. All these
things you cannot bring up in the
House. They are concerning the Elec-
tron Commission,

sft sze fagrdt Aol : TAEY W9
dfen @@ | fafezd qe & )

oft wyy famdd : gy ora frarame o
qwz vive plalt @rEw 9g ) TAE gy
TRTE |

oft e fag o avedat: 77 Wat el
wuAl graw #1 fnwaw FT R
4 Ffea fa va ReAT T )

ot e fst @ ooR = E
g & fr oF wfezguedt 4 11 9@
¥ fedrer mrEx gwr @ ?

ALAW REW : THENT FHUA
q¥ srgeaT™ § ol IR foier mmév
fear & 1 gw &1 ST A qET
qifeite #1 &) s 78 ¢

That is an autonomous body. We

cannot interfere.

ft apreen fawy arfedz ww
sfeqr & s v T &

o} vy fowd : WY e AWM AR R
T F3IEE AET § | TN §AT |1 gEqAI
fear & 1 ¥ mifeay «1 aw= fwar
DA g AP ¥ WA A
o FeT § A wile aTew wT ar WY
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ot Y %Y | TR g Ty W o
& foar | wq IEY 9@ #) gOF
Ffg o ex @ 21§ W
&

ASAR RET: AEF TF AT TA7 T
o g ow% fag S &1 W
(Y goE B F% A FT AR § ) WO
T FTIAN T § | 9g TeTHe §0 1 W)
vz ¥ frar sz ag wwa gwT A
AR § W9 fadsr AymT e |

s wEe fagrd awddr o F
UEAART YA ®T AT AT 7

Heuer wEEW @ AH FAGEA A-
mgo i A Afwd 1§ fafrer @
saznz A & fau #g wigh

ot oz fagrd awddt ¥
afear g FrwE § | A & fam A
af & 1 v Aadt w1 oW R Aern 2
~=TT AT TG FAT & 7

ACUR AETY : HFAAT  TAGA A
atd &% fifag

st sz fagrt aradat : TeE a9
oy &few fad |

wwe wgvad : §fen g S A= Aw
FETHE T wETE

&t go dYo maf (FxaT): T WX
# 791 @ § 1 9 T I 9IAT AT I

FTAT ATEY & Y WIS ¥ 3 W &
I & 17 TAFT NI AT @ §m

qrow AR : ¥ SAr & #i
grw, ®F M L BI9W ¥ FW O/
FY AR AL |

ot Q&0 Qo weftw (sfAMT) @ 87
wng fettr e @ &) &z e ard
qrEf

12,09 hre.

RAILWAY BUDGET, 1974-7§

MR. SPEAKER : Now, the Rail-
way Minister,

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA) : Mr, Speaker,
Sir, I rise to present the Revised Esti-
mates for the year 1973-74 and the
Budget Estimates for 1974-75. (Imter
ruptions),

it g fomd (FteT) @ AT sgEERT
AW F | & T § ar T THE
AT &Y 9T Afgd e mfyat av
FXTE E, qTE A v e g § 1 W
qZ A TAPT AFET F94

MR. SPEAKER : Let the Minister
continue his speech.

SHRI! 1. N, MISHRA : As is custo-
mary on this occasion, 1 shall first
revicw the results of the fast financial
year iec. 197273, When my able
predecessor presented the  Railway
Budget for that year, hc had every
hope that the upward trend in our
cconomy would bolster rail transport
and thereby improve Railways’ earn-
ings. Unfortunately, very early in the
year it became apparent that these
cxpectations might not come true.
Large scale power shedding, mulki
rule agitation in Andhra Pradesh, strike
by engineers of U.P. State Electricity
Board and other disturbamces adversely
affected the working of major industrial
units and the general state of national
economy.

Against this background, when 1
presented thc Revised FEstimates for
that year to the House, 1 had to scale
down the originally estimated surplus
ot Rs, 32.53 crores to Rs. 12.40 croyes.
1 was still optimistic that despite a
shortfall in the originating traffic, the
situation would be somewhat retrieved
by the increase in the lead, emerging
improvement in economic activity and
the favourable change in the overall
traftic mix. This hope has, however,
not been fulfilled and the actual sur-
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plus for that year has turned out to
be only Rs. 292 crores. This was
mainly because of the grosg traffic
receipts not reaching the anticipated
level. Actual gross traffic receipts
for that year came to Rs. 1162.42
crores against Rs. 1174 crores assessed
in the Revised Estimates.

Our estimate of Working Expenses
was practically exact, as the actuals
came to Rs. 982.62 crores against the
revised estimate of Rs, 982.68 crores.
The appropriation from Revenue to
the Depreciation Reserve Fund was
maintained at Rs. 110 crores and to
the Pension Fund at Rs. 16 crores.
The amount of Rs. 161.51 crores was
paid as dividend to the General Reve-
nues on the Capital-at-Charge of the
Railways.

The indebtedness of the Railways to
General Revenues under Development
Fuod and Revenue Reserve Fund,
which was *estimated at the Revised
Estimate stage to go up to Rs. 110.67
crores at the end of 1972-73, actually
came down to Rs, 85.65 crores because
of adjustment of arrear relief in divi-
demd payment for the years 1969-70
and 1970-71 recommended by the
Ruilway Convention Committee, 1971,

The Budget Estimates for 1973-74,
approved by this House, cnvisaged a
surplus of Rs, 23.86 crorcs. The
working results of the Railways during
the year have, however, undergone a
sea-change due to the confluence of
three vital factors which have simulta-
neously affected their financial positiog.
These factors are : the state of natjonal
economy, sccondly the deterioratiom in
staff discipline and thirdly the impact ol
Pay Comm:ssion's recommendations as
accepted and liberalised by Government,

Staie of National Economy

Industrial production, which had fre-
corded a significant rise in 1972,
stagnated during 1973 due to a variety

of factors Jike short supply of steel,
coal and cement. Production was also
adversely affected by extensive load

shedding and power cuts due to deple-
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tion of hydel reservoirs. Disturbed
industrial relations in a npumber of
industries and strikes in the Railways,
also bad an adverse effect. Conse-
quently, the offering of traffic itself to
the Railways was at a substantialfy
lower level thap what was anticipated.
At the same time, Railways were called
upun to transport, on top priority,
from May to July last year, 2.4 million
tonnes of foodgrains from Punjab and
Haryana to the drought affected areas.
This was a record movement as only
1.64 million tonnes were moved by
the Railways during the same period
in 1972-73 and 1.4 million tonnes
during the previous year. The concen-
trated pressure of foodgrains traffic in
a shor; time span and the paramount
need to rush supplies to the scarcity
areas in Maharashtra, Gujarat, West
Bengal and Assam  imposed a severe
strain on the railway system. The entirc
operation was undertaken on a fire-fight-
ing basis so as to reach foodgrains to
scarcity areas in timc to stave off starva-
tion, This traffic was moved at the cost
of cancelling a number of passepger ser-
vices and the sacrifice of a considerable
amount of high-rated general goods
traffic. It also involved an increased
movement of empty wagons over long
distances, Foodgrains, as the Hon'ble
Members know, are carried by the Rail-
ways at a heavily subsidised rate. Therc-
fore, the greater thc number of wagons
pressed into transportation of food-

grains, the larger is the loss to the
Railways. The Railways met the
national obligation but not without

affecting their pocket,

Deterivration in Staff Discipline

So far as staff discipline is concern-
ed, this has beer a particularly bad
yeur for the Indian Railways. From
the very biginning we have been hit

by go-slow, work-to-rule and work-
to-designation  agitations, mass ab-
senteeism, wildcat  strikes,  toms,

bandhs, squatting on track, etc. While
the agitations uncomnected with rail-
way operation impeded our working,
the effect of employee agitations has
been particularly  crippling. Among
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such agitation are the lightning
strike of station masters and assistant
station masters during April on West-
ern Railway, the successive strikes
and agitations by loco running staff
in May, July-August and December
which affected most of the Zonal Rail-
ways and the agitation by staff of
Sholapur Division on the South Central
Railway during August and Scptem-
ber, The work-to-rule agitation by
staff of Signal and Tele-communication

Department  during November and
December 1973 also  took its toll.
Subsequently, an agitation by the

Carriage & Wagon staff considerably
affected transport operations. As a
matter of fact, not a month has passed
on the Railways this year during which
train operations were ot held up or
hampered in one¢ part or the other of
the country by such agitations spon-
sored by certain unrecognised category-
wise associations. Consequently, both
the financinl and operational targets
have been upset.  Earnings up to the
end of December, 1973 feil short of
cxpectations by Rs, 81.50 crores.

[n the original Budget we had assum-
c¢d that the Railways would be carry-
ing 10 million tonnes of additional
revenue carning freight traffic  during
the year over that carried during the
last year  The actual traffic materiali-
sation sp lar bas fallen far short of
thiy anticipution. There has been a
drop of neurly 8 million tonnes in
originating {freight traffic up to the end
of December as compared to the same
period of Jast vear. As compared to
Budget projection, the originating
fivight traffic has been  15.30 million
tonnes less. Although this shortfall
has occurred in almost all  importast
categories of traffic such as coal, raw
materials for and finished products
from steel plants, iron ore for export,
cement, lertilizers, POL and other
general goods, the movement of coal
has been particalarly sluggish,

It was anticipated in the Budget
cstimates that coal movement would
reach 71 million tonoes. Actually onfy
61 million tonncs are expected to  be
moved, partly due to non-availabifity
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of coal for loading at established rail’
heads and partly due to the staff not
putting in their best efforts because of
agitation approach. This shortages in
movement of coal has affected the
Railways in two ways : loss in earnings
consequent on less movement and en-
forced cancellation of treins due to
shortage of loco coal. The actual’
stocks in loco sheds, which are mnor-
mally kept at a level of 10 days’
consumption, fell at a number of places
to hardly a day’s consumption. Occa-
sionally, the stock of €oke and blenda-
ble coal with steel plants alsoc came
down to dangerously low levels.

To make matters worse, the average
lead of traffic during the current year
has also decreased by 2.4% over that
of the last year. The losses in the
quantum and lead of traffic are irre-
trievable as even at the turn of the
year signs of return to normalcy are
not visible.

Impact of Pay Commission’s
Recommendctions

The implementation of the recom-
mendations of Pay Commission, as
modified by the Government, and the
grant of three increase in  dearness
sllowance during the year have subs-
tantially added to our expenditure; its
impact is over Rs. 109 crores for a
full year. We have taken vigorous
measures to disburse pay and allowan-
ces at  the enhanced rates so as
jarge a mumber of staff as possible.
It may, however, not bhe possible to
disburse payments for the entire period.
I may point out that implementation
of the Pay Commission’s recommenda-
tions involves obtaining of options
from a million and a half railway em-
ployees. re-fixation of their pay in the
revised scales and drawal of pay bills
for the net amount payablc to them.
Since these processes were to take
some time, the Government took a
deliberate decision to pay during the
current year an ad hoc wamount of
Rs. 150 to each Class 11 and IIT em-
plovec and Rs, 100 to each Class
IV employee whp may not be paid his
full -arrears of pay and allowances
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-Before the close of the financial year.
This ad hoc amount will, of course, be
adjusted against the arrears due
or otherwise. Out of the estimated
liability of Rs. 94 crores during the
current year, dabout Rs. 52 crores are
expected to be disbursed to the em-
ployees during this year and the balance
of Rs. 42 crores has been thrown for-
ward and provided for in the next
year's budget,

Against the background of unprece-
dented shortfall in performance. the
Revised Egtimates of Passenger Earn-
ings have been placed at Rs, 370.60
crores or Rs. 8.61 crores less than
the Budget BEstimates, The carnings
from other coaching traffic have also
had to be reduced hy Rs. 539 crores.
The estimate of goods earnings has
heen kept at Rs. 709.50 crores which
18 Rs. 75.20 crores less than the
Budget inticipation. W¢ have also to
carry out an adjustment of Rs, 4 crores
in our earnings for an ‘on account’ pay-
ment to the Ministty of Defence. In
the aggregate, gross traffic reccipts are
expected to be Rs. 93.20 crores less
at Rs, 1170 crores against the Budget
Estimate of Rs. 1263.20 crorcs,

. Due to the combination and conjunc-
tion of heavy additional expenditure
and substantially short earnings, the
year 1973-74 has been the worst year
for railway finances for many decades.
Recognising the gravity of the situation,
we devised and imposed during the
yvear ‘exchequer control’ on all spend-
ing units to regulate their cash disburse-
ment against the budget allotment. In
addition, various econdmy measures
were intensificd which have vyielded
appreciable  results. Consequently,
Revised Estimates of working expenses
have heen fixed at only Rs. 953 crores
or Rs. 34.77 crores more than the
original budget, Considering that the
provision for disbursement of pay and
dllowances arising out of the Pay
Commission’s  recommendations,  as
modified by Government, during the
current year is Rs, 52 crores, an
amount of nearly Rs. 17 crores has
thus been absorbed in working expenses
through various e¢conomy measures.
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The appropriations to the Depreciation
Reserve Fund of Rs. 115 crores and
to the Pension Fund of Rs. 16 crores
have becn maintained as in the Original
Budget Estimates. The dividend Labi-
lity to General Revenues is expected,
on latest calculations, to be Rs. 168.60
crores against the budget estimate of
Rs. 172.61 crores.

In short, with a drop in carnings of
Rs. 93.20 crores and an unavoidable
incrcase in expenditure of Rs. 34,77
crores together with a reduction of
Rs, 4.36 crores in misccllaneous tran-
<actions and the amount of dividend
payable to General Revenues, the
budget surplus of Rs. 23.86 crores
has turned into a deficit of Rs. 99.75
crores. This amount is proposed to
he covered by obtaining a loan from
the General Revenues. A further loan
ot Rs. 22.65 crores will also have to
be taken from the General Revenues
to meet the requirements of Develop-
mant Fund capenditure and  intercst
liabilities on outstarding  loans. The
indehtednes, of the Railways to the
General Revenues. which was anticipat-
ed at Rs 111.01 crores, would, in the
circumstances, rise to Rs, 208.02
crores.

In pursuance of Government's deci-
sion in August, 1973 imposing an eco-
nomy cut, our programme of Pla’n
expenditure was curtailed to remain
within the reduced allotment of funds
during the current financial year. I
had, in my statement in Parliament on
29th August, 1973 mentioned that the
Railways would afttempt to achieve
during 1973-74 an cconomy of Rs. 20
crores under works and revenue expen-
diture. As the Government’s economy
directive was received only towards the
end of August, 1973, Railways had
by then entered into certain commit-
ments which had to be discharged
during the current year. Nonetheless,
due to administrative restraints on
spending and the introduction of ‘ex-
chequer control' to which I have
referred earlier. it has been possible
to achicve a saving of Rs. 30.5 crores
i.e. about Rs. 13.5 crores in works
expenditure and about Rs, 17 crores
in revenue expenditure, against the
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ised amount of Rs. 20 crokres.
The anmal Plan outlay of Railways
inctuding Rs. 20 crores. The annual
Plam outlay of Railways including
M.T.P. would, now in the current year,
be Rs. 324.19 crores against Rs. 337.54
crores provided for in the original bud-
get. On this reduced amount, Rs, 166.80
crores would be on Capital account,
Rs. 130.19 crores on renewal and re-
placement works charged to Deprecia-
tion Reserve Fund, Rs. 20 crores on
works chargeable, to Development Fund
and Rs. 7.20 crores on Open Line
Works Revenue.

The Fourth Five Ycar Plan will
come to an end within about a month.
I may, therefore, puause at this stage
and make a briefl appraisal of the Plam.
The Plan initially provided for 265
million tonnes of originating  freight
traffic at ity end. The mid-term apprai-
sa' of Junuary, 1971, however, taking
note of less materialisation of traffic
during the first two years of the Plan
revised the original freight traffic target
to 240 million tommes. The downward
trend in traffic from the second year
of the Plan was mainly due to the
disturbed law and order situation and
industrial relations in the eastcrn part
of the countty. With some improve-
ment in the situation from 1971-72,
originating traffic during that year was
197.8 million tonnes rising to 201.3
million tonnes during 1972-73, the
fourth year of the Plan. The current
year, which is the last vear of the
Plan. however, has recorded a  steep
declin> ir originating traffic and, on
present indications, the year might close
with only 192 m llion tonnes which will
be the lowest since 1963-64. [ have
already referred 1o the scvere effect on
performance during the current vear of
disturbed labour conditions, frequent
strikes, go-slow and work-to~designation
agitations by railwaymen, particularly
toco running staff, which have occurred
in almost every month of this year.
In appraising the overall railway per—
formance during the Plan period, how-
ever, the norm of originating tonnage
is not a true index of the work done
by the Railways. A fairer index
would be the quantum of met tonne
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kilometres which takes into ac¢ount the
distance over which the traffic is haul-
ed. This indicator shows an increase
of 9.11% during the first four years
of the Plan. Similarly, in respect of
passenger traffic, passenger kilometres
are more indicative as a performance
index and herein too the increase has
been 24.86 per cent in the first four
years, 1t is onlv in the current year,
which is the last™M#&r of the Plan, that
both the originafing tonnage and lead
have been at the lowest ebb. I hope
that the worst is behind us and the
railways will now make the maximum
possible cflort to come up to normal
standards of efficiency and service,

The Fifth Five Year Plan of the
Indian Railways, both in physical and
in financial terms, has heen finalised
after prolonged discussioms and in con-
suftation with the Planning Commis-
sion and other Economic Ministries.
It envisages an outlay of Rs 2350
crores for a target of 300 million
tonnes of originating freight traffic by
the end of the Fifth Plap Period. This
figure is about 50% “more than the
existing level of freight traffic handled
by the Railways. 1 respect of passen-
ger traffic, the Plan foresees an annual
growth rate of 4 per cent in passenger
kilometres for non-suburban traffic and
§ per cent for suburban traffic. Act-
vally the giowth rate in the subur-
ban areas would vary from 3 per cent
in Calcutta area to 6% in Bombay
area. The Railways have, therefore,
to gear themselves for this gigantic task.
To meet this challenge some prepara-
tory action has been initiated during
the current year itself to increase line
capacity and production of rolling
stock.

For the first vear of the Plan, we
have becn allotted an outlay of Rs. 368
crores including Metropolitan Trans-
port Projects towards Plan investment
to carry 217 million tonnes of originat-
ing freight traffic. The break-up of
this amount is Rs. 227 crores under
Capital, Rs, 115 crores under Depre-
ciation Reserve Fund. Rs. 18.50 crores
under Development Fund and Rs, 7.50
crores under Open Line Works
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‘Revenue. Although this amount is
about Rs, 44 crores more than the
amount expected to be spent during
1973-74, yet, in view of the apprecia-
ble incmue in prices during the current
year, it may prove inadequate for
stepping up our Plam activity,. How-
ever, within the available resources, we
have drawn up of foi programmes of
rolling stock, line cipacity etc., cover-
ing the need to augment our ﬁ-anspon
capacity and to undertake the develop-
ment of economically potential areas.

As the Hon'ble Members are aware,
the Cuttack—Paradeep rail link has
been completed and opened to traffic
this year. 132 kilometres of the
‘Guna-Maksi line have also been open-
ed to traffic and work on the remain-
ing portion is in progress. Dabla—
Singhana rail link to serve the Khetri
Copper Complex is nearing completion
and the link is expected to be opened
this year.

I had, in my last year's Budget
speech, enumerated some ‘important
new lines and gauge conversion works
which were then under examination
and active comsideration of Govern-
ment and had obtained the permission
of the House to undertake them by
reappropriation of funds within the
relevant grants on their approval by
Government. I am happy to inform
the House that earthwork is in progress
onr Wam—Chanaka link and Manmad
to Purli Vaijnath conversion. In res-
pect of the Mangalore—Apta line,
sanction has been accorded to the
execution of earth work on the Apta—
Dasgaon  section.  Traffic-cum-engi—
neering surveys for the Delhi—
Ahmedabad conversion bave been com-
pleted and the reports are under exami-
nation. The engincering and traffic
surveys for Barauni——Katihar and New
Bongaigaon—Gauhati conversions have
also been completed.

As 1 mentioned last year, we have
barked upon a programme of resto-
ration of dismantled lines so that the
people who enjoyed the facility of rail
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transport in the past and were depriv-
ed of it during the Second World War
or on accoumt of floods etc. have these
facilities back #gain. Restoration of
Dafmauv—Daryapuy, Gohana-—Panipat.
Saraigarh — Pratapgarh — Forbesganj,
Haldibari—Jalpaiguri and Chittauni~—
Bagaha lines has been approved through
Supplementary Demands obtained this
year and are under construction. Their
execution has been taken in hand al-
ready, I had also mentioned that
the reopcning of Howrah—Amta,
Howrah—Sheakhala and Saharanpur—
Shahdara Light Railways had been
accepted in principle. After completion
of preliminary Engineering-cum-Traffic
Surveys for these lines, the construc-
tion of broad gauge lines in place of
old narrow gauge lines has already
becn approved of by the House through
Supplementary Demands obtained this
year. The Government of Uttar Pra-
desh has also agreed to participate
in the construction of the new
Shahdara—Saharanpur railway line om
50:50 basis. A corporation will be
formed to manage the new railway line
and road transport in the arca will also
be brought under its control so that
inter-modal cooperation and co-ordma-

tion is emsured. For the Howrah—
Amta, Howrah—Shcakhala and
Bargachia—Champadanga lines, we

have suggested to the Government of
West Bengal that a Corporation may
be tformed on similar lines as have
been accepted bv the Uttar Pradesh
Government for Shahdara—Saharan-
pur railway line Construction of
these lines will be taken up on the
finalisation of the requisite arrange-
ments with the State Government of
West Bengal.

While presenting the Budget for
1973-74, 1 had mentioned the need for
a mew approach for evaluuting the
proposals for the construction of new
railway lines in backward areas. In
furtherence of this approach, it is now
proposed to take up the construction
of the following new railway lines and
gauge conversion projects in 1974-75.

(1) Conversion of New Bon-
jaigaon-—Qauhati Section from
matre gauge to broad gauge.
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(2) Construction of a new metre
gauge line from Dharma-
nagar to Kumarghat,

(3) Construction of a new broad
gauge line from Nadikude to

Bibinagar.
(4) Conversion of Guntur—
Macherla line from metre

gauge to broad gauge.

(5) New broad gauge line from
Rohtak to Bhiwani,

{6) Provision of broad gauge
links to Ramnagar and Kath-
godam from Moradabad and
Rampur,

{7) Conversion of metre gauge
section from Samastipur to
Darbhanga to broad gauge.

(8) Construction of a new metre
gauge railway line from
Jhanjarpur to Laukaha Bazar.

Y9) Construction of a new metre
gauge line from Sakri to
Hasanpur.

(10) Construction of a new broad
gauge linc from Jakhapura to
Banspani,

The North Eastenn Council has
been requested to bear the cost of
construction of Dharmanagar Kumar-
ghat line out of the funds which may
be allotted to it for development of
backward hill areas. The Govern-
ments of Andhra Pradesh and Haryana
have agreed to bear the cost of land,
to regulate road transport and to inflate
the chargeable kilometrage for‘ WNadi-
kude-Bibinagar and  Rohtak-Bhiwani
rail links as well as for Guntur-
Macherla gauge conversion project. I
look forward to similar cooperation
and financial participation from the
Governments of Uttar Pradesh, Orissa
and Bihar in respect of the projects
falling within those States,

I have not been able to include new
railway lines in other backward areas
of the country on account of paucity
of funds, during 1974.75. Surveys
have, however, been taken up or are
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proposed to be taken up in 197475
for a large number of new railway
lines which have been proposed by
the State Govennmeats, Members of
Parliament and other public bodies.
I mention specifically the following :

1. Dhalli-Rajhara-Jagdalpur;

. Bhavnagar-Tarapore;

. Dasgaon-Mangalore;

. Kumarghat-Agartala-Sabroom
. Silchar-Jiribam;

. Nangal Dam-Talwara;

. Malda-Belurghat;
Miraj-Latur;

. Muzaffarpur-Raxaul gauge con-
version;

10. Dehri-on-Sone-Pipradih;
11, Deoghar-Dumka Rampur Hat;
12. Gaya-Rajgir.

A= - - B I = T ¥ W NV I N

1 would like to take up the cons-
truction of these lines during the Fifth
Plan, but this would depend upon
the availability of resources. The
present allocation during the Fifth Plan
for construction of new railway lines
is not sufficient for all these lines.
Exccution of these works will be
considered by Government in the light
of Survey rcports and as and when
we can augment our Plan funds,

Apart from these new lines, gauge
conversions and surveys, a large num-
ber of other important works are also
proposed to be undertaken on the
Railways duting the next year. Though
all these works are contained in the
summary of works circulated with
the Budget documents, knowing the
Hon’ble Members® interest in this sub-
ject, it would be in order to mention
some of the important ones,

We are proposing during 1974-75
to remodel Mazagaon Yard and to,
provide additional facilities at Bombay
V.T. to admit longer trains being
hauled to and from this terminus as
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well as to introduce new frain gervices.
Likewise, traffic facilities at an estimat-
ed cost of Rs, 2.69 crores are also
proposed for provision at Madras Cen-
tral Station. The terminal facilities in
Hyderabad-Secunderabad area are pro-
posed to be developed at an estimated
cost of Rs, 41.69 lakhs. The rebuild-
ing, at a cost of Rs. 2.64 crores, of
a bridge on the Sabarmati River with
provision for an additional B.G. track
on Ahmedabad-Sabarmati Section will
be commenced during the year. New
Diesel Loco Sheds, estimated to cost
Rs. 1.20 crores each are proposed to
be set up at Jhansi and at Ludhiana.
A pnew Concrete Sleeper Plant at an
estimated cost of Rs. 1.28 crores will
be comstructed at Allahabad. Tempo
of progress in clectrifying Delhi-Tundla
section will be stepped up. Electrifi-
cation of Madras-Vijayawada section
will also be accelerated,

About 5000 quarters are built every
year for the railway staff in differcnt
categorics. The Fifth Five Year Plan
provides for an outlay of Rs. 40 crores
on housing for railway employees. A
provision of Rs, 7.96 crores for this
purpose has beer made in the Budget
for 1974-75.

The Budget also provides for an
expenditure of Rs. 17.24 crores on
Medical services for the railway staff.
Over 10,000 beds are maintained in
659 hospitals and Health Units where
facilities for the most up-to-date treat-
ment are available. Nearly 1.6 lakhs
patients are treated in these Hospitals/
Health units daily.

Though education is legitimately the
responsibility of the State Government,
the Railways are runping over 750
railway schools to cater to the needs of
the children at such placcs where other
educational facilities are not available.
Besides these major facilities, railway-
men” have been provided 751 institutes
and recreation centres, 22 holiday
homes including two at Srinagar and
Pahalgam, hostels at 14 centres where
children of employees are givem board
and lodging at subsidised rates.
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One important facet of railway
working in which each rail passenger is
interested is the provision of amenities
at stations and in irains. It has been
my endeavour that the Railways should
present an image worthy of its being
the premier public sector underteking
in the country. The expenditure on
passenger and other users’ amenities
has been maintained at Rs. 4 crores
per annum during the Fourth Five
Year Plan. Basic amenrities like wait-
ing halls, benches, lights, drinking
water, latrines, surfaced platforms,
shady trees, etc., have already been
provided at all stations. Nearly 900
waler coolers have been provided in
the First Class corridor coaches and
third class sleeper coaches. A special
programme of improving the cleanli-
ness amd appearance of important
stations is progressing satisfactorily.
Varanasi station—one of the important
centres of pilgrimage—is being given
a lace lift at an estimated cost of
Rs. 0.65 crore. Some of the other
important stations an which work is
mn progress are—Bombay V.T, Bom-
bay Central, Nagpur, New Delhi and
Dclhi, Kampur, Aligarh, Rae Barell,
Gorakhpur, Guauhati, Madras Central,
Bhopal, Bangalore City, Hyderabad,
Punch Darbhanga and Patna. Action
s alvo being initiated for providing
additional terminal facilitics at Howrah.

From time to timec I have received
a number of requests f{rom Chief
Ministers, Members  of  Parliament,
Public Bodies, ctc, for construction of
mew railway lines in backward areas.
Experience has shown that generation
of traffic for such areas follows the
development of transport infra-struc-
ture facilitics. 1 have, therefore, advo-
catcd the need for a conceptual change
in the application of orthodox financial
criteria to the construction of new
lives in under-developed areas, Dis-
cussions on these lines have also been
held with my colleague, the Planhing
Minister, for allocation of additional
resources for this purpose outside the
Railway Plan. Due, however, to the
overall limitation of funds, it has not
been possible to include, during 1974-
75,,a larger pumber of such projects,
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but I am alive to their necessity and
I shall be further pursuing the matter
with the Planning Commission,

4125 broad gauge and 2125 metre
gauge conventional coaches wore asses-
sed as required during the Fourth
Plan. The outturn during the first
four years has peen 2942 broad pauge
and 1969 metre gauge coaches. The
remaiping requirements are expeated
to be almost fully fulfilled by the out-

put during the current year. During
1974-75, 1157 coaches are planned
as new acquisitions in addition to

112 electric multiple unit stock for
use on suburban sections. The present
generated capacity in the private and
public scctors us well as on railways,
15. by and large, adequate to meet the
coaching stock requirements.

The Railways’ requirement of
wagons is met largely by wagon
buildeks in the private sector and
partly by the Railway Workshops at
Amritsar, Golden Rock and Samasti-
pur. Againit about 10,900 wagons
manufactured during  1972-73—about
9,000 by trade and about 1,900 by rail-
way workshops—this year’s production
18 .expectcd to reach about 13,000
wagons—about 11,000 from trade and
about 2000 from railway workshops.
During next year, while the produc-
tion in railway workshops will be
maintained at the curreng year’s level,
the output from trade is expected to
rise to 12000 wagons. With these
additions to our wagon fleet, there
should be no difficulty in lifting the
projected tonnage of freight cargo
at a reasonable level of opcrating effi-
ciency. Wagon requirements during
the Fifth Plan period have been assess-
ed at about 1 lakh approximately
and the bulk of them will be obtained
from the trade. Wagon production in
the private sector reached at one stage
a level of 27,000 in a year, but fell to
about 9,000 largely due to disturbed
labour conditions in the eastern part
of the country where most of the
industry is located, Presently, orders
for 38,000 wagons are outstanding
on wagon manufacturing firms and
further orders for 12,000 wagons afc
7--1136 LS8/73
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intended to be placed thereomw during
1974-75. 1 would like to assure the
wagon building industry that lack of
orders will not stand in the way of
their increased production. I also
hope that given normalcy in working
conditions, the industry will be able
to recachieve its earlier high prdduction
level. On this reckoning, I anticipate
that the number of wagons available
to the Railways will be enough to meet
the transport needs,

The Hon'ble Members are aware of
the frequent interruptions to power
supply. Ioad shedding etc., which we
have had to contend with, particulakly
during the last 18 months or so.
These interruptions have wadversely
affected train operations as well as the
production, overhaul and maintenance

of our locomotives, wagons and
coaches. In order to ensure uninter-
fupted supply of power, stand-by

generating sets are being obtained for
installation at certain repair Workshops
and production Units.

In the context of the prevailing Oil
crisis, the pace of electrification of
trunk routes is being accelerated to
energise 1,800 Froute kilometres by
the end of the Fifth Plan period. To
guard against interruption in power
supply, we are considering setting up
our own generation stations linked
with the grid systems of the States.

I had approached the House In
December last and obtained thefr
approval through a Supplementary

Grant for taking up the surveys and
site studies or the Central and Eastern
Railways. I am glad to inform the
House that these studies are making
good progress. As and when these
projects take feasible shape, steps will
be taken, in consultation with the
Planning Commission, to instal captive
thermal power houses in the

Plan. As electric power shortage s
not likely to be entirely overcome iw
the near future, Railways will pro-
bably have to set up their own power
houses in the Sixth Plan period also.
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Changes in the mode of traction
from steam to diese]l and electric have
been made during the last two decades
to modernise rail-transport technology
as well as to meet the increasing traffic

A decision was alse taken in
1971 to discontinue the manufacture
of steam locomotives at Chittaranjan.
The Railways’ annual consumption of
High Speed Diesel oil is about 0.58
million tonnes as  against the
total consumption of about 6 million
tonnes in the country, ie. only
about 10 per cent. Diesel oil com
sumptior by the Railways is estimated
to rise to 0.8 million tonnes at the
end of the Fifth Plan on the basis of
the present programme of dieslisation.
The main consumer of HSD oil s,
however, road tramsport, which uses
nearly 80% of the total annual con-
sumption. In comparison with road
transport, Railways are a  more
efficicnt user of diesel oil as their
performance per unit of diesel oil
consumed is six times better iy terms
of tonne kilometres than that of road
transport,

We are today faced with the pro-
blem of a steep increase in the price
of diesel oil as well as possibly reduced
availability. Oil crisis will also gene-
rate increased demand for rail transport
if HSD oil supplies to road transport
ave restricted. In this context, our
plans for electrification of trunk routes
will be stepped up to about 1,800 kms.
during the Fifth Plan rising to
3,000 route Kms, in the Sixth Plan
and reaching 4,000 route Kms, during
the Seventh Plan. Preliminary studies
have indicated that in an overall assess-
ment it would nmot be economically
prudent to revert to steam traction as
it would require much higher invest-
ments on line capacity works and
maintenance facilities etc. to compen-
sate for the lower hauling power of
steam locomotives in comparison with
diesel or electric locomotives. The
Ministry of Railways have, therefore,
urged that for these reasons and in
view of their importam role in provid-
ing transport infra structure, their
demand for HSD oil should not be

FEBRUARY 27, 1974

197475 192

reduced. Pending further developments
at the national level, production of
diesel locomotives and on line plans
for dieselisation have not been altered,

While the oil crisis affects muany
sectors of the economy, its impact
on Railways in two-fold. First, it bas
resulted in increased demand for coal,
which is expected to reach a produc-
tion level of 90 to 95 million tonnes
in 1974-75 against about 79 million
tonnes during the current year Trans-
port capacity to match this substantial
increase in the originating traffic of
coal will require detailed planning of
linkages and necessitate the optimum
utilisation of existing assets as well as
setting up of additional facilities. Tw
co-ordination with the Department of
Mines, we are taking rcquisite steps
to meet the challenge. Secondly, 1t
has re-activated interest in steam trac-
tion as a possible altcrnative to dieseli-
sation A quick economic study has
thrown up the conclusion that while
it is not advisable to re-start the pro-
duction of steam looomotives, the
service life of the ecxisting steam fleet
could be prolonged by improved main-
tenance and rehabdlitation, Accordmng-
ly, it has been decided not to condemn
and abandon old steam locomotives
for the present.

In pursuance of the Government
policy to develop the weaker sections
of the society, 1 am taking personal
interest to ensure that the representa-
tion of Scheduled castes and Scheduled
tribes in railway service is actually io
accordance with the Government orders
1msued from time to time. Last year,
the scope of reservation for these
communities was extended to cover
promotions made on the basis of
seniority-cum-suitability to posts whelre-
in the element of direct recruitment
was not more than 50%. With «
view improving the promotion pros-
pects of the railway employees belong:
ing to Scheduled Castes and Scheduled
Tribes as well as other minorities, a
special cell headed by Senior Officers
has been set up in the Railway Board
The Personnel Department of each
Zonal Railway has also been streng-
thened by the addition of a Senior
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Peryonnel Officer with adequate staff
for this- important work. With the
same objective, a branch office of the
Railway Service Commission, Calcutta,
has beer opened at Ranchi—the heart
of the Adivasi belt—to help attract
suitable Scheduled tribe candidates to
railway service,

Till 1972-73, recruitment to Class 11
posts in railway service was arranged by
four Railway Service Commission Offices
located at Calcutta, Bombay, Allahabad
and Madras. A policy decision has been
taken that to throw open equal oppor-
tunities for employment to youngmen
living in remote and backward areas, re-
cruitment should be decentralised. To
achieve this objective, the jurisdiction of
a Railway Service Commission should
be preferably co-extensive with the terri-
tory of a Zonal Railway. In pursuance
of this policy, a new Railway Service
Commission Office was set up during
1973-74 at Muzafiarpur to facilitate re-
cruitment from the under-developed
areas of that region. To rationalise and
expedite recruitment, another Railway
Service Commission is proposed to be
set up during 1974-75 at Secunderabad.

The Railway Protection Force is
maintained for the proper protection
and security of Railway property and of
property entrusted to thc Railways’ care
for carriage. Considering the incrcasing-
ly onerous responsibilities devolving on
the Force, I am anxious that the morale
of its personnel is maintained at a high
level so that it becomes an increasingly
effective instrument in the prevention
and detection of crime on the Railways.

At the annual function of the Railway
Protection Force held on 1st July, 1973,
I had announced that steps would be
taken to substantially improve the pro-
motion prospects of membhers of R.P.F.
1 had also stated that the scale and
quality of R.P.F. uniforms would be

improved.

I am happy to say that the grade-wise
distribution of posts in the R.P.F. has
since been thoroughly overhauled so that
much better avenues of promotion will
now be available to R.P.F. personnel.
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our intention is to pro-
gressively reduce the number of
deputationists with the R. P. F.
so that our dependence on outside offi-
cers becomes minimal and further chan-
nels of promotion become available ‘to
R.P.F. personnel. .

Moreover,

Steps have also been taken to effect a
substantial improvement in the scale and
quality of uniforms issued to R.P.F.
personnel: I am also anxious that in
their conditions of service, the R.P.F.
should not, on the whole, lag behind
other central security organisations. As
far as pay scales are concerned the re-
commendations of the Third Pay Com-
mission have since been received and
these are under examination of my
Ministry vis-a-vis the pay scales suggest-
ed for other Central security organisa-
tions, such as the Central Industrial
Security Force, Sccretariat Security
Organisation, Central Reserve Police,
etc. Tt is my desire that the service
conditions and prospects of the Railway
Protection Force should be broadly
comparable with other similar central
organisations,

1 have already referred in the earlier
part of my speech to the three major
strikes during 1973 by the loco running
staff—first in May second in July-August
and the third in November-December.
1 have time and again stated on the floor
of the House that whatever promises
and assurances were made to them when
they called off their strike in August,
1973 have been fulfilled both in letter
and in spirit. Lately, after considerable
cfiort, an agreement has been reached
between the representatives of locomen
and the official side on the Qureshi Com-
mittec for working out the mode and
manner of implementation of the 10-
hour rule. Crash plans and programmes
are being formulated by the Zonal Rail-
ways for fulfilling this commitment, 1
would, however, like to point out the
magnitude of the problem inasmuch as
that about 20,000 additional staff have
to be rccruited and trained and a pro-
gramme of capital expenditure entailing
an outlay of about Rs. 38 crores involing
laying of additional loop-lines, rest
rooms for drivers and crew-vans hag to
be worked out. Instructions have been
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issued to the Zonal Railways to plan for
these works. The House will doubtless
agree with me that the undertaking of
this large scale programme of recurit-
mint, training and construction will
nécessarily take time and cannot be com~
pleted /within a period of 30 or 90 days.
1, therefore, urge the loco running staff
to recognise the realities of the situation
and not to indulge in threats of further
agitations or to embark on fresh strikes
which only harm the community at
large. For each rupee that the Railways
lose in goods earnings, the Nation loses
10-times over or more. As the Railways
are bulk commodity carriers, any inter-
ruption in fransport activity severly
affects production of manufacturing units
hke steel plants, fertiliser and cement
factories, etc.

1 must pay a word of tribute to the
Railway Units of Territorial Army who
have worked hard during the difficult
days I would like to inform the House
that these Units are composed of Rail-
waymen in uniform subject to Army
discipline. Whenever a state of emer-
gency has affected railway operations,
these Units have done admirable work
to keep the Nation’s lifeline going.
These Units operated train services 1n
the border areas during the last Indo-
Pak conflict. They also assisted in the
evacuation and subsequent return of
mullions of refugees from Bangladesh.
Their services were fully recognised by
the Government as well as by the House.
During the anxious period of strikes and
agitations, the Terntorial Army has ren-
dered praiseworthy assistance in main-
taining the movement of essential com-
modities and of critical materials to Steel
Plants, Production Units, Power Houses,
etc. In recognition of their valuable ser-
vice, Government have decided to double
the number of Railway Units immediate-
ly. I feel that later on their cadres could
be further strengthened with advantage.
We also intend to give some additional
incentives to them to make the Wing
more attractive.

The usual trave]l concessions to stu-
dents, athletes, teachers and farmers, etc.
have been continued during the current
year. Free transport of relief goods in-
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tended for free distribution amongst the
calamity stricken areas, such as, Orissa,
Uttar Pradesh, West Bengal, Gujarat
and Rajasthan, was liberally allowed.
From May, 1973, the running of spectal
trains for educational tours of studemts
has beea permitted as a regular measure
on liberal terms which, inter alia, allow
for 50 per cent concession in third clmss
fares, free kitchen car and free travet
for cooks travelling on such trains. This
special measure has been found popular
with the youth as it affords them an op-
portunity not only to have a full view
of the cultural and economic unity of
the country but also sce for themselves
the making of modern India.

In the course of debate on last years
budget I had promised to allot book-stall
contracts on stations to co-operative 8o~
cieties of educated unemployed young-
men. Institutions were accordingly issu-
ed to the Railways to allot book-stall
contracts to registered co-operative so-
cieties of educated unemployed young-
men at stations at which no book-stalls
exist at present but where book stalls
may be considered necessary and new
stattons which may be opened in the
future.

The scheme has so far met with only
limited success. Measures are, however,
in hand to get over the teething troubles
and to popularise the scheme.

Railways have been directed to call
for applications in the case of all cater-
ing and vending contracts in which the
contractors have completed two terms,
that 1s, six years for all station vending
and refreshment room contracts and ten
years for restaurant and dining car cob-
tracts. This is aimed at the discourage-
ment of growth of vested interests under
the old procedure. This arrangement
would also enable us to locate parties
with greater capability and enthusiasm
for rendering more satisfactory service
to the travelling public.

Till the enactment of Indian Railways
(Second Amendment) Act, 1973 to-
wards the end of last year, the upper
Iimit for the payment of compensation
in the case of death or total disablement
of a passengers involved in a railway
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accidint was Rs. 20 thousand, The
amount payable as compensation was
also related to the income of the passen-
ger at the time of the accident. It was
felt in the context of increased cost of
living and the limits applicable in the
cage of air-crash victims that the ceiling
was rather low and that the payments
were considerably delayed due to the
time required for determining the earn-
ing capacity of the passenger. The In-
dian Railways’ Act was, therefore,
amended and the upper limit for pay-
ment of compensation to a passenger in
the case of death or total disablement
caused in a railway accident was raised
to Rs. 50 thousand. The Act also ir-
troduced a system of uniform payment
of compensation in the case of death or
total disablement without relating the
amount to the income of the affected
passenger thus providing a substantial
benefit to the low-income passengers.
The compensation now payable will
be related to the type of injury suffered
by a passenger and not the earning
capacity at the time of the accident. The
schedule of payments for iniuries has
also been revised to expedite disburse-
ment of due compensation. An extra
charge ranging from only 5 paise per
ticket for a third class passenger to Re. 1
por ticket for the air-conditioned first
c'ass passenger has been levied trom
1-1-74 to cover, amongst other items,
the extra anticipated liability.

Till recently payments towards claims
from passengers involved in railway acci-
dents were treated as a part of working

expeoses. From 1-4-1974, however, a
special Fund titled *“Accident Compen-
sation, Safety & Passenger Amenities
Fund” is being created to cover, in
main, the liability to passengers involved
in railway accidents. This Fund will
also be used to finance expenditure on
safety works, such as track circuiting or
axle counters, automatic warning sys-
tem, vigilance control device, lifting
barriers at level crossings, interlocking
of level crossing with signals, scotch
light of reflecting material on sighting
or warning boards etc, The Fund will
also meet expenditure on passenger
amenities, such as train indicators, rest
shelters for licensed porters ete. It will
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be fed with an appropriation of the r§-
ceipts from surcharge on passenger tic-
kets. As the Fund would be operated
only from 1-4-74, the receipts on ac-,
count of the levied surcharge and the
cxpenditure towards payment of claims
of passengers involved in railway acci-
dents after 1-1-1974 will be accounted
for under “Deposits—Miscellaneous”
and the balance at the close of 1973-74
will be transferred to the new Fund as
proforma opening balance. The book-
let titled “Demands for Grants” for
1974-75 therefore has now two addi-
tional Demands for Grants numbering
21 and 22, giving the details of the ap-
propriation to and withdrawal from the
Fund. The Explanatory Memorandum
for 1974-75 also has a statement in res-
pect of the transactions under this
Fund,

In my speech last year, I had indicat-
ed that the Government was thinking of
organising a separate unit for consul-
tancy on the Railways so that the In-
dian Railways could offer a whole gamut
of consultancy services to their clients,
particularly to the foreign railways and
world lending agencies, in all fields of
disciplines including management, com-
puterisation, transport operations, pro-
ject evaluation after detailed ficld su-
veys as also execution of “turn-key”
projects.

The Government has since apprroved
the setting up of this consultancy units
as an autonomous company under the
administrative control of the Railway
Board. The company shall start func-
tioning in the near future. 1 am con-
fident that with the know-how and the
expertise that the Indian Railways have
developed over the years in all facets of
railway activities, their consultancy unit
will be able to attract world-wide
clientele,

The Railway Convention Committee,
1971, presented its final report in April,
1973 which was accepted by the House,
The total relief in dividend payment to
General Revenues which the Railways
have obtained as a result of their recom-
mendations covering the Fourth Plan as
a whole was about Rs. 107 crores. 1
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Once again express my appreciation to
Members of the Convention Committee
on their having made a detailed study
of gertain important aspects of railway
working like accounting matters, su-
burban services, metropolitan projects,
commercial and allied matters and requi-
rements of availability of wagons. Their
recommendations are being pursued
energetically and action taken thereon
is being reported through the Railway
Convention Committee, 1973. Pending
examination in depth of the matters re-
mitted to this Committee, which was
constituted in May, 1973, an interim
report has geen presented by them and
the recommendations contained therein
have been included in the Budget for
1974-75, 'The various reliefs given by
the earlier Committee have been extend.
ed by the present Committee to the
Budget year 1974-75 wherein their
effect is about Rs. 23.B2 crovres.

The total foreign exchange require-
ment of the Railways for the Fifth Five
Year Plan is estimated at about Rs, 330
crores. This requirement covers 1m-
port of essetial raw materials and com-
ponents for manufacture of rolling stock
and of other equipment for improve-
ment and modernisation of the Raiway
system.

Over the years, the largest sources of
foreign exchange for the development
programme of Indian Railway has been
loans and credits from the World Bank
and its affiliatc, the International Deve-
lopment  Association. In Decomber,
1973, the IDA have given another cre-
dit of 80 million dollars (equivalent to
Rs. 60 crotes) which will finance the
major portion of imports during the
fifteen months period from January,
1974 to March, 1975. Provision has
been made in the Third Czech Credit
Agreement signed oa Sth December,
1973 for the equipment and facilities re-
quired for the sctting up of a Wheel
and Axle Plant in the Railway sector as
also for the import, if necessary, of
heavy duty electric locomotives.

1 am . also glad to inform the House
that in the Agreement on further de-
velopment of Economic and Trade Co-
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operation signed on 29th November,
1973, the Govt, of USSR, have
agreed to extend credit for the construc-
tion of the Calcutta Underground
Railway Project.

Hon'ble Members are fully aware of
the key role a railwayman plays in the
economic lifec of the community., This
position places a very special responsi-
bility on the shoulders of all categories
of railway-men. I must placc on re-
cord my warm appreciation of the loyal
scrvice being rendered by most of them
to the community. 1 have also a word
of commendation for the valuable ser-
vices rendered by the officers and other
supervisory staff and the railway per-
sounel embodied in the Territorial
Army, under conditions of considerable
stress and strain and even occasional
personal risk.

Tt is, however, a matter of great re-
gret and concern to me that lately a
small number of railwaymen have or-
ganised themselves into pressure groups
among staff essential for maintenance
and operation of the railways, and
thcse groups have intermittently sought
to paralyse railway working in sensi
tive arcas and off and on held the com-
munity to ransom, The agitations by
certain categories of railwaymen are
politically motivated and divorced as
they arc from normal trade union acti
vities they arc not even in the interests
of the working class. We have becn
passing through wvery difficult times.
The difficulties. By and large, arc the
by-products of our endeavour to build
our cconomy along modern lines, to
provide the wherewithal for social trans-
tormation, to banish poverty from the
face of our fair land and to ensure 2
happier and richer life for the millions
who toil and produce the goods and
services required by the nation. The
railways are responsible for providing
logistic support for our development
programme-—from hauling coal for
production of energy, transporting raw
materials to and finished materials from
planst and industry, to move foodgrains
to scarcity aflected areas and to provide
mobility for people to travel across our
large country. Railways can fulfil this
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crucial task only by improving their pro-
ductivity and raising the standard of
their efficiency. Better industrial rela-
tions and more enlightened management
are essential for this purpose. During
last year, as 1 mentioned earlier, indus-
trial relations on the Railways were
greatly disturbed, which caused not only
a heavy loss in earnings to the railways
but also to the overall national eco-
nomy. This is a serious matter which
requires our urgent attention. I am
definitely ot the view that Trade
Unionism is the very corner stone of
any democratic system. Democracy and
Trade Unions have to go hand in hand.
Wherever democracy is  suppressed,
trade unions have withered and where-
ver trade unions conducted themselves
irresponsibly or recklessly, democracy
was imperidled The need for develnp-
ment of healthy trade unionism is, there-
fore, imperative. 1 am not one to sug-
gest that workers of political parties
should not enter trade union activity.
But at the same time the leaders ot
political parties have a responsibility to
engure that the trade unions are not cx-
ploited merely for earning cheap popu-
larity. Political parties of various aft
hations have the responsibility to see that
trade unions takc an integrated view of
the national economy and do not func-
tion in isolation. I concede that in a
" democratic community organised labour
has an undeniable right to go on strike
to wafeguard their rights and interests.
But it must also be recognised at the
same time that workers owe some obli-
gation to the community and a strike
-should be the last weapon in their ar-
moury—not to be resorted to op flimsy
and frivolous grounds but only when
al' other avenues of settlement through
negotiations and arbitration have com-
pletely failed It 1s, in my view, obli-
galory on the part of both unions and
the administration. to explore all avenues
of settlement for which adequate appa-
ratus exists at various level in the Rail-
way Adrninistration, including the right
to automatic arbitration on the failure
of negotintions, Jlegal wild-cat stri-
kes and obstructive tactics adopted by
some irresponsible railwuy cadres have
caused social inconvenichce and econo-

PHALGUNA 8, 1895 (SAKA)

197475 202

mic loss and have now come to arouse
public resentment. While I must record
my apprecition of those staff who conti-
nued working in the face of various
forms of provocation, I would urge upon
responsible leaders of different

Unions to help in creating a situation
in which reckless indulgence in strikes
is put an end to, as this will be in the
interest of the workers themselves
apary from being in the larger national
interest,

On my directions the matter o1 labour
relations was exumined in depth by the
Railway Board in consultation with the
General Managers of the Zonal Rail-
ways and certain broad decisions were
arrived at. [ would like to inform the
Hon'ble Members that the principle ot
‘No work no pay’ will be enforced
upart from other disciplinary action
which may be taken as necessary against
the staff when they go on Illegal strikes.
It has also been decided to recognise
the services of loyal workers by grant
ot extensions, rewards, advanc. incre-
ments for outstanding service aad fa-
vourable consideration within adminis-
trative rules for appointment of children
and dependents of loyal workers. We
shall also devise means for affording ef-
fective protection to loyal workers and
their familiecs from violence or intimi-
dation. From the agitatio1s during 1973
it is clearly evident that these have been
sponsored by category-wise unions who
have been pressing for recognition and
negotiating facilities to be extended to
them. There are 700 categories of rail-
waymen, and Hon'blc Members will ap-
preciate that it is not possible for any
organistion to negotiate at all levels with
the representatives of such a large num-
ber of categogries. The grant of such
facilities would cause a fragmcnwwn
of recognised trade unions activity and
concessions to one category would crea-
te an imbalance and generate demands
from other categories, I there-
fore, took an unorthodox step and
convened a meeting on 4th Feburary,
1974, which was attended by some of
my colleagues and office bearers of two
recognised Federations on Railways as
also representatives of four central
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frade Union Organisations apart from
some Hon'ble Members of Parliament
taking interest in labour relations. At
this meeting the whole matter of labour
relafions was informally  discussed
and" a general consensus emerged
that in order to have purposeful
negotiations and seitlements bctween
Jabour and  admioistration  there
should be only one union which should
be broad-based and popular enough to
represent all crafts and categories of
railway workers. To achieve this ob-
jective, if the principle of secret ballot
has to be adopted, 1 think it should be
favourcd. It will be my endeavour to
give this concept a practical shape in
consultation with the two Railway La
bour Federations, the Ministry of La-
bour and other concvrned people.

I recognise that enlightened manage-
ment is essential for happy industrial
relations and increased productivity, A
rigid bureaucratic approach in the handl-
ing of industrial relations is now an
anachronism. It is, therefore, the ob-
jective of all railway executives to see
that management responsibilitics are dis-
charged with an cnlightened outlook.
Without such an approach, no manage-
ment, however adequately invested with
authority, can get the best out of the
large mumber of staff working there-
under. It is my firm conviction and
unflinching objective that the Railways
must set an example in this direction.

I shall now turn to the Budget Esti-
mates for the next year. The accumu-
lated and undischarged liabilities of the
4th Plan, pertaining mostly ty 1973-74,
will throw a long dark shadow on the
financial prospects of the Railways not
only in 197475, which is the first year
of the 5th Plan, but also in the next
two years, Afrising out of poor flnan-
cial performance in the current year,
we have to provide Rs. 44,76 crores in
the Budget Estimates for the next year
towards repayment of indebtedness, in-
cluding interest charges to the General
Revenues. In addition, we also have
to carry Rs. 42 crores which is a throw-
forward liability of Pay Commission's
recommendations and the increases in
dearness allowance. The year 1974-75
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will, therefore, have to bear the dead
weight of these heavy burdens in addi-
tion to concurrent expenses,

We have estimated our gross traffic
receipts at the existing level of fare
and freight rates, to be Rs. 1290.77 cro-
res based on the hopeful assumption
that the Railways will carry 25 million
tonnes of additional originating traffic
over that expected during the current
year. This assumption may_ be ques-
tioned on the ground that the coursc
of events during 1973-74 does not justi-
fy this optimistic forecast. 1 am, how-
cver, not despondent but locok forward
to the new ycar with hope and confi-
dence. Goods earnings have been as-
sessed at Rs. 811.60 crores against th.:
revised estimates of Rs. 709.56 crores.
As passenger traffic has not shown th:
customary regular upward trend durin:
1973-74, the earnings therefrom have
been kept at about the same level as the
budget estimates for 1973-74. Othe!
coaching earnings have been raised from
Rs. 56.94 crores during 1973-74 to Rs
66.58 crores.

Our working expenses have been plac-
ed at Rs, 1148.37 crores which include
Rs. 99 crores for payment of increase in
wages and allowances arising out of
Pay Commission’s recommendations to-
gether with additional dearness allow-
ance. There is also a provision for
additional expenditure (Rs. 29.29 cro-
res) for carrying out repairs to rail-
way assets including permanent-way,
rolling stock, equipment, etc. The esti-
mates also provide for an increase in
the fuel bill of the Railway consequent
on the haulage of the projected addi-
tional traffic of 25 million tonnes a.
well as for the higher cost of fuel
(Rs. 4078 crores). We have also
provided for an appropriation of Rs.
115 crores to Depreciation Reserve
Pund and Rs. 16 crores to Pension
Fund. The rate of contribution to De-
preciation Reserve Fund during the bud-
get year has been maintained at the
same level as that during 1973-74, on
the recommendation of the Railway
Convention Committee, 1973 accepted
by the Parliament. The Accident Com-
pensation, Safety & Passenger Amenities
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Fund created from 1-4-1974 will be
credited with the entire proceeds esti-
mated at Rs, 8 crores on aocount of
the surcharge on passenger traffic fevied
under the Indian Railways Amendment
Act, 1973,

Taking all these and other relevant
items into account, our revenue will fall
shart of our expenses by Rs. 7.5 cro-
res. But for the throwforward liability
froma last year of Rs. 42 crores on ac-
count of thc recommendations of the
Pay Commission, revenue reccipts
woyld have exceeded the expenses in-
ciuding appropriations to Depreciation
Reserve Fund and to Pension Fund, by
Rs. 34.5 crores.

From these forecasts it will be seen
that the Railways will not be able to
meet the dividend liability, the require-
meot of debt-service charges amd the
cvpenditure on works debitable to Deve-
lopment Fund. Aggregate liability om
this account amounts to Rs, 252.43 cro-
res.

Hon'ble Members, will, therefore,
agree with me that bearing in mind the
vital role of Railways in the economic
infrastructure of the country, it is es-
sential to restore their financial health.
I have, therefore, most reluctantly come
to the conclusion that an adjustment
in the level of fares and freights is in-
escapable,

Budget Proposals

Hon'’ble Members will agree with me
on the imperative and unavoidable need
to make a major effort to raise resources.
The Budget proposals to adjust freight
rates and passenger fares have been
made after very careful consideration
and at the outset T may assure the
House that the increases proposed by
me are the minimum necessary in the
present circumstances. 1 shall deal first
with goods traffic. The cost of inputs,
particularly wage bill, which constitutes
60% of tha total working expenses and
fuel which accounts for nearly 20%
as also the cost of other materials and
stores, have risen to such levels receutly
as to upset fundamentally the value of
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constituents in our freight rates and
fares. Further, cost studies which gene*
rally form the basis for freight structure
show that the gap between costs and
income particularly in respect of major
commodities moving in bulk, which
form nearly 75 per cent of our cargo,
is becoming wider and wider. While
on one hand our average lead for haul-
age of goods has been growing longer
over the years, the distance for the
break-even point has fallen steeply dur-
ing the current year. The taper in the
telescopic rates i.e. per tonne per kilo-
metre charge decrcases or tapers off
with the increasing distances and this
taper has become very much more acute
than the cost taper. For example,
transport of iron ore which was uare-
munecrative only beyond a distance of
1300 kms. on the B. G. has become
totally unremunerative at present with
the increasing costs of operation, Simi-
larly, transport of coal was remunera-
tive up to a distance of 1100 kms. The
existing freight rate on this commodity
will not cover the cost of haulage at
any distance in 1973-74. The loss in
the trasport of low-ratcd freight traffic
according to the latest assessment will
rise to Rs. 11540 crores in 1973-74.
A comprehensive review of our existing
schedule of freight rates is thus called
for. The constituent elements of cost
having thus undergone a radical change,
the taper in the telescopic class rates bas
become more marked thereby accentuat-
ing the excess of costs over receipt at
longer leads. To remedy this trend it
has become necessary not only to effect
a suitable escalation in the freight rates
but also to adjust the taper for rates
applicable for lonper hauls. 1t is, there-
fore, proposed to revise the freight
structure without disturbing the inter-
se classification of goods, As at pre-
sent, the rates for any commodity will
be derived from a basic scale. The
range of the increases in the revised
structyre compared to existing levels of
freight will be from about 5% at a
lead of 40 kms. to approximately 11
per cent at a distance of 3000 kms.

Coal is at present treated as an ex-
ception in that it is outside the scope
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of the standurd freight structure, with
the result that, at the current conces-
siopal rate, Railways would suffer a loss
of approximately Rs. 37.67 crores in
currpng coal during 1974-75. Hon'ble
Members will appreciate that the weak
railway finaoces can ill-afford to bear a
burden of this magnitude. It is now
proposed to bring the freight rate for
coal in alignment with the current cost
by fitting it at class 37.5 in the standard
freight structure, This would enable
the Railways to neutralise the lost m
the transport of coal. The increase m
the incidence of freight on the price ot
coal will be only about 5 to 6 per cent
for an average consumer at a lead of
760 kms, For shorter distances, the
impact will be even less,

The details of the changes in freight
rates are cxplained in the Memorandum
It is estimated that the proposed changes
in the general tariff and the application
of appropriate standard schedule to coal
will bring an additional revenue per
anpum of Rs, 39.33 crores in respect
of coal and Rs. 44.89 crores in respect
of other commodities,

Foodgrains, including pulses, arc also
carried at non-standard and concessio-
nal rates which do not meet even our
out-of-pocket expcnses. I have already
referred to the commendable perfor-
mance of the Railways in carrying food-
grains on an emergency basis to scar-
city-hit arcas, which not only affected
the rhythm and pattern of their trans-
port operations but also implied finan-
cial disadvantage. The Railways lost
nearly Rs. 26 crores in 1972-73 in this
stream of traffic. The wze of this loss
is likely to go up to Rs. 47.49 crores in
1974-75 with increased cost of opera-
tion. In normal circumstances I would
have come to the House with a sugges-
tion to relieve the Railways of this heavy
social burden, But, in view of the pre-
vailing high prices and the hardships
gallantly borne by the commor man, 1
do not propose to make any change in
the current rates of freight on food-
grains, so that there is no effect, direct
or jindirect, on the family budget of the
mmu
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Transhipment charges which were
last revised in 1970 also required to be
modified in view of the increasing costs
at transhipment points, The present
rates of charges which vary from 10
paise to 20 paisc per quintal depending
upon the nature of the commodity, will
be increased from a minimum of 25
paise to a maximum of 50 paise per
quintal, The transhipment charges for
coal will likewisc be raised from 60
paise per tonne to Rs. 1.50 ner tonne.
The new rates are expected to yield an
extra revenue of R, 4 crores per an-
num.

As regards Parcels and luggage, at
present a supplementary charge of 5%
is being levied. 1t is proposed to mnc
rease the supplementary charge from 5
per cent to 15 per cent, except in the
casc of transport of fruits, vegetables
and milk which will be exempted alto-
gether from the levy of the proposed
additional supplementary cha.ge. The
revision is expected to get the railways
an additional 1evenue of Rs S § crores
per annum

In the wake o1l crisis, demand on
ral transport is bound to incrcase and
it 15, therefore, in the overall interest of
our national cconomy to allot a larger
share of available rail transport facili-
ties to the movement of gocds and
those commoditics  which  constitute
cssontial raw materials for  aericulture
and industry., With this cnd 1n view, the
growth of passenger traffic nceds to be
discouraped and allo short distance
traffic which can bc best served by road
transport needs to give way to long dis-
tance passengers, The House, ¥ am sure
will agree that the situation calls for an
increase in fares on a rational basis so
as to give passenger traffic a lower prio-
rity within the transport capability of
the Railways and also with a view to
contribute simultaneously to the reduc-
tion in our revenue deficits.

In respect of travel by Air-condition-
ed Chair car and First Class, I propose
an increase, inclugive of t}w lunnh,]a%e
recently imposed, ranging from a mini-
mum of Rs, 2 to a maximum of Rs. 16
per ticket. As tegards Air-conditioned
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First Cluss fares, I had already indicat-
ed my intention in my last Budget
Speech that the fares would be brought
closer to the correspouding air fares and
accordingly I propose an inCrease per
ticket ranging from Rs. 15 to Rs, 160
depending upon the distance. Similar
increases arc proposed in the case of
travel by the two Rajdhani Expresses
for the air conditioned First Class; the
existing fare of Rs. 379 per ticket bet-
ween New Delhi and Howrah will be
increased to Rs. 520. Similarly, in case
of travel between New Delhi and Bom-
bay Central, the fare will be revised
from Rs. 349 to Rs. 465 per tickct. As
regards A.C. Chair car available by
these trains, suitable revision will be
made, the increases being somcwhat
higher than thz corresponding increascs
in the Chair car fares by the Delux
trains, 'The additional revenue from in-
creased fares of upper classes is expect-
¢d to be Rs. 4,44 crores in a year,

Mail and Express trains arc primarily
intended to carry long distance passen-
gers on trunk routes. At present, cont-
rary to this expectation, overcrowding
in Third Class compartments on these
traing is mostly caused by short distance
passengers and this is partly attribut-
able to the fares up to 50 Kms. being
very low. the minimum fare being as
little as 25 paise. In order to alleviate
this heavy overcrowding and inconve-
nience to long distance passengers, it
is proposed to revice the very low fares
by thesc trains upto 50 kms, raising the
minimum fare from 25 paise to 50 paise
travel by Mail and Express trains. From
50 kms. onwards the increase in fares
per ticket will be 50 paise and will gra-
dually incrcase with the distance travel-
led, the maximum increase per ticket
heing Rs. 8 for distances beyond 3000
kms. The estimated additional yield
will be Rs, 18.06 crores per annum.

Coming to Third Class ordinary pas-
sengers, 1 am proposing comparatively
a very modest increase of only § paise
up to a distance of 25 kms. and 10
paise between 26 and 49 kms; the in-
crease will then range from 25 paisc
per ticket to a.maximum of Re. 1 per
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ticket depending upon the distance. I
other words, for no distance the new
fare will be more than Re. 1 per ticket
over the existing fares. The extra col-
lection from Third Class ordinary pas-
sengers will be Rs. 16.48 crores.

Potty vendors, office and industrial
workers, who as part of their daily life,
have to commute regularly to and from
their place of work, generally purchase
scason tickets to avail themscives of
highly concessional fares. I propose
to cxempt these commuters who belong
to an inelastic incomc group from any
increase in this item of their cost of
living, Nearly 72 per cent of the pas-
sengers travelling in the suburban sec-
tions of metropolitan areas, that is
about 990 millions in a year, would
derive benefit in that for their daily
journcys by rail they will continue to
pay fares at the existing level only.

Rescrvation charges arc being increas-
ed from the present 50 paise to Re. 1
in the case of A.C. Chair car, from Re.
1 to Rs. 2 in the casc of First Class and
from Re. 1 to Rs. 5 in the case of Air-
conditioned class. 1 do mot propose to
make any increase in respect of reser-
vation charges for Third Class travel.
It is, however, proposed to revise the
existing sleeper charges for Third Class
trave! in threc-tier coaches from Rs. 4
for the first night to Rs, 5 for the first
night and for every subsequent night
from Re. 1 to Rs. 3. Similarly, for
travel in two-tier, the charges will be
incrcased from Rs. 4 to Rs. 5 per night.
As Hon'ble Members are awarc, the
cxisting charges have remained un-
changed for some years and it will be
our endeavour to continue to enlarge
and improve this service further. It is
also proposed to increase the cost of
the platform ticket from 25 paise to 50
paise per ticket with a view to curb
flocking of visitors to station platforms.
The proposals in regard to these mis-
cellaneous charges are expected to fetch
an additional sum of Rs. 3.68 crores
per annum,

A wmemorandum is being circulated
to the Hon'ble Members giving dotails
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about the proposals both in respect of
freight rates and passenger fares,

All these measures which will be
effective from 1-4-1974 will bring in a
total additional revenue of Rs. 136.38
<rores during 1974-75. This will leave
an uncovered gap of Rs. 52.79 crores

in the payment of dividend to the Gene-
ral Revenues,

We are living through difficult times
and the challenges arising out of the
economic  stresses, inflation, and oil
crisis, etc,, require the best effort from
all of us, Indiscipline has no place in
such a situation and must be replaced
by hard work. Any institution is as
goed as its men, and this is particularly
true in the case of Railways, which s
the least officered amongst public and
private undertakings. This caste a
heavy responsibility on railway workers,
particularly as in the context of high
prices of oil our economy is going to be
more dependent on rail transport than
hitherto. I appeal to all sections of
railwaymen to rise to the occasion,
sink their differences and render a good
account of themselves in service of
the Nation. I sincerely hope that my

appeal will not go in vain. T have done
Thank you.

MR. SPEAKER : In order to keep
strictly within the time, the Minister
has skipped over some portions of his
printed speech. These have been taken
as read—The Minister should say that.

SHRI L. N. MISHRA : Yes, Sir.

SHRI ATAL BIHARI VAJPAYEE
(Gwahlor) : He did not take your
permission. Why oblige him ?

MR SPEAKER : He came to me
edrlier The Secretary-General brought
it to my notice. T said it is all right

Now we adjourn for lunch to 1e-
assemble at 2.30 PM

13.20 taw,
{The Lok Suabha adjourned for

Lunch 1ill Thirty Minutes past
Fourteen of the Clock.}

FEBRUARY 27, 1974

Motion of Thanks on
the President's Addréss

[The Lok Sabha re-assembled after

lunch at Thirty-five Minutes past Four-
teen of the Clock.)

[Mr. Deputy-Speaker in the Chair].
MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—Contd.

it sz fagrtt arodat (wvfaas):
IYTEAH WA, FATL Whaarr ¥ osgafa
agRT F FIT 48T F R qA 9
axdifaa 71 w1 erfyey T & | Oeg-
afa St freergds arfaea =t g @
& | 9%z gfadww ¥ wrow & T 55 N
FT AN T HT E, I9F fav 9T ww
FATAT gAT &F AT 8, [ET qredy
2 8, famer awrd & s ez weew
fren-fagmar amw 93 @7 777 fame-
T T} AT A E

$© frell & 2% wETaE  FAETS
FET & ) AE AV AE WA T AFEA-|T
gt @@t & 1 reafa o7 ufwerse
& 7Y, 9§ 97 HAGTAT 97 =T, 440
#FIX ITAT A ¥, T AEE §B  qAf
# qqIAY, g, SA-AGT § FA YA,
areafamar & gL 1 g femrd 3§

ag % qw §, freg ag Srve-afea
w1 sfafafues 7@ v, a5 a5 8
e v & s afsfafaa
st 7w | ag g qo-vfE W
UF ATEEF FER-ATH qF T G
war § 1 s gawr e @ fr W
RN AT H GG § | G A 5J9
ard-e & B s fram ¥ A
gqr AT @I |

1971 F garaw wva-fagrd & aies
Fga faa, feg SR sgwT Y AW Y
aqr faert ? s mrEdY S wT O

Tl ¥ Rw-as &Y awifey Wi
T F T B safT ¥ Tw-
ITAFR $T TANATAT WIHATES CF
1 g aE &Y ARwEe & Al W
dray ¥ fad g oy A7 owow
& wom w1 g wa St Al

212
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W WY AOEATE § 9y e $E
v fis dw-aredrawe faw Y w
i 9 & fom H1 T e il
T ew %Y J7w At e )

ware wely ot § ot qwr & AT
Y fagr gur & TAET A HET T E
HATET W 7 ¥ wiwwrias a=tar
o fear & afes o g1 w7 gAval §
qor @ar wwa & fad  faawr
ficar ¥ o 7 caeq wgr @ awaAT
AT 7 T v & fod fgamag o
IATHW F ATl § warer et <y grv
Ir@R 9 wgr fF afe «val & a=r
T &Y AT A for Y 99 & s’ aY
wfa ©6 oy, quafas sAw-Ae
¥ gurar §5 7 Y

23 faqsT, 1973 F1 W=FATA |
GIY FIF ZC TAT HaAT N ¥ wg——
/W A FAG B A GG T oy 5|
0T ggIar ¥ dfgq ST oM
AT T 0F qTON TEAAR ¥ A0
WO &Y NAT T | A% F 9 9T 7 WY
wTfaa guT & 1 NaTT e S A 6
¥ 39 1 2§ guaT ag fear mwmr
W NHT AT gafwgi @ 2 T 3
&Y 341 3 &, ez & g WY WA
ARE § | TW F TR &7 oFAT 9%
FEHTAHT & &FAT § 1 g9 waW %
Agd €, afew I gawar d@fqae
Aol 8, fnedY 2=t & wem T gETfaE]
¥ 7Y wrefr 1 afe ¥ w7 g AW-
qot 7gi <, afe awe wTaTe O S
& o9 WRWTT g7 qwaT feaT s
A wAW & Few fadrelt wraArd gwx
Tt g WA WM & fAd qw gwha
N | gl

T W A faesly wredituw W
e ¥ 7y afay o qor€ s v
o e d 1 ur WY fenr

Address

g T ag wwy A wmwd § 1o
¥ qge fro Fo 7o Freww ¥
T w3 oE wnaa fam a2y ok
ag fas yufere far ar wr & e fapelt
FIORA # oEE &1 agaa 3 0
HUTEE 9 I qLHA T WGT FA B
forg dare adi §

TAFgdsaT 8qw § af ofc
AEr ¥ faseaE @ WY O
wi€ 99 § IR | e
wET FY awE F faar 1 550
T A AT~ & §HF IF
QAT FT AWTEE AT SFETSA AT
farerran® FaT wARTAOTHT B gwTfag v
fau 7&f a1 ? W qg ®Er W
e A § 7 fegew o W
# O qERAT IZT FU ARAT§ |
fardt ¥t weqaT & 79 W #7 O
A WA o wwanffeey g frenw
A favifew &

“The series of two special reports
entitled ‘Foundations of Electoral Suc-
cess’, concluded elsewhere on this
page, pfesents a catalogue that does
the Prime Minister and the Chief
Minister of Uttar Pradesh little cre-
dit in larger terms of liberal princi-
ples, democratic values, economic
discipline or national example, Per-
haps some of the electorate , to®
might be more anmoyed than flattered
by all these blandishmasits. Not
everything that has been done is by
any means wrong. But, as the Sup-
reme Court has ruled, “energy to do
public good should be used not on
the eve of elections but much earlier’
—and, we would urge, elsewhere
too. The Central leadership, govern-
mental or party, has had little time
for Gujarat or the deepening econo-
mic crisis. There is a large grey
area in politics. But the grey should
not assume a darker shade. Even if
the Congress is conceivably not guilty
of electoral mal-practice in U.P.,
not a few of its actions come daw
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[t = fagrd arorddt]
gerously close to unfair practice,
And Mrs. Gandhi, alas, stands greatly
diminished.

Uttar Pradesh goes to the polls
within a fortmihgt. The Congress
may win the election, it may not.
Whatever the result, this much is
certain, India has lost.”

550 w3 FY ANFATT AT & HAAT
q AT & T & T AT w6
wuw 27 § 5 g 4 Ama 10 WA S
g OIX g7 A qUew qeY A
¥FT AYFF QAT A7 w0 |

29 feweaw, 1973 ® Y, A7,
W WTHOT FTA FY NG AT X WY o1

“The worst was over m the coun-

try’s economy and from the next
month onwards, the things will im-

prove for the better. Food shortage
will be a thing of the past.”

Tg FuTE HAY w1 29 fewraC w7 w0y
§ | 97 & wifgw geEER ¥ R O
R ouwy § wewd § | AT IF A
QAW HAT § 7T WY O @ 1 fawy
¥ feafa gur & oo e gt
F6E MIT®T & WTE 1 99 T 7919
faerren feafy G &3¢ @y &) v
wedY gf ¥ freg e Afaat & sl
s G v frar @

oY mrderaey fdY ¥ o ¥
R, fedw §—(1) wEreaf, (2)
S8 g9 T AT TR | Wy
F e 7 e o T W
@ & ow warag afcfeafs w1 famfn
§ @ faw wf 727 away
1973 ¥ Iacd AT g 5 1047 %
TOWHET YAt F JEETH $Y QAR
FTFMC Y fgard & wqE WE A
wq wifrr 19507 9943, 1960 # 80
&, 19707 448l 19737 36
g af g 1 o oy o F wd &
we® 100 4} frod § 1 df &
A e e gt frenfiay

Address

% wa At afory dgAay iy e QF
Wy awe 100 &y ok 100 4
JOAE 36 4% afkvy afw & wd
#r #vRa favedy § oiR aEv-ooielt amdt
eatam ey T Siaw wfew 3d @
AFgrIAATAT EHAT | Hewvgeq AREY
T WK AR 7 7o F17 § |

196566 J7AT % 9T 4529 ¥
FNE A 19719 9T 10,061 ¥
% T 59 Y gEAr § faww W 9%
fra fArd 1 1969-70 ¥ fasre &Y
T 5. 3xfawa s, 70-71% 4. 2 sfar-
ww, 71-72 § 1. 7 Sfqwa M 72-73
R 0.6 sfawa fawm Y g g

FIT T AT F9-37€qT £Y QYT

FT W ¢ | T g7 1 TF GHARIT

-z gT W { I Y | N AT
FEARXE IFFNGT Y A AR )
FEAIT T ¥ q@ A B W

@O FT, NF q@ FT ATV WA G
et ¥ | aifFame F7 A, wfEe
FT AT AT AT FTH FEAT § A W'
fewma zifas F3ar § | g w9 7
AT W7 FX EH UZT FA U § AN
graa kg R aed fowrgam ¥ ¥

1T FEIAT FL Y § WU HAT A

12 AT TAC FT AT A #A F7
=a 71 fgaa fear § 1 12 g WA |
1§ 7T 9T Fwar 7 A0 fgm
faar war &

SHRI S. A. SHAMIM (Srinagar):
On a poimt of order. Mr, Vajpayee
has said, ‘the entire House’. He has
not made any exception. He can

speak for himself, he can speak for
those about whom he knows....

MR. DEPUTY-SPEAKER : It has
gone on record. No point of order.

SHRI 8. A. SHAMIM: Wil you
allow me to clarify, Sir 7 He has said,
‘the entire House’. He must make one
hol?ourable exception, and that is my-
gelf,
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“oft wew fagrly wvdt : 1 do.

YA G, WA UF WAFT
F IO FT I | AT st ARy
fagar o7 yarT g {7 ¥ g F A
wfavew 7 oF X g7 A wifww
fear ¥ forg <o e ogd = Fage
] AYE A

‘high principles of Parliamentary

democracy by which the office of a

Minister is governed’.

SHRI K. P. UNNIKRISHNAN
(Badagara): Put the facts straight. He
resigned,

st stew fagrd Ty : 99 IFA
foars frar o S Wt 4 7gr f
§ ¥ gl § faears $7a0 § M I
yeut Y ¥ fere @nmm 2 @
FAT AIX IA JeGT T HAEAT gV AT
g7 # A IT wA W wwa gl

W ? T HET F ATAIW & WgeE

g g !

ot o quo frardt (Parervcr)
W FYE et g 9 FT S At
ravar?

sit wrw fagrd weddt @ g, JqT
AT FT T TE & A AW ®¥§ el
g |y e w fawraa § e faQedt
T Fifas sfearggt F1 AW A F7
SAA TG § | FCHIC A 1aq A<
gt Afal ¥ IOAW  AA-EA
% waf@ o gwfer s a0
w9 § &1 gW 99 g6 FT WA §9 |
fireg fgi™ 1972 Y UsAT fawra &Y
T FEwAr & fag g TR A
e =gt fewr 9w ¥ {g ¥ QAT A
T T M HTF A IS §
I FEUITTITRHA &7 F T FHY
wifge |

Address
FevT At A T 5 A way
afrs wla § ¥ oY a7 @, fry faw ot
FET FEACR 9 AT FT G § )
# 37 ¥ woxY FT IAT FCRIE —

[

The very poorest were not com-
plaining or non-cooperating or hav-
ing strikes, but the people who were
comparatively better-off.”

¥ 59 %Y AR ¥ g frdy fodiy

YW A FEAEsar § P N faage

Qa3 9% §, fea gy & wenfeat &

FaAge §, YT AT asy 1 ¥ wys

9T ezt FTATHFA §, FIT AN FIFA

LR GO EE R C R E £ Tl

WA DM A qTawd | A&

faqda P 7 gur sqerrea sy §,

@ AT g, @ufew §, X qfeaeda ¥

W TR AT | N farpw wha

gagwra F WA a1 ¥ | A fam

7 D& @ W Aoy Fofr § ag wow

AT Y AT F o7 dad I @Y

TgY B § AT DI, AANF,

T, KA | @ & | IHT 4%

¥ TAT AFTH IT FT ARLEAT §Y

FRAN T TeT HEAC T0fRQ o

feedt & AfraT Tz ewr WM
WE? & 2o w9 fag 7 g o
wiqw ¥ seurfens qeat &Y <=f A
N TFXITF A qEUaB § a7
# AAAA F W IFN 0F gW
safeaa fear ? @aT ag ;WK
i gardt @ w1 ag G
AT ¥ AF A I@ A% TG T
WA IGIFTA RIS a7 Y
gforw & wda €1 @ = § 9
frdt & foar gar A &1 ¥ 500 %o
¥aT wiv @ § P sragw wiv @
€ amdfefar saew Wi F §
¥aT I 650 o IAT IT F FUT FT
Wit e &Y war §? TOEIT Wy W
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[sfY wrewr fugr Y Frwrgd]
TR §, el oF 9w ¥ faq dwe
T & 1 7 IO FY e T AT
159§ ¥ FEd & Ao fawat
. SUTEE AT, AW F T FT
AT I, YW AR § XET Fe
W wETH G, AL A wT w0
# 79T § &5 FT wiew g & @,
ALt 7 qgF ¥ faenfaal v gafag
gfaa ¥ fregar feay w0 5 qaaads
¥ Wraw et aifEs FEaw F o
qfra 1 IquTET FW & faw IH
T AR A 9T Frardf owd
T, AR 9FE T, TATE AN %I
I T & SrAv w4, e vy )
# oy ¥ gar 3 5 faefeal ax
o WS« wg ff g da faw
BRAATET | o7 FT AN T 7 e
TN TE, ATTET T T AW T F T
Q'@ rs@wd dux ama
X frges @ =ifgd, soed @
15,000 To ¥ f5IAG wwa § I
fgaa faaar =ifgd 1 S e 15
To WY el § PR F & 3 To AT W
aF g T AT @ 1 9g 79 & fF e
& wrt Trfed | wafeww & fag Jawire
# fog St woar gwest fear S
& 99 %7 agTEw Qi =iy |

saT 2w & qfFa hfme o
g 91X FT HI AN AWM G § |
mm%mmmmq
€1 50 e wwfa W @ § |
AT I o7 F@ATET AT G Y )

I AEEE, THA WA H
WO ¥ FH T § | ey w947 77
WYY &Y JATQ AT GHAT § W N
wET HT A F T o TS aly
fiear ST wFAT | TIATA UF e
AWAT oF AT § | Jvay 9w e
wor WAt & R o wifew oh
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ST T g e A g, W
A wFET A el oYY wrew o
goafirdt § agdft gk @ w1 T
WETS FTAT AR § | O A §
% o ¥ foq o wifeql et ¥ ww
Fw § qfeadw wor wedy €

T & o fadtg o qoftofie
gr St AT o qure /Y X A e
fagre #1 qgAY el o€ wheE
N guwr F wedt wafwway wre
g wfyg @ & swar w1 wARE
Wt fean % | m #F @nr g
N wgemE & g we oo
fra s G% g gfew 3 e
¥ ® fm‘r AT A FT qEFAT
AR faarey, st wWHAER &
o § —

“We can describe the Gujarat
popular upsurge as a movement of
self-disciplined protest and violence,

directed against a corrupt and in-

efficient system and based on popu-
lar and decentralised leadership.”

JTEAT AEIEW, qET W WY
faa® 47 WV 3T F W qerAifaw
feqaar &1 AT WY, faaw Wy
¥ i ow fem w1 fag
waTT Wl TEy § o fmvrere st
waw yorelt, foraaT ST e |-
froarare adt, €w  dgfaew a@.
Herw faafoow, wferd  ggmd-
X @Y, qfr worely W ¥ @y
qfvorw wTRR ¥ | ST S @
g wgrawg § fawnfor g
H § Wk ' wr@ v ¥ s
qTaT |

wat Heft o A fawmr gww
w W Wy & fad furc i § 1 ey
A F qur § AT v g
a7 WX oW FRIRE T WY-

¥
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o FT o W wwr faeT W o
W owf frar i of fY? ax
s gt iy A wewEw o
AT W g @ s Y wE oY
J& wgfieEi w1 agEa a1 afeg
99w A ¥ faar w0 Qe
¥ faurw awr Y afad s e
TMQE L

SHRI K. P. UNNIKRISHNAN :

Address
ot "o Qo WA : WE WY ¥ TN
& faq vy |

oft srrer fagrdt wrededt ; TEEATAT
1 7T wgAr fr oot gestTar A
7 &, aifedl & s & L)
g, wawwr &y A &, e o e €,
TE WA FY TG AT AT A & ?

@At € afi s 3g W o

o fr faeeft & sifeer ofvr Y &Y
wreT gt § SW & durew o gieaw
o 1 sEe & qar fear § o

Not a single MLA was assaulted in
Kerala like this. You are defending
fascism now,

st W fagrdt gy @ wifE
TN WEAT A § | 9% AP A9,
g goft afa, o T gamEne
& WS *1 "y ¥ a@ wiwww § )
T F w0 wfew fm oFw F
areETiaE £ oY § T S| w3
] grweifaw aq s & 1 farader
Framaf 7 awaa far arar § AR
oy W@ W gE¥ fadyw &1 W
™ 9T E o1 qifeSd § wweA
FIAT HY T ATYT FTAT § WY IALC
YW ¥ gRgAUT omar § 1 sl
& dr9 A W aFAT T AEE OF
HIq FoET 8 |

JUTSHE wEiEd, We Wy faesfr
¥ greefagar & famg wewr &
g, femy 99T 53w A & Ww IR
ufew  avwafasar & wewwET |
TEE § 14 FEH * qww W
g S ¥ agr, 7 “Fumw goee”
FIGT ARG ¢

The PM said that the Muslims
should not divide themselves as in
that case they would grow weaker

and would not be able to guide their
own destiny.

T e § X o 7 et g Ol

el Wt afm § 7
$--1136188/73

g™ welt w1 www e wifgm
faeelt § wfeww v g & 4 af,
1968 § &Y €11 IF g W AW
g wrfen fr gud waiwat b
HEWT JENH § Y 9T Gadr A7 quef
% fewr 9T A & AT AR
7§ aw | qfew @ 7 wfesr
g Ag | yuE W Swew ¥ faeg
ymT w9 afaw &% a1 9
IN W9 F AGE & A7 i

SUTEIH WER", ¥ AETH  FEAT
AT E | WEHET AR W F,
qret #Y a3 & duT agr w7 WrEd
T FT GAT FTEEW FT ¥ gAv
9T FAT FIAT TEAIHG AGT § | WA
gar feafad ? w7 W g ¥
fa#r, ar war gwrw  afada & fog ?
T gar 39 S9N & fag 7 s
T FEIE ¥ garg 9 rfagw F
aqr Tw fem™ W F 99 av aww
WA & A weEy W F fay ?
T qAT A wEw A qgie ¥ fed ?
aoT &7 NErerT war daw wfr & 7
wr gar fedt aong, fwflt agy,
fedy faeafaoeg w1 TW w9 AW
9% @ & g ?

wredt & 25 9T Ay o W
g agar §, siufeene #, ghifay
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[oft wew fagr& wragah])

&, worgw & zaT gwn @1 @ qwTS
W wEy & fad v fegr & ? W
A ger wf uw ufger § 1 feg
w01 wfgard  arew S fan
@ E ¥ w9 g
ek § | WeEn FMA X e faang
TR #T fag | wfgad aret a1
¥ 9 7 faarg 1% & | @@ & fang
s o ¥ feg wgw ¥ o
TR ¥ o A S wefEE
I aF ¥ & E | WS WSS WA
F qafey g% 7 € ¥ w700 agwl
¥ a1 s ofY geiEE e
et UF T waan § freg
ghom far ool w@ § 1 SR
wfgamel w1 wd gEwfw e & T
famE Yermomar ¥ 1 W1 NER s
w ghfeai & fasg Sgw €3
wedt 7 owar ¥ fgegwl, wEwwTET A
& o gl 5 9 @\ ¥ @ia
FTEAT g ? W ¥ syfeew adaw
AT { @WET A & 9% g ¥ A€y
T gxdf 7 A I A wrfed

st g¥o Yo W : WITEY ¥T
wEg?

st szw fagrdt woEd ¢ guTTAE
TEEE TEY TR T TED § |
fror aww faadly wier, o
|TEA WU GE A ow wqw { woedy
el wt g fmm g |
vt afe ag =t wifa =1 9@-
qTe WET # wmdr A RW T A%
ATAT EOT AXT Wrar | AT o
& fo savt Aol ¥ AR gu www @
ot faar 1 W wAR ¥ WA qw W@y
, gnan v fon swdr g ow
e €€ G ¥ 1 0% ST s
MR ) Ty AW Ow o &7

FEBRUARY 27, 1974

on the President's 224
Address

UM WdT ¥ oH-AYETHl  §T W7
WR WET § a8 W gAw fegr-
a7 ® fgar @@ afs W @
g A Ggwdl A1 SAF WY aw
afr gt &t frm W @W &
o 7 gk |

ot mfi wuw (ool feeelt ) @ &
Tegafa ot Y gEw A F fag
garg 3 & fog @Er gwn § |
SR W W fufn ¥ wW W
A FqAT § WX A9 §9 IHA
% wfadt w1 wEeT w4 & fog
gT argr e £

sl gwA T SfF 1 W
W,@mﬁﬁmwvﬂ
A Tra wE | AfeT T AW
3 fF oW Y @A § AT w4 @A
FSTU, IF 9L IFH  Faraar fear o
faqzfiare, wmffEre, qUA wTEAET,
g e ¥ HEr AF W
Ao Wiy ¥ @ ag F@ §
woer grar s oy ft A &
Tw R & Y arfas sl € o
§ sew wwmd Wi oy ff awey
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f& wrar g oW wEgren A An
¥ oft f18 oy ng §, el e
Yaw ¥ AN NE W
wqrA wig # faomdane, i
WY i1 oY W 927 &, Juk fawre
T @ ¥ Ffewg FHT AT N |
¥ & TR T X o gR AW A
ww fgqr & 1 afen TOd g7 v
¥ foo qgyr WS 1 IR T F@T
T 1 sl Y 99 g w ; wiferw
N areY § @ oY AW w qTRITa
wif & T wX § ¥ wifes =i
¥ 9« & fag T agraarE 6iT
wrefodt a7« ¥ § 1 g frew
fedi ar fp o wer Wil ¥ oA
# gfrm % F |19 A g 97
e fo d@e # siuT a7 g F
wh, fodt dhm = @ T a%
FE 7T A WY HE ArE Y aErE
# T I | avd wfe § wg-
qC AW @I, AT QWY 9@
W T qeT I 5ok
9T GET FE ¥ WEAT E | EW A war
St & fr g wew @ & €, dar
TR g age § Afew % arw Fai
¥ Y SarEr qWr wrr g ag o
@ & @arg | S wWE e gfme &
vt €, foamr wEl w1 Jw T qke
FWQ B E-ME F AW A W
FqAT T, WA B F fgrgel
H wgesmal S 9el woar
ag W W et & faq ad wan
& g @ ww § afew g fag
¥ wror efvgre ¥ wefis § o oY Y
WA R A e E ) g oW
HET &7 qarw @ forar £ ogr war
IFT SAWT AT § AT g T
LS A3 AR L L &
wE a5 I fag fedt F Y o
FO A1 wifee o & gam d3r o

Address

BT & | T TS %Y W R
# Mfewr o w7 qgv 79 g, ¥«
oifwt Y v A wifow A, AT
aT @ gur s s Ag fege
F I A w7 W FW S e
¢ @ § fm & 71w 29 R 0%
TAT o4% FT § W ST oY W
@ whte & | W EE W A
98 A & wEiA v aifedt v
TF MZ AT, I A w aE o
QT Fof @8 § o qwr &
qmaTlrE W wrfew wifw @Te
FURA AL HwF € |

qraT W F WGIE A AL § A,
HYT QE AT F7 & a7 @7 4T I Tgi
fegam & At w1 sTEw @
9T | ¥ET W A g ¥ fag W
o AR ¥ qgr § w1 Wl W
99 QX g w ¥ fau w0 7@
g9 % ST FT T | A A g
ama qu dww § | fegny Wiy
§ ot wrawuErd ger weg § o
fergem ® it armewafeat st Her
a1, gfET 9% W A AR )
HRAT &7 T AT IRE WG-AN
g TR @, A Nt Ty
et & 1| fore reeaafet & faae
R Wt # A T 4 I qven-
wfedi & e wro ot | § W
£ | A o i fewnt mfwr &
wadT AT fadw oY qErEer FT @
¥ | T@% Wy We gW qg WY @A §
fe oifesara § w3 l® 0% AT ¥R
g TR o W ¥ wUs ¥ 21
e €Y 8 9 AT oF aRTNG v
@ & | A afvam ¥ s @
7o fadelt arelt § N e W
A qa & it g€ & 1 Foew wdr §
vagwi, dfadi W fafad my
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T O T AN I WA W
¥ | wgreRr wiEY 9X A § A |
=it AfpT SaR TE ot I A A
@, $WE #7 Wfew Wiv FTTr WN
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faius A, g9 WW, oW SAEY X
IJEHT GRAR G |

ot iy wam : e Tt A e
7 g faw o Aft fear
# g wg T § fr o W Fege
A oA 9T B e &, fegem
N AT T & A ¥ aE s
@, fog @i § werdr s ererd
T e o Y S AT e W

ot wfen wuw : § W A S F
W) g wE AaAT FT AT R
AN FT A& S0AT |

5t BN W FOATT : I T TFoOH
7 ?

ot wie e @ gw A H I Y
ar @ X A FEA 9 fr A0 THa
FEAAAMERET AT RGN
7 WS A &) gwmeg e
FE G—

HIST gar WL ¥ AT &1 form
egafer st & fgar gav

sit GEwR wai - WY NredE AW
fa=r @E, g0 FAGT FT

offt wfir waw : F @@ fE oS
AW G g & gafae @, fevy-
@A oA A F e § fagiw
AT WEHIY ITHY AATq YT 67 K-
FT T A fgd s e A
G

dfaw i oY gfec & T Bw
g1 @ waw
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F o & ¢ R WA &) ¥
Bw 8 sravowadr wiet ¥ @y
&1 ¥ qumd § fir 2w F GEEL T GO
g 8w & wiwaei 1 Y &, B
F wft onfi w8 &1

&/ W W F grae & a0F F
AT € 1 Afwwr § AT gHO THOTA o
¥ HT FH 7 NG A § 1| W AY
6wy weemy A AT a1 fET wa-
da #F o vy 27 A W oW
wfew g, fam v g3 w fear
aTEET § 7 owor ot qwaa 7 gt
VA &, 9% BW W { g1 qwAr §
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T ST ATTAW S AT A
7 famifaat & s fs & ¥ 1942
T AR ¥ NG o], w8
R ET A g, §9 @ 7w W
I faFT g | qOH JRT W e
® d3 go & 1| IR qavr gem fF et
SATFIA  ATTAT 1942 & HIRIET
A oge & frere @ wg 4, WR AR
A, 1943 R GATQAT SF § s
I AT F QU W e goaay
q7 | a9 fFT SN 1942 & WRIew
q v frar ? g ww 9w AR @
HYaE 7Y 9, a7 9§ e & o
q, afew 7z faenfaat w1 1942 &
WA FT A AT TA-HTHAY
§ arg ot & o Y £

ot Gwww wwi:  Swmw W,
AT qUET WrE WTE & 0 s SAwET™
AT W TEE H ANE A g
7% WY W9 wr fede A 1 W
# 1 afwd aradfg weer 9 Tae ATy
EURCERIC R R el LR
e g |

ot wfr waw - o s wawETE
A e & yawE 9 W
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G, T8 g aed) § FAAr I3 )
IEIN Wrlo THo UHo ¥Y wr@ml §
faear frar & | SR Trgy «r Faramdf
aaral § wgr § fr frenfaa) «t w
FOY BY F A A fae
qar [ifEe |

PROF. MADHU DANDAVATE

(Rajapur): Will he yield for a mo-
ment ?

SHRI S. A, SHAMIM May 1 de-
fend J. P, Narain? He is only quot-
ing his statement,

PROF. MADHU DANDAVATE :
1 sought his permission to infervenc
and he has yielded, He can quote Jaya
Prakash Narain’s statement. But while
doing it, he referred to his past. Let
me humbly point out to Shri Shashi
Bhushan that a former Prime Minister
of India, Shri Jawaharlal Nehru, had
also ackwowledged that Jaya Prakash
Narain played a glorlous role in the
1942 movement. Shri Shashi Bhushan
may reject it for his own political ends,
but let him not refer to his past like
this,

=t wfiv waw : uTsaw wEEy, o
TANEW AW § ST G 9
¥ fadw wEr & 1 AT wri e
#Y qar e fF = Swsm AvoEr
1942 & HrAIAT F WA AN § AN
g | Iq 9% FUTAAT AT & Wi, v
AT ATRNAT G ET AHT 4T | AT A
€ AT F qAr F¥ G wwa § !
9% A faamdt 9

I auy a7 w8 1 § ¥ F W
srTEE F ¥ fag 9y §,
S NIF WS w7 FWT T W A
TINT ¥ I0F Q@ § A ag I
7N ¢ frmymayaaaaw @ 1
anfare sreraer fea & frg & 7 fevperrr
& wfewac @t 70w § 1§ e
A w1 wfew & e WeereT W §



231 Moiion of Thanks

[t wiw ]
#T I wY wifers I arfws dar &Ry AEd
g, 9 fF yda S @ @ E
T @ Fawar S ET F, A AT
T wEd ¥ A F 5 I W FA,
*1 NGe foay ovar §, o wEy W
f& qHT WAy THT EH R GG |

ATF EATT 3W | gA0 Few F T
T ¢, for oY g & A & iR
HEATHEW A FA QT A AT HIT
@ frear € 1 o fag o @ @
#t  fir gerd 3w & fadh orr av 7w frew
F %% a1, i qw ¥ gqT N =7
Faet faer a3 |

T qE AW F AT FT qCAqA SE
A FTWA W qET & fgoTs 7%
FAATEY ¥ AT ArfRy | ST 3w ATy
% W § amfy &, af e a@r 7 W
#T R WE A4 A WA ) (-
) AN & TAT A FE-FT AW FrH
% aWeF § | g a8 fasierd &
w3t # ferar #1e X aAET w7 faar
W | ¥ Wi % g g| dare e
g | IR FE@ g, q TRV, F%-
ARTET A FIO F7H a1l § fa=rs
T I 99 ¥ v qaTET w5
AR qrad A Afge | SR 9F
I ¥ faars we@ wrianEr w7 9,
AT /I AW TH § AT T 99 AT |
WX AT A g R A A
1 fTeRR ®7 & agwt 9 ¥ fawEr
ST, 9@ Wor W, ardEAy Ay
Fgar § % a9 winw 51 w1¢ fger @
AT § 1 @ fadndt oY 37 & wREMR
oTqTAS avm i &

Ao GHo THo SET ArEwEfyw
weqret 9§ s oY gy 3wl g,
9T AW AT | o g §, @ |
aw #F g awdlt 1 s s
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ot Gur wed Y WY ? Sfew T ™
TR ®) AERAfes qearal 78 &
AMAT ERM | wTA @ w S
wifer & fa amit agar & 1 59 Wb
F #§ % FE TwaT § | T AT
IH 7 T AH A= &7 o & faad
AEqo Mo FHT TR E AR AT AMHA
il

SHR1 H M PATEL (Dhandhuka):
Mr Deputy-Speaker, Sir, the Presi-
dent’s Address, to my mind, was plats-
tudinous and deceptively frank. This
beeomes obvious 1f I quotc one sentence
from his Address where he says

“Supplics to deficit aleas und
vulnerable sections of socicty can he
maintamned through the public distr-
bution system only if there iy ade-
quate procurcmen! ol graines.”

Then he proceed “to impres upon the
Statc Governments, with all the earnest-
ness at my command, the importance
of achieving procuremcnt targets” He
says that “it has to be realised that
the Central Govermment can distribute
only as much quantity as thc State
Governments procure and make avail-
able to it

It would seem as 1f he 15 stating
something that iv obvious. And yet, m
rcality, he 1y suppressing all manner of
things which need to be brought out.
Does he not realise that the public dis-
tribution system faled and failed only
because it is extremely inefficient ?

The wheat trade was taken over with-
out realising that the take over of
wholesale trade mcans accepting res-
ponsibility for retail distribution. Al
the arrangements were to be made by
the public dustribution machinery. Not
doing that resulted in suffering for the
vulnerable sectiams of our society in
whose interest it was stated that wheat
trade was to be taken over. It is thosc
very people who suffered because of the
inefficiency of the public distribution
system. It is they who could not get
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wheat and if they got it, they got wheat
at higher prices, Not only that; the
country’s economy as a whole also
suffered because this take over led to a
substantial gencral increase in prices.

With regard to procurement machi-
nery 1 submit that procurememt is in-
cfficient, not because the State Govern-
ments are necessarily inefficient or un-
willing. Procurement can be satisfac-
tory only if the farmers are offered a
reasonable and remuncrative price. Un-
less you do that how cam you expect
the farmers to come forward and give
what they have produced, at a loss. It
is not realised that the cost of produc-
tion of wheat in Punjab is substantially
lower than the cost of production of
wheat in say, Gujarat; the cost of pro-
duction varies from State to State. Nor-
mally when price fixation of industrial
pioducts is undertaken, you proceed on
the basis of the cost of production, But
wher it comes to agricultural products,
this basis is not adopted. Totally diffe-
sent considerations come into opera-
tion. You say that if higher prices arc
paid to farmers—highcr means ade-
yuate or reasonable price which even
the Government would concede s
rcasonable—it would result jn highe:
cost of living index and the urbam popu-
lation would have to be given highe:
dearness allowance. What happens therr
to agricultural labour ? Is it never to
he conmsidered that the agricultural
labour should also get a reasonable re-
muneration and the farmer also must
get a satisfactory remuneration ? You
want to be unjust to the farmer and
you expect the procurement machinery
to function efficiently ?

The Economic Survcy placed on the
Table of the House two days ago
refers to this particular problem which
faces the Government but the Govern-
ment refuse to face it because the ur-
ban population. thc wage earners arc
more orgamised and more vocal sec-
tions of society whereas the agricultu-
ral labour as well as the agricultural
producer are disorganised and are un-
able to make their voice felt. This, 1
say, inspite of the fact that time and
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again reference is made to agricultural
lobby and agricultural kulaks and so
on, everything unpleasant that can be
said about the farmers is said here. It
is on agricultural prosperity that the
prosperity of the country 2

I would come back to the public dis-
iribution machinery. The efficiency of
public distribution machinery can also
be judged from another angle. I often
wonder if the Agriculture Minister and
his Ministry cver put themselves a few
soul-searching  questions.  Whenever
you buy amything from fair price shops
or ration shops, the foodgrains that you
obtaln from them are of extremely poor
quality and, often, unfit for human con-
sumption. These were put on the Table
a couple of days ago. How is it that
the foodgrains distributed through fair
price shops or ration shops are of such
cxtremely poor quality whereas if you
buy foodgrains in the open market, you
get foodgrains of good quality.

Where do the foodgrains which are
distributed through fair price shops
come from? They are procured from
the farmers; they are procured from
the producers. They are perfectly good
quality foodgraims at the time of pro-
curement. What happens thereafter
It is because of faulty storage, careless
storage, indifferent storage, that the
loodgrains become unfit for human
consumption by the time they are re-
leased for distribution through fair price
shops. Could there be anything more
destructive ?  Can we conccive of more
culpable, criminal than the wastage of
toodgrains emtircly due to inefficiency
on the part of cither the Food Corpo-
ration of India or on the part of which
every wing of the public distribution
machinery is responsible for it? This
should never happen.

Sir, you will be intercsted to konow
that as much as 20 per cent of the
country’s agricultural production, the
foodgrains, is lost through bad amd in-
different storage. Why should that be
allowed ? Why is this degree of in-
efficiency allowed? This shall certainly
never happen where the Government
accepts the responsibility for both pro-
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curement on a monopoly basis and dis-
tribytion also on a monopoly basis.

Now, I would like to make a brief
referemce to Gujarat.  Already, some
references have been made to the con-
ditions obtsining in Gujarat. I would
like to sy with utmost emphasis possi-
ble that it is time the Government made
pp its mind that it is not desirable to
allow things to drift any longer. The
extent of hardship to ordinary men
and, particularly, poor men, who eam
and who live on daily wages is un-
imaginable. He suffers incredibly when
cities and towns in which he lives and
works, curfews are imposed. There is
no work for them while the curfew
lasts and, when the curfew is lifted,
they have no money, no resources, to
buy foodgrains and other essential arti-
cles necessary for keeping body and
soul together., It is a matter of wonder
to me how these people have managed
to survive for such a long peroid dur-
ing which Gujarat has now been suffer-
ing, undergoing—this agony has now
gone on for over six weeks, indeed by
now almost to two months. And yet
no effective steps are being taken for
the restoration of law and order,

Law and order is the responsibility
of Government : since the President’s
rule has been ushered in in Gujarat, it
hecomes the responsibility of the Gov-
ernment of India. They must see to it
that law and order is restored within
the shortest possible time. It is a mat-
ter again for wonder that a Congress
Government, with a strength of 114 in
a House of 168, was unable to ad-
minister the State, was unable to main
tain law and order in the State; and
despite such a large majority, the Gov-
ernment of India had to intervene and
President’s rule had to be ushered in
because the State Government had failed
to meintain law and order. President’s
rule can be justified only if the law and
order which has ceased to be in the
State is restored as quickly as possible—
the reason for which the President’s
rule bas been brought in— and there-
after mwiptained in a continuous man-
ner. 1 thipk, this is something which

I would strongly urge the Prime
Minister to make up her mind ss to the
course of action that she should take
in order that law and order is restored
in the State within the shortest possible
time. 1f she or her governmemt cannot
do this, then it seems to me that they
are unfit to govern,

ot wx navg fag (avoest) : I9T-
S WEEE, | AT W FIA § ANTY
g, oW 7w awafy Y & sfwareor
9T A SR T NET Tgt AT AR
wpitfer gam &, 99 9T s fA
A FTA T qaq fear

AIRAT, { TN JAARISAT & wrviy
FI T AATEE AT, faAw o ¥
gearfae o amaqd S & 9w R
AY q¥ @ § g & w6 )
HIAAL, AVFAA &7 T FIAT FL a9
2N, qTg AR & snawl, e
¥ AT F FTET AT FAT T AT
& 1+ usfa o & sfawTaw & aWa 9¢
forer Parhit et o mewrfaa weway
A fow # a1 =< frar o, I
A X Y 7 R faew { Tav o awwm
dagsgara g s S§ o
T@ § W gL UG F qGA FI0
fareit ¥ A i 7 Y i o R gt
I & TG FICN ®) 3G I | 99§99
oY afcfeafer serw o wf, 7 wwwar g 5
I8 ¥ W Y dadiy wonat, W o
THT &I AT & FwAA gar § 1 faw
AE w1 aE IF few @ faoet
et R AT e & g fear
T, TRy § SAHAT f—WTCT ¥ 99T
* WA, & YT B, I w7 AT
ol

A sm AT ST 9 Mk e
e AW ¥ Ay frafeat § @R
= X Wy wY o AT f2y §, IW
qu A e w4
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g W & dhww w24t e
WA s e e g fe g &
s Ygfew foig fear &, o &
HTCT § FHINATZ T AHT N FATR |
TA-TErAAHT & N8 I I
faRmfesi 1 qare #T & Wy A
el T QT AR T FT AT AriEar
SO KT & ) w1 EY Wy W A qw WY
q qfw gurdt & wdw ) an T w7
W § avmfas T s fagwavsi
% AT T FT AW fwaT - 99
@ WY I ST H AT BRI | g WY
g a1 & fF s Aw #Y 9y T A
* q8 fagw gt #< 37 @ & fr it
3 wiYer g9 WG | g qvafa ) @my
T foguE AT | W FT A=A A
¢ fr wirenfimity S faei & osdia-
e w1 fadus s @K gw faddy
W & AWM w7 qAT Agy § AR F
fovara & wvg wgar Tgar g fs aivdY
AVE WNT & FEF 7 gH AT fqEw
I AFT FAT |

TR, 7T 9% g ave Wy gy g
T Iawfeat 7y § 7 7 oF wwarw
AT g8 1971 & qeng faw
TR & afrgfee @) smgfe = me-
fore ST 3T, FE Sy Aw & Se
¥ qww aeonfeql #r N W 981 I
aw faww  ofdfeafadt &
el WIT § SRR ¥ AT ¥ A%
HYC g ¥ A [0 a5 fow ywre
& faeg vd v @ &, gw T §
o W qoT o7 wrat v §

AT, I NAAT 57 AT F—HTT
# wWee €7 § #gr v ¢ fF e
9T JWITA ® AW 7 faereer & wraf
# QT 3w & warE) & fgens o
wf wrdarfl ¥ 1 W I@ F o
W GO &) qurs A Afed | ww

Address
W F W g § froex ofr gt &,
TR, Wremard, sgavd, frave
W WA §, T ET JAwr i
¥ qofrafer § 9 9 doufird & domw
faief 7o § o g &F AwEQA
&0 T F gH T A TEgAT g
o ArrEEA W AT w7 § fE oo
M ¥ AF F w18 wX §, I AT
HS1X 0T FY yaedT g LR, arae-
TFIAT TEX 4T 4T AT qWAT W1T a1
ST FIE FEAATAT AT Y ¥ow faqy war
&, T A & fad W 9w qow Y =-
FTqT EFY TET | S ArTARAwaAT T
o #1 o wf ¥ fw T TW W W
fagas sy forg 5 GdY sxaear 3 fix
o¥F af e & qrF @ ¥ afaw gwfa
@ gRNY, T8 ¥ wfow et w1 Wvew
TE T | ER T AT T Ay AT FAY
R, ey g g fis o afee A
0 ¥ T QT AT G, T ¥ |y
gufe @l—ag gard guTwary &
FHEQAT TET ATAAT H AR ET AT

g o § f5 s wfeT
Wil & A 7 gw fow qwwan &
FEAT FW §, IW w7 ey ghawrT
wqwg grm—uag & frqd Faveit w)
FAAT AGATE |

TF AT fairg T §——30 TR
Aifrdt & fad, 2w F v wyATiE,
afas faomast =1 faay & f49,
TR, ST HR TFIE w7 R
& fordf, AT T H A wfewgEi §
IT KT X FH & foy, o W I
gt gr i §, I R W ¥
|y wgAT 93ar & fs 75 wredt woerd
afgwrd A wAArd 3@ W faQw
FQ §, g il WY sraifay
X W o W @ §, A,
afeare & qrara-qteo & fag farey & wed
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[st wx sy Feg]
IR, Y0 3T T @9 I g,
Sfew oY 7% o §, A & 9 T
to §, o8 ¥ oA §, SO § @y £,
3% Rt @AT A fRUT 97 HKAT | W
fad ov o A srawmwAT AT AL R
TN gR A |fggra F qwe §1 i
afeai @ girwgfeas qad diw &7
o wiea) w7 § S I 7 @ Wy #
FeqT F1 fr gard e forw geafrag
fawer & sifaerdr a1 wHAMA ® 971-
falredy wrd & fod frmifam o Frowrfes
F, I9 FT AT § A BT AfEHT
g gy ofgd | al g T
#T gfa g

aT qg wawar &1 ayq § w5 g
fikw Afe freT & T s @ &
2 1 gt B faw w Sfmw &=
F WEW A o AW # W qreT
¥ garr delt srg g ¢ R gw Fwwd
# f& suw 7 sgEm & T g "
&1 " § arw ondt g o afeee-
TR A e AW w7 AT A &, AN
W, nfewna v aser 2w & |y
ar afus gz gw st faaar wne
FNY | W A8 W I F § fe wree
£ a%w fqrwr AfT ¥ ww gAY
@A At & frgar a3 o< ot fawrar-
0w qw E, gWk foa ova qW §, =9
& a9 ot gave afagfaw e ww
AT W@E IV WU A fAeaC FU Y
afg gnft

£a% a1q w14 § 78 WY $gAT Wgar
g fw o wdw | onft o faare awr i
fraias gu W& wvaey § oYY WY
X AT T FGT | W 9 qWY A
fr & aga g% *g 7w afeT oo
s & o a7 wgAr WEar g,
IR Agr IUT 3w & fawrw AW ®
FATAT F uftwet andy & 7 fva, s
wift X ag fieqr AfFa & aoddl ot
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w1 quvar e g f5 geR e fean
o I oy fear ) a T IR
oY frar § IqwT AT quUT IUT X2W
T AT T AT AE W qwAT & § 9T
wRw ® faa afalrart ga §-TE,
wwsT wigw, arein wife gw wfe-
~-3g faw axg ¥ qofefet ¥
G AFT TATS F VAT § AT I AATH
T FTHEFA § | AT FT T A 5
qrfedY ¥ &% & a9 9T ALTA &7 Y= KT
& 1 ag wifear gsfiafadY & arq av3-
S FIEF IW A AYAFAT IR FCAT
gAY §, 59 3w 7 uw oy feafy 3w
FIAT AEA & fAed 7@ Aw A AW
X T FATA AT HHET § IAN FH g2
S | AV A FRA A A TS FH
frar d ag ag & fx Seama o1 Wi
AeFhy FT A AT FE I T AW
¥ ot F 9 | farg-aewa & |
#1 & | & £ J7077 AR g_fF wrIdy
wewfy 1 ad § e favr ¥ wwew awt
T ENA €T NE I § A7 ag
A Wi AEpfw & wreA
Aegpfy &7 ad a2 A § fF 2w fex
waewE g9 g o 7 TR e
T AN qT AWT W AT F7 | FAOT
Fegfa qWed aWt T AU ®T 7 AET
F7AT & o garQy sifgs WA e
TR T A &1 WAAT § | T® AT
w7 arfy, o 7 fog @ &1 T
FYA § a1 @ I § f Wt dxsi
*T 99 WT § ) BW A7 I9ha RTEeY
NaaeNg g g fmwad
7@r, ure favr & foaad @y § v e
wr§ § | oy afs Wi & g, T
ar §X ¥ fedt ST w1 e o
g A § OO @ W®F v
ALHT FT AqAT gAT § 1 THINT -
qaY Y &Y g9eAT En fe el g
sframy?
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# qg %7 Q@1 o7 fr T AW ¥ I
XA & AT 7 AT gAd o w19 far
% v g oz fs TR T8 & wfwe
T aevETIaTE 71 AT faur o 9y O
fredY oY 3w & e & For o wAT-
ATE T § 1 gETe, ATy S gEt 0
AT FT AT EIH G TATTET T AT
farQelt 2wt & 9w wra ® St wframe
AT AFAATT FT G forar IUd Srwav
g fem v & 1 ouw fafgm ed &
forg g S ¥ AgF 9X A A fio
A% fager o faear Y 9@ 9 &
EW 1 SigiTE gATeT 99 §, g fafram
=7 ¥ Fg A97 & 1. IO XM #Y SiAT
ZUTL ATG & | AT AT T & qfomy
T &% f& 3w w2w #v swar faEw
arg & 1 afz wifqare, SEwE@ER
7 G & FEOANT ¥ FTO01 g7 ST q3W
§ AT G WY U AT WY §W QAT VT
qEAT IV FAAT § | GHIGATE A FT
A FATO AFAT & IGHT AH W
AT TG TG AT AT g G WA
7 anfas faqaara # ST g7 &7 |
ZH AT g Axd § 9% Fifwarg qur
AT FT GG AAH H AN HT
7% favig 37 &

AT F § qE FEFT a9 FAm 0
qafrafest & gro7 3 &7 55 FIT ST
¥ 99 ST AMT ST F AN, -
T & WRTHT Z1 g ¢ auT qATEi
# 9t fareare €1 var @ I9% fan fawa
= § gTHTY 1 ouAT AfF AR et
grit

yfaT § 77 FYET AW FT @
g:

qg I WA ot AWT AT E §
AXET T I E@ B & |
T A & awal & G Y gl
T wq AT X R

Address

SHRI H. N. MUKERJEE (Calcutta-
North-East): Before I speak, Mr, De-
puty-Speaker, 1 would like to draw your
attention to the fact that apart from the
Minister of Parliamentary Affairs whose
responsibility is very limited, not onc
Cabinet Minister has been in attendance
since 2.30 P.M. when you took your
seat.

Sir, this is disrespect of a House of
an egregious character. | expect you.
on behalf of this House, to convey the
disrcspect of this House in regard to
this business. This is a submission
which T make with great scriousness. 1
have been accustomed since 1952 to
address this House when Jawaharlal
Nehru and the wholc array of Cabinct
Ministers would be ready to listen to
and participate in the discussion.

SHR] SHYAMNANDAN MISHRA
(Begusarai) : This is disrespect mot only
to this House but to the President him-
sclf because it is his Address which is
being discussed,

SHRI 8. A. SHAMIM : They made
him to read that Address but now they
are not present here.

MR. DEPUTY-SPEAKER : 1 hope
the Minister for Parliamentary Affairs
will take note of this.

SHRI H. N. MUKERIJEE: Mr.
Dcputy-Speaker, Sir. we have had the
ritual performance by our President
which is all the more pitiful en ac-
count of the harrowing living condi-
tions of our people to-day, 1 have a
feeling and this has heen echoed in this
House rcpeatedly hy several Members
that this scnscless cercmonial which is
a sort of feudal relic should be dis-
curded because, cxcept for this oppor-
tunity of getting the Government show
somcthing of its answerability, this
occasion is not called for. We could
have this debate in a more substantial
manner without the panoply and the
semi-fcudal paraphermalia of the Presi-
dent's Address ceremonial. It is, per-
haps, because of this Government's.
adherence tp the idea of a feudal con~
cept that we recently had the phenome-
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fioA of this country giving an  official
welcome to representatives of a defunct
monarchy, a dynasty, which is mo lon-
in the historical picture, the Haps-
g dynasty of Spain, whith is now
vuled under the republican order, of
General Franco ag the head of State
and the External Aflairs Ministry had
#he gumption to put out a note for pub-
fie consumption that because Ggen-
fFranco has declared in some statement
.n Spain that the prince and the princess
would be the head of State after his
.demise, therefore, they should be treat-
ed with royal honours. And when they
«came to the Republic of Indie, they
were treated with a comsideration which
only shows that perhaps this country
also has a certain weakness for that
kind of administration. This partiality
for Spain is something which 1 just can-
not understand. But, this shows why
it is that the Government, in so many
‘vespects, cven in the sphere of foreign
policy, has cold feet mainly because the
people who matter in the Ministry con-
.cerned are  brought up in a fashion
which is absolutely out of tune with
‘the conditions of life of our country.

The President has chosen to juxta-
pose high prices and scarcity of commo-
ditles with “strikes, bandhs and unrest”
as the cause of what is called “so many
hardships.” Strikes, bandhs and un-
rest are not the cause but the result of
the sufferings caused by high prices,
unemployment, profiteering and plunder
by the top-run sharks whose interests
are rendered to by the Governmept of
the day. It is a pity that there is no
realisation of the dominant reality of
to-day, which is sweeping mass discon-
tent, the explosive exasparation of our
people, which found expression, parti-
cularly in Gujarat, which, normally, is
so0 meek and mild. But, in spite of all
this, we find on the part of Government
a kind of lack of seriousness, to put it
in a very civilised manner.

It is only natural for our masses to
he angry and indignant and it is in that
way the spirit of our people has been
exhibjted. It is a wrong sort of thing
that the Government has gone on in the
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manner that it has done so far. We

find, for imstance, that in Bombay,
India's bourgeois paradise, the proud
show-piece of lndia’s “socialistic® ad-
vance, We had the peculiar phenome-
non of the Government of a State join-
ing hands with Shiv Sena and starting
a racket which is disgraceful. It is
common knowledge how the Shiv Sewa
has had a fascist record throughout and
it is nothing sort of a calumny that the
Government of the state had joined
hands with the Shiv Sena in that way.
The people of Bombay, have elected a
Member of my party who, ought to
have taken part in the debate—I am
taking her place—but who, unfortu-
nately, iy not here as she is in a hospital,
and her victory shows that the people
arc alive to the danger in Government's
policy. The Government behaves in a
manner which is disgraceful. T say it
is disgraceful because we have the Com-
missioners of Linguistic Minorities and
that sort of thing, and we are supposed
to have discussed the reports of the
Commissioners and <o many other
things relevant to the linguistic minpori-
ties. And Bombay which is a cosmo-
politan city like Calcutta is a place
where people from different States have
a right to exist and work for their liv-
ing, but on the scorc of jobs for the
children of the »oil, all kinds of depra-
dations are taking place. | have herc
certaiv documents which show that the
demand of the Shiva Sena for 80 per
cent of all jobs in all kinds of estab-
lishments, factories, banks and offices
etc. to be given to people who are
Maharashtrian-born, is supported by the
Government: the Government Wwrites
letters officially to the All India Manu-
facturers’ Organisation who distribute
these letters to their members and they
are told to follow this rule,

The Kerala Assembly had even pass-
ed a resolution in regard to the kind
of disgraceful thing which happened in
Bombay. But where arc we if in the
cosmopolitan city like Bombay we are
told that only Bombay people would get
their employment ? Sir, I come from
Caleutta which at least can claim
posscssion of a shining semse of public
spirit; we have never had people who
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stand for parochial and communal con-
siderstions to have sven a seat not only
in the city of Calcutta but from any-
where in the districts, to the legislature
of my State. But here ia Bombay, be-
cause of the Government of Maha-
rashira having joined hands with Shiv
Sena we discover this kind of enormity
taking place.

I want the Prime Minister to take
very serious note of this matter and tell
us on this matter that something very
drastic is going to be done in regard to
all the emormitics which are being per-
petrated by Mr, Naik and Mr, Rajni
Patel and all that unspeakable crowd
operating in Bombay, that they are
brought to book and something is done
o stop this nonsense,

Therc is no doubt that in Bombay,
for instance. we find such things as for
instance in the Blitz, a paper which is
devoted to the Prime Minister, the last
page run hy Mr. Abbas where he refers
to a phenomenon which is to the effect
that the State Bank of India's multi-
storeyed mansion has bad one floor re-
conditioned and furnished in Baby-
lonian luxury conditions in order that
it may servc the sensibility of a man
called Mr, Talwar who happens to be
the chairman or thc managing director

of the State Bank of India. Rs. 15
lakhs were spent according to Mr.
Abbas’s ‘last-page’ report where he

makes an appeal to the Prime Mimister
that this kind of ostentatious conspicu-
ous consumption at a time when people
are suffering is something so vulgar and
something so indecent that 1 do not
understand how nran like Mr. Borooah
who mow has come to represent the
Cabinet can stick this kind of indig-
nity being inflicted on our people.
Rs, 15 lakhs spent on furnishing an en-
tire floor of the building of the State
Bank of India, a common talk in Bom-
bay these days.

In Bombay, we read in this paper
again that hairdrésser from London
was brought by a person who got mar-
ried and at his wedding which cost
Rs. 50,000, for the London hair-dresser's
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journey, who might even have been a
smuggling agent, Ministers of State
were presemt just as in the case of the
Mohita case last year, where Bombay
Ministers flocked like people ching for
good food at the expense of one of the:
sharks in this country. This is the
sort of life that our people live and this
is the context in which we find another
paper again ardently devoted to the
Prime Minister, a weekly called New
Wave where there is a letter sent to the
“respected Prime Minister” by a young
studemt of Calcutta who was preparing
his M.Sc. thesis that he was on suspi-
cion of being an ultra-revolutionary
beaten up, taken by the police to
Kharagpur some 70 miles out of Cal-
cutta, then his limbs were broken and
he was thrown into the street where
some kindly people helped him to
come back to his home after a two-day
journey. He writes to the Prime Minis-
ter : ‘Wil you please help me because
I have nothing to ‘do with it? I was
on suspicion treated by the police in
this fashion’.

What kind of country do we live in?
We hear repeatedly reference to the
Rescarch and  Analysis Wing which
scems to have the run of the place with
large resources of money, perhaps from
secret service sources, I am not going
to ask for detailed information about
secret service, but what is this about
the Research and Analysis Wing? Let
us have some imformation. Why is it
that more than 10,000 prisoners are
there in West Bengal alone, in Andhra
and other places on the allegationr of
being ultrafrevolutionaries., So many
prisoners are being treated so shabbily
that one thinks it a disgrace to call it
a democratic country. This is the con-
tradiction as far as this Government is
concerned, Just as in the sphere of
foreign policy, they fete the i
Crown Prince and Princes—he is no
crown prince whatever—so in regard to
intermal policy, we find this sort of
thing poing on and afflvence flaunting
itself while as far as people’s rights are
concerned, thie rights are absolutely dis-
regarded in u fashion which is utterdy
disgraceful:
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I would certainly insist that the Prime
Minister explain something about the
Resvarch and Analysis Wing and give
us to understand that the enormities
which are taking place in so far as
palitical prisoners and detenus are con-
cerned would be put an end to without
any further delay,

15.57 Hms,

{SHRT VASANT SATHE in the Chair]

As far as affluence is concerned and
the sort of exhibition of luxury that
goes on, 1 think it is time, Mr, Chair-
man, whom I am happy to see presid-
ing over our deliberations, that even
though we may not like the expression
‘cultural revolution’ which has been
used by China, we need something like
a cultural revolution,

PROF, MADHU DANDAVATE :
it is a very good term.

SHRI H. N. MUKERJEE : Itis a
very good term even though it may
have a connotation which may not al-
ways be as good as we wish it to be.

SHRI SHYAMNANDAN MISHRA:
The ruling party has undergone it.

SHRI H. N. MUKERJEE: In the
Plan, 1 find there is some talk—Shri
Mishra knows a good deal more about
it—of reducing by about 4 per cent the
consumption of the top 30 per cent of
the population. But as far as imple-
mentation is concerned, this is beloney.
In the past three years, we find the out-
put of necessities like sugar, food,
vanaspati stagnating and that of mill-
made cloth actually dwindling while
production of refrigerators, air-condi-
toners and motor carg has more than
doubled. We are having a great deal
ot synthetic fibres, expensive fabrics
ang superfine cloth. Dams and factories
can wagit but fancy dwelling in Bombay
and Delhi must comc first. Farm im-
plements must wait but small cars,
Maruti or no Maruti, must come earlier
than farm implements and public sec-
tor commercial vehicles. Baby food is
cxpemive and unavailable. The price
, was Ra, 9 per kg. in November 1972.
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It was more than Rs, 20 per kg in
November 1973. There are no attempts
to increase indigenous milk production
while in the last ten years, beer and ale
production bas shot up from 5.4 mil-
lion litres to 38.1 million litres—7.1
times. Cadbury chocolates, food for
the ufiluent classes who do not need it,
who do want medication after gorging
themsclves with sweets they do not
need—the Cadburys make money. They
came¢ with Rs. 5 lakhs as capital 25
years ago. They have sent back more
than 50 times that amount. They are
repatriating every year more than
Rs. 20 lakhs while I find, according to
a government reply to a question yes-
terday, that 12,000—14,000 children go
blind because of the lack of sufficient
vitammn A. This is the kind of pictwie
we sce, this is the kind of country we
live in,

16.00 Hrs.

We hear tall talk, but in so far us
the living conditions of the people are
concerned, there is degeneration all over
the place. In Bombay we have seen
the Shiv Sena’s enmormity; in foreign
policy, they are falling head over heels
in love with the Crown Prince and
Crown Princess of Spain who are mno
princes at all. Repression inside jails;
repression outside jails as far as politi-
cal opponents are concerned. And there
is reliance only on the wave of support
which had sent the Government to
power with a massive majority.

1 had said earlier, and I want to rc-
peat it; assent is usually slow and diffi-
cult; it took the Prime Minister some
time to reach the height of her target.
From 1966 to 1969 was a difficult story
of assent, We applauded her assent.
We had given her all the assistance that
shc needed. RBven today, if she be-
haves, we shall give her all the aspis-
tance she deserves. But descent can be
quick, and when the people’s anger 1
expressced in such a manner as in Guja-
rat and elsewhere, they should take the
warning. The hand-writing is on the
wall, and and if they do not learn the
lesson of what is happening in the
country today, if they remain compla-
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cent, if they do not change their tattics
qualitatively, then, they ere riding the
high horse no doubt today because they
have power and money to back them,
byt they zre riding for a fall, and if
after such glory they fall, that fall
would be like the fall of Lucifer, not
to rise ugaim.

I do not wish them to fall; because
the alternatives are worse, but I do not
wish this Government to console itsell
that they are the lesser evil; to be the
lesser evil is historically a destiny which
no decent Government could conceiv-
ably welcome, That is the destiny
which they are clasping now because
they do not know what to do about it.
And they have only a sense of guilt,
which is why that they do not come and
facc Parliament, which is why they
show an allergy to democratic proce-
dure. That is why they do not want
discussion of a sort which is the life-
blood of parliamentary activity.

1 say, therefore, this Government has
been warned, and they should listen
betimes to the warning which has been
uttered by the movememt, the massive
movement of our people. That is the
lesson which I want to imprint, if 1
can, on their minds,

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): Thank you very much for
comparing with Lucifer. 1 thought you
would mention Humpty-dumpty rather
than Laucifer.

SHRIMATI T. LAKSHMIKAN-
THAMMA (Khammam): Mr. Chairman,
Sir, since the Minister of Petroleum and
Chemicals is here, lct me first congratu-
Jate him—

SHRI S. A. SHAMIM : First thank
Shri Mukerjee; otherwise, he would
have been sleeping somewhere

SHRIMATI T. LAKSHMIKAN-
THAMMA : He was busy in Bombay
High. Let me congratulate him for that,
as we have struck oil in Bombay High.
(Interruptions) I am one who belicves
that whatever God does is for our good.
Sir, let the scarcity of oil which has come
may also be the indirect grace of God
and that we wifl become self-sufficient by
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developing our own resources in oil.

Sir, sometime back, we bave been
on and off referring here to the oil
availability in Andhra Pradesh. Several
tcams have visited there. A Soviet team
also had \visited there and said
that there is oil available in the Goda-
vari-Krishna basin. But due to the lack
of drilling facilities it has not been ex-
ploited. So, I request that the Minister
may keep this in his view and see that
immediately a survey team is sent, a seis-
mic team is sent there and then the ex-
ploration of oil as in the Bombay High
is begun in Andhra Pradesh also.

As far as oil concession and deals with
the oil-producing countries are concern-
ed, I think we need not depend on it
because it is ultimately the developed
countries, because of the vast reources at
their disposal, that will benefit and their
people will benefit. Only with friend-
ship and goodwill, we can pget benefit
from outside countries.

MR. CHAIRMAN : Are you speah-

ing on the Motion of Thanks to the
President or about the Petroleum
Ministry ?

SHRIMATI T. LAKSHMIKAN-

THAMMA ; The President has referred
to the oil crisis in his address. ] want-
ed to refer to this problem in the fast
part of my speech, but when I saw the
hon. Minister, I was inspired to speal
about oil in the beginning. I think that
is more useful thing than abusing cach
other. Some concrete steps should be
taken to develop the oil resources in our
country.

Coming to President’s Address 1 want
to bring out certain truths. Naturally
truth is bitter and I should not be mis-
understood, The Bhagwat Gita says that
what appears bitter in the beginning will
be nectar in the end and what appears to
be nectar in the beginning may turn out
to be poison in the end., Today our
whole attention is concentrated on the
hardships and sufferings of the people.
Naturally the President has himself
given importance to this matter in his
speech. We have expressed our sympa-
thy to the people herc and outside. The
President himself has expressed sympa-
thy for the hardships of the people.



251  Motion of Thanks

[Shrimati T. Lakshmikanthamma]
Perhiaps it is easy to do this. To show
the way how to remove the difficulties
and soive thé problems is not that easy,
The steps that we are taking in this
direction ate not forceful and effective.
The President in his Address has given
a number of reasons for the rise in prices.
Are theése reasons going to help us in
solving the problems? gt o<

Iy fed T § 1 w0 W faF A §
ot e ot | A SAR 0w
sitor frae A T 9 § O] s

& 1 3 g frear 3

It is not even one and a half months
since the kbarif harvest was over in
Andbra Pradesh. Even in surplus States
like Andhra Pradesh prices have not
come down. They arc the same or per-
haps more than what they were in May
last, What is the reason for this?
Whether it is a world phenomenon or
not, it is the different matter. Has the
Government understood that it is the
result of the defective policies pursued in
the matter. When a surplus State is
made a free zone as our State was madc
very recently in our State and ail the
restrictions on internal movements of
foodgrains are removed it helps the
hoarders and smugglers to mop up all
the stocks for profiteering at a later stage.
1 can understand if it helps the peopie
of Maharashtra or Madras. . . (Interrup-
tions). 1 want to warn the Government
of one thing. fn a month or two even
mn a surplus State like Andhra Pradesh.
prices will start going up. I want to
know whether the Government is taking
some action to stop a situation. Apart
from the advice we give what is the
solution,

It is a fact that procurement is essen-
tial. At a time when there is a bumper
crop, we allow traders to deal in whole-
sale trade in foodgrains, But when there
is some difficult situation, suddenly we
think of some public distribution system.
1Is it posible to gear it up so suddently ?

; The permanent measures should be taken
to set right the public distribution sys-
fem.

Some arguments are put forward that

the kisan is not willing to part with his
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foodgrains, What have we done? At
the timé of agricultural operations, if you
give him manure, chemical fertiliser,
diesel oif, some of his requirements, I asy
sure, he will gladly part with his food-
grains,

It appeared in a part of the press—1
do not want to mention the name—that
one Central Cabinet Minister in a press
encounter ascribed the failure of the
procurement drive in a year of good
harvest to the anger of land-owners
against attempts to seize their land. He
justified the opposition to land reforms
by taking of the peasants attachment to.
bis land. citing the case of his servant.
Will this not demoralise us and sap our
will to fulfil the promises that we have
made to the people ?

There is nothing wrong in our funda-
mental policy of taking over wholesale
trade in foodgrains, The main difficulty
is defective public distribution system.
Are we whole-heartedly trying to imple-
ment it is the main thing? There are
certain States whose actions have been
helping the traders in making huge pro-
fits, What is the outcome ? What is the
result 7 By not following our policies
wholcheartedly, having lack of faith, on
the part of certain State Governments in
our policics, by helping the black mar-
keteers and profiteers, by not pursuing
our policies, ultimately, our policies are
crucified. The people lose faith in us;
they say that we arc not implementing
our policies. The poor people are under-
going immeasureable sufferings and dith-
cultigs I feel, this is a bad sign, an in-
auspicious sign.

I would like to say a few words about
the States. So much has been said about
the States. My own State has suffered.
We gave a lead; may be, we gave a bad
lead. But that js a different thing.
Yesterday, Mr. Dandavate was emo-
tionally telling us about Bombay that
whatever happens, Bombay shall not be
separated, Why don't you have the same
emotional feeling about my State ?

In 1972, the people gave us a massive
mapdate. The le put us in power.
Why ? Because they felt that there should
be stable Governments in the States and
they that we will implement the
promises given to the people. Whit

252
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happened ? The Congress Governments,
one after snother, started falling, in
Andbra Pradesh, in U.P., in Gujarat, in
so many States . The people expecied
that we should implement our policies
and the promises given to them. At the
time of emergency, they said, *Like brave
soldiers, we are prepared {o fight and
die.” Are we prepared to do? Instead
of taking the challenge and fighting like
brave soldiers, we have shown our back
when these reactionary forces held us up
and also compromised with them and
allowed them to take a lead.

There is a story that in war we should
never show our back. When the body of
a young soldier comes home, the mother
sees whether the bullet is hit at the back
or the front. If it is at the back, the
mother has contempt that her child was
a coward, he has shown his back. We
should not do it. Even in the bhegin-
ning stages. when the anti-social ele-
ments and reactionaries started creating
hardship and coming in our way, we
started shaking. Why ? Why these days
do we not hear speeches either from
Ministers or from others about imple-
mentation of land reforms or ceiling on
urbhan property ? In every State we are
immersed in power politics and are go-
ing far away from our chosen path, It
is high time for introspection and self-
analysis.

It is not correct to say that weak
States make a strong Centre. States arc
like the limhs of body. If the hand is
weak, ultimately the body will become
weak. [f the leg is weak, we get paraly-
sis and ultimately the whole body
suffers. So, it is strong States that make
a strong Centre Tt is a wrong argu-
ment to say that weak States make a
strong C'entre

MR CHAIRMAN : Please couclude.

SHRIMATI T. LAKSHMIKAN-
THAMMA : Sincc you are presiding,
Mr. Chairman, you are the protector of
democracy. So, I appeal to you that it
is a question of democratic system; it is
not a question of party system; it is not a
question whether Gujarat goes or Andhra
Pradesh goes. It is a question of saving
a democratic institution. People have
9—1136L88/73
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given a massive mandate. If democratic
governments cannot deal with the situa-
tion, can Padma Vibhushan Sarin deal
with it ?

MR. CHAIRMAN : Why are you
against Padma Vibushan so much ?

SHRIMATI T. LAKSHMIKAN-
THAMMA : If today we weaken our
own democratic irstitution—when
people have given such a massive man-
date—then tomorrow how can you go to
them and ask for help ? We have to set
up certain fundamental values. 1 want
to repeat the same thing which Mr.
Morarji Desai has said. Certain values
have to be set up, certain democratic
values have to be set up. (Interruptions)
This is not the way of setting up demo-
cratic values. The same thing may hap-
pen anywhere. Why should we allow
these things ? It is the duty of every one
of us, on this side or on that side, to
maintain democratic institutions and set
up certain democratic standards.

ot o o W (xR @ STvdw
g, Mfearde & ¥ o aoad @y
39 &7 famr o AW TgUREEE Wy
for ariaTie w1 SEreawH, nfaaded
faezw a7 mifearicd ader-osC 5
Tow A THA-VGAT gifede amar o
@] A gE ogAty awfa T
T3W g F a1 AT ST w9"y g
TAT | FW GG 99 T X AERHAT—ITo
F0 fag— *EH aF07 FT @ ¢ An-
faet, feafezafasw oz d7q@ v, &
{Tr ag faware o7 SATRT AOge &7 AT
fr 5o woa &1 wAaT A qfEmA &7
aree, IW ¥ Fowar, wear w1 IR #
gW T SR H SRRl U AR T
§ 1 geeTd oW uw A Agar § a7
AN IH &1 ATy AT ¥ 1 3WmY
AT IS G TG, A AT A
zu o gl s wifey, ag o
et T@TE | I AN #T TAHTE G-
vgar aifearded) feew 9T ¥ va
ar @ ¥
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[t qHone W]

TEH 9T AwET 9g a1 a8y 0t
YR | WY §6 AT, A ¥F TR qTH
F fear w1 &7 9w @, I 1 g
ug & fv 7o fadd) e 1w foegoww wt
gREE ¥ | ¢, §9 gR-aee
THTREY §@ faguwm #1 vawme %3
€

ag I &1 am & fr ol e
Y qrRTE § W FIAT G H M
T ¥ forg o &, w9 v §, B
waTareT w< §, gferw w1 waTfaen <@
g, sgw Hrw AT § ? 7y B wiw
Y T19 qE &, AWTHT FE AW A
g atr wq Hywam gEm afeEmEg
faezw 93 fawary @ 77 39 & AR
#1r a1 T Mfaat g & fag samar
21 R &1 39 FY AT AYTSH T FT FT-
ATYT ¥ FT AU F1HEZE GE
foaa wrw W AYA  FNAT A
T IAAY AF @ T W 8§ |
AT AT TH AET W WIS A
AT =i § T ag o & uF grAm
A2 gEIAY TEEE §E T qEdr g
A aww T § fx f6T &) #ia Y agr
¥ 33 % 9« oA wifsr ) wfrT |
gaAaT g % 57 ® amAr o §, a7
Fray it &, FLCTema & I wr arfear-
J3v gediggw 7 favara gEAT W7 VR
grmaawferm g ? 9 Jw faw
gI THTE W AL EAT Aw@Ar | F
9 | #F Fga1 T g, fn angfa
# w2 ) O 7 & fAo, gifar-
T {edeq T 9% favary aer #7 ¥
fomy e wopTY st qfeew & ot s
S sy FUAT qfeaw § 1 gW wa A
farsr ¢ 39 AT TRV T FLTATG
v & @ faur | adiar ag & f& e
q ¥ AT FERT T AT W
ag Afwedz? §, nimnRefas {agag
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AftorwT A fawir v g aoerd
AT WY | ¥ 9% wEN & 4@ 9
R age ow <y g et & fr TE H @w
& wurar S firg %7 §, w0 & SwmEy el
g = fyeelt arfig, o & sarer @
fow #Y fawelt sfge ?

27 9 T qEF FT FIHG AT
T F W I SR AT & W
FT AT T AT ¥ TN 0T, A
TRAGTF T E T aaa §
T T Y g 7 FEaT ! AW TS
g 1% wrET gu 7 FAm, ST g A
FAT, TAAFHF R AT T GV
Y | 39 ¥ o 0 g wrEy § | A
ATEAE | AR TA v FAT ST AT
F1 aret fae qFdT & A1 AT ATES
THERAN G A g, wme,
wgadr & wa ¥ fan s &
At WY T faAdr a0 qm aw
&g afr grx v Wer dwer g3v, 39
¥ fam Avely qarel &fem e W A
FTH &L TGT & A AF wrrstnee 3 fre e
il

AT IR @ AT AT 1 AT A
FIT A7 3A AT § o v fAg H
A1 AT AT 9 IEE A F4T §-
PO FT AR 7 Ay ST 39 qEw A
3, AR AA AT ITAE Y| T
UEE W ST I IFT o 4T, WA I
4 WY ), §7 qF § AW I A%
o oft 1 ¥TFT 7w freara g fr andy
St o srifea #, wagT Ay oY o
qrsfeaa s, 7 A Tor A Ad
TG A0 F1 TH TR T FT
gy fog & s v faewg ;W @)
T AT yr T AN A QD
ot & 9g 77 21 @ & i 9w ApT Y B
TEFITGRAT I W E ag 27 ot A
T 1§ § XT A4(6I9q qow ¥ QA 0¥,
AT PR qrefeaT wd § 1 oqrw A
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FEifgal 1 ad@r #@ g8 @T
2 ? 9% 99 TF 1T 7, 3T I9 qow
F gRrArfas vhaT F adr a0 faqow
21 98 FAUF FT A€ AT & | ATF
T TF 99T 94T 2, A2 TGV FT AT
T g | = F fAe 93T 19 # A

& | I q9 ¥ STRI G S 39 TR

2, 97 ¥ o<y qfesq T IF AT 8 4|
738 & f% 39 greng s d4ar #3%4 § g-
TR AT AT AGSAA 7T = qF
AR qaT w7 WA & f9a 9 79 & satar
FAST T HoF & (HIHRTEITAT FHAA
TAIRET FE1 @I |

q&A qwaE & f5 7T aftam A
¥ wgenz Fm A a4 gfeww o &
FT2 AT A gAATT A2 A5 AL F
4% 987 217 a1 § W g FT 1T FLAT
fa gawi staTq &7 ACETHAT F wrAar
T7 &Y 39 WeF A OF A< fFT 1945
T 1947 FT AT T TATEEAT TaT H3
FY FIOW FT ST WF § | qEFAZ FAT
qrEw ¥ w9 ¥l % a7 afeqq wegfaey
FY ke FW § @1 fas 73 78 2%
@y & fF qaaaEt &1 asi #2178 |
a fergeaET qEaAEi 9 AgEA
FYAT #1 98 &% (&A1 ST A1 AT gAATT
d2 %1 a8 g% faam var a1 A1 qaaAari
F1 9 qFF 9 A9 |1 751 10| qEA-
AT T 7 FUS @1 ARE T T80 @AT
Tq 419 /1 FAET & F g favarg
fopam & =9 ed T AR TAMT X,
T NEF F fgrgal U%, 3T [HIATAL IAAT-

 fax ax feeER 1947 ¥ |AT 3 A

Wt Fgl F AR FEE G997 qow
FEATHT ATTT 9T a9C AfFa fEegear
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MR. CHAIRMAN : 1 request you,

Mr. Sulaiman Sait, not to interrupt him.
Your party member had a chance.

-----

Please do not interrupt him now. Let
us kecp order in the House. You will
get the chance and when your turn
comes, you may say what you want to
say.  Till then, you don’t interrupt him.
Please keep the order in the House,

=t @®o o Wty :  Shri Sulaiman
had one month's chance to poision the
entire atmosphere in U, P.

= 5 faTe &Y ~fiq § ag qrawT
g AEY gY Aoy §, AfEw qre vy
garrga Y Frfgd ot wfF o a@r
Wiz &, o% fR s & qodr g —
X o Y AFQA AT T 1 T X
g § P gt qeewet X g
#Y wefter PramaT § | T & aereraTen



261 Motion of Thanks

¥ wegR § AW FW gU wE——
Ferferar et g Ford gt Ry § fi spere-
A ¥E 4FF | AWE § T3 g WY
SAgy F g qfr G o A )
AT A qAAAAT & FOFTH Y IATH
SRR Y, A FGTFAE
foa dar grarc frar g 1 go Qo |
TR M TP wEr & 9z fear X fowr
a8 &, s «fF qgr o va, 79 faag
TR TE I FEAT TE | AW AAXAEA
FY ATEY T IATFIA §, AW ¥ &qiad
T & 5 wwawm W%
¥ g NET, g A Tige 7 g€ weaAx
T A HA FOVE AAAAA A qArswaAy
FIAR AL G, A% @Y Lo Yo F grAra
FATAT Fo7 B FAAY |

o THo UHo T & TG FLAFAT
g zafaq w3 avar 3, @ w769 )
us AN § 1| 98 7 gF A
farg 77 A FIA7 98T £, qW
Fr UST FIAF FLAT FIEA B, FAT 207
Tog &1 VST FTAT FIATAZIE | AT
A AT A AR, Lo fo F FRR AR
FeArgare sa v, 7T 37 6 fa
oY safeaa 48 faaa, 97 7% 77 A
gavl w1 oAARE FifaA afi g, g Ta
qEF ¥ A7 IF faar @ @ a9, 99
aF §FAleT B ATILAF | AT 95
fargeli o1 gawrE gfaa 7 5T ww
TAE T A T, AT AR A A
{FA F0AT §——FHT FT Arw ¥ AFY
£ | [HANE W FYAT HTHE X
WROHIAT qRANEAT & fq3 wqw d=v
FECE | & IIIE@ A AT qE 7T A
[ A Fg W E, 79 E wg Wry
fo 4% Zo dto & AqT Phaars TSATA
AT & | 1946 F §H {FF o A
FLAT AT AT F AT X qAATA
¥ w7 5 fgrgenl o P Al e
T YFAT | FUA F AT F G A

PHALGUNA 8, 1895 (SAKA) on the Presidents 262

Address
N[® &I, W THH AAT ATAT S TR
s B aar A agr 9 aferae
feen fa sraa

# OF A AT FEAT TEO §——
s et & @y & fr gfoar &
yarfast 7 wgTd ad &, gfar §. g
aHT § FOUT §~—Frgrr gwke 4 A
HAAT &, SFAAFT 7 & I, ® [IAC
wgar § o o frarert &Y adr o Aot
wgEE WA § 1| A FIT q1—7IA qewl
7 3o afaar-523 §, wifarh <ar-
aq &, fT w1 & qrea F@ &1 w
g 7 9z fygv 7 w@rgw gf @), aw
AR § g7, 7 A A9 & 2rew 7
& ¥ wgi fd s S ¥ Fad agr 4t
TatiE 7 FegreT w3 fear A 3 gr
TR gt | AT AT &1 agt g
T F ArfaF &, I A1 SrEeAr g g
Y | A # g4y feafw dar gi-—

Fagi aThr< 1 Fgr war B 9 v,
Hegars & fog gl amd frEa 7 faard
A FY, FAQFr FY oAy T A, A
IAFT A AT WA FATFIAT FETFL,
ArfE A 7 Fasam g v e F gawra
e TUwrfaw §1F F fag 7 AEF
w1 ¥ 9% 7 ¢ fF g9 27 A qn
NS TE BIST, ATL AT A7 T qfersy
W0 FY AR ATAT §, TF AT FT A
JAAT § N FA AT A 5 wAaT
F T A {1 A% v § oo
fer g7 Afwai & @t a7 qEEd
O FE FT AT FIU, I & ford, g
% ¥ fag 37 ved & (=T FU@ |

2 (R r2) pant - ) -l 54
oo re Emmay

Srraldol & by 40 5
Liehy &5 2 by g0 gelual 4




L
Fin

%3 Molbnof Thuks  FEBRUARYZY, 1974 on the Presdents 264"

R (o RS e

e S ol E b sy
oA by e by Syebyyl ady 4
ool K Gl plaal & Lo
5 5o bae 03l gl G T e

SO AW B s g e O

Sdpbe &y 5 i Ol K
4 Lo 55 20 Sadas gl pidst e
45T E ga byie el sl eyt
Gl iy o e § S o
Ol -2 ay L 125wy K ol
coh A5 SIS el e 0l
M2 kS ol K ds
Al 55 sy Kot Glainl
Foa &5 oh S sl
T TS SR S B Y g
s by dy Gl 4 - pele
Gty Ay amy Slzel K 05 )
- By e kel ey pRe
. SPX S T g R
bl e e e wlpS W5
393 3 § Leal o S iy
a4 Bl 2y e
o gl e
v Ay 5 BNl 55T e
ET% R R e
Ol Syl e Sl § agle
LI S| VS ST N R G P
zh -o S35 S - e AT
L 058 ol - er S5 Al
BENERIRR TN Ry
IETURE NP I S P R

ol Eadl

Address

Gl dlen Olymss i

F
2@’ o 5 06 ape dm
@l 557 ol 55 bl gp ol B T

sl S A Wl K ol

K o et Ay 2 Bk S
5o ST r Gl el ¥
UJI;;I - g Ay S AeiT o8
St (S gl il e e ot
Faela Kl e c;-ld.ng sy &5 A
e S g OBl Gligh e
S A5 U Lemew e 5 - &
dr S & = Ol BT L SE S
Ut Lgmaw jov Ko - ola Ula
Houp S e O
ikl SRyl B OV (gad
ol o by e Ll el o
G e -2 BT e e
o a5 cslea OLSKs U
L™ o5 @l i e bala Ly
NTIE Y ) g ny Use Lala
Shmehl A L 4S5 dug S5
L 45 o S p et
P A L A
e b -2 ik pla e oml
K odadedt b 815 du g
4 oo @5 LS5 Ak
‘-b‘;:“nf'_:jf~°3lﬁj e .ET U
cd hemd o & g S K
S5 il 0 2 - & bl
Gelen Gy8m Al & U5 K

S e T



265  Motion of Thanks PHALGUNA 8, 1895 (SAKA) on the Presidents

¥
¥

wl & 2 b G o
- B S 0 0l e e e
P S Y YRR
e
S S dl v, el
CT P e &l Gl cusla
15 S E of Y & el S
ot PG ST B G
ol 07 2 Jhw ¥ & A
ST -8 Jle 5 S e
HEn Ll o 135 le &5 e
GG o Sl bl S e
S ol g8 g gs
Tobe Koge sl dbe e
0 8 e Koo db o
bisl & 1) g8 oo S g
_U"’-LAS)*(G!-LU‘JJ‘
o i I8 ST L
‘JL&“ o A 4 gl o e
U 8 L ol mode Lhe L
R R IR LI S S A
Ao & oinl e oA by

- ets®

-2 S sk b h e o

e Aol b Gl 00l e e
Jaes - oS oK 08 58
S ol (P e LS
St M s Y s o g e
By 0 (S e Kl gl - 5 e
- b S ol S - e
- ¥ @ S 8Ky e S el

266
Address

o> BNE ATl 2y K K
Sl o Y plamn e S TS
Usgman bl (3557 4y o o JpdalT
S (! G5 L K S
R . I B
e ot oK - Sl s e 2l
P RTINS T
JLINCION P ;ﬂ‘wid}y%ﬁﬁl
ct Ay S mOspv L e By
@l wn Ol & K Candy
S ol - o BT 2l
TV FUNTYRVERprAt) iy
o S ey ool - & el S K
s et S e stk SapiS|
NP S ISTIE N 9 {9 gpvary
D[ JSY T VR S e P
Olapg A L uvl-2 ol ywd
e Nl b e § gse
e Ay ol g ok 0L
o & iy ol g KO SH o
I R N R T L 4-__' &
A it gl csles OlKe e
ot B P O deel S
B Y R R AL P e
2 55 iiadil g Whls 4ig

Y

Ca 9 ¢_MJ¢IA_U~,..J|4.._’...

S b e &S Gl
Olecdee (5,8 il A6 T Kl
E* Ol - b (apd Ol o
L6 ah S Je b e 58



287  Modonw of Priinks m«% 4

pent - | o il 854
ol o Gkt (§ cslen OaKa
AL Sl e S el 5
Ty sotdungats! Le 7y qerg ot 4 qmo
A & e § A 8 g5
o &5 LS U5 el LS e
S5 Eisumy 85 Gl
- S8 G ey eyl o e
oS 35 Q8§ Osileden &5
Us5 dema i Qgiladens glaugin S
Olade 5,2 b Ugs > G &y o5
T R T RNC NPV g
T YC Y R Ko ol K Ogiladnss
S 35 Ol K Osildan o Gs
S ol ol ey Ol e Sl
(LI PV TR SS POR{ I L S SR
e eslen oyt § Sl &
P O o Ol I S ]
S 1qrs 4 Useia - wels
QS § 2 la 437 LS g e )8
D = Sl sl okl S g
- eny (B 23l e Olrgitin
4 T s 55 Oluagin
phisl 30 4 T K e iy
L L N S I i
Ut Ay o et 380 Skl
e e 292 S5 K O iy ol
o BB Gl £ -
eanise 55 1y K 0githe gn8”
o St g Ol ol A5 A Spm
RYVE UK ot SN O FIRF RER SV

on the President's 268
Address

-2 LS Gpgman lo £ Low g8
& ple Lo gt UK 1)) o oS
ot e Sl AT K
Uporeew g5l 57 K phos J CongKn
Sl & K gl g J8” L5
G § S el I8 Gggvan
bj e e 35 g S 557
ST A Amy & LA bimmy Obeli
S car & 2T § dow Olede 552
g Lyl 09 A3 7138 doga &y o1 e
pr A5 oS A iy S sy
Sl o pimepp e JiS
Upeman ¢ile & KK o 0o 8
S o sl § O gzee - 2 LY
b p S TS
ger e 55 Qealb pld OF LBl
ST 0pm BB AN 5 O) L 0e 8
Ol 0 lar § b ol o O]
U g 35l g le T ol - (53 Lyl
) 55 kgl phea LT
OF S O1 WS & &y e L i
—uS B e e - g e
S S S B ) e e
4 K abbsl J1 A i G
ot =g s I e e A
- Ala 3 00k e ey 35 aillakii

A ay ek B S L

Gl § Syl T oo SlnlugsT]
S Gl by oo e K
Gl e 63 Syl AT L e
cd e 1 B g2l



269  Motlor of Thanks PHALGUNA 8, 1898 (54KA) on the Presidents 270

la) ;4..:¢.\,SUK~.£¢,.‘:’VTW
- Kigs uibu ny l.,nTU,,.._KS a5
S phe 457l 4y e T (K
L (0) i N6 - gl & Loyt )
Sl (oS e S5 Uipemen 65l
Gt - S o O - (8
[CUY. CANPOICAL IR Y I R P
o i NE S L K by
L or-utr ) o 28 Dy
3 Y b ol BT BV 1ody
MY e Kl e o e A
o T ol ol A 5 ey e
£ S J Opte 2 Usgoman
bt ydd (K e o & LS LY
ol Ope & - s 48 a2 e
T S ER B S WA PR e ()
5 s S e O T
S e I T s el e
Ugamae &l I 0l T o e
Aom e Osgfl T oo o op S5
4 plis B gl ol 8 ST o §
SR - e S &
P e byl Ose g 2Dy
H LS5 P oplden 5 2
55U bt e &L e il
Lomes o SUlel o dadly
L U ad BB phen 4y 45T e
-2l SN A I ped Ol
& dimd)ly 5 e I by
oS 4 ) 5 dleand 57 g4
UWU'JTLSJWW‘-Q-‘U”’M "y

Address
U =098 Oldens e o yp ala
alhyls aip S a7 ope bela Wis
EPRIST S o e i O Sld
T I P Y
4 Jhe o2 Malew G134 0K
$lo I ala 4 Osmde gm AT 2
Opiledat 5 2 pgt e )31 OLF e
hlad sie &5 oo 557 il o5
Syre =33 o iBigg 3 ghin 2 D
- & d‘w St S ¢=.6£-'-o?
K Gise - ot S5 Sipeh &
NS oo e h & s
PO 2 e Bl 5 Opse
S PYYRPYRC I SRS G KNS
o = e Olede 54 2 §
Olader $,2 Wlis) 436 8 & o)
O3y § opilebn S Oppin S S
e SR BN S S5 s ¥
O s ‘f—l = e et g_l('al‘.ﬂ
S =
Oladdw g by gy gy § 93)0 £T 293
ceeeasn U5 pidea e 53

o v dae Qe Pnl).,l 3%

v

S N S I

Glnsd o petad ml 6t

S Osildens Oy 2 OV Osr sy 57
45 W53 s ST
2B Sole Sl ylped pa 45 A
Y AS":S’ oo 4 @l e
K e

2
ooioolooul""‘"‘

QM’(‘ ) {1 o



271 Motion of Thanks

94 Ok Lo palyl 2
$ildpd e c & g K e
S 4 i K aS gl O
- b 8 AT S S

o 4 S et ol gl 62
1;.0.--'&. U'*‘s h-gg-‘ PL«-.
ApS et Olagdee de YTy
Gl -2 K prones g‘“’.}r Jep K
o el Lol Qle e e 7
e O T R N VA
T S ; Jaus lad
Wlom 1 pedc ah ol (s,
Olde 62 45 1 oy 45 4
e R VIR PL g
MR, CHAIRMAN : I request you,
Mr. Sulaiman Sait, not to interrupt him.
Your party member had a chance. Please
do not interrupt him now. Let us keep
order in the House. You will get the
chance and when your turn comes, you
may say what you want to say. Till than,

you don’t interrupt him. Please keep the
order in the House.

SHRI S. A. SHAMIM : Shri Sulaiman
Sait had one month’s chance to poison
the entire atmosphere in U.P.
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SHR1 S. A. KADER (Bombay-Centrai
South) : I was tempted to participate in
this discussion after hearing my revered
leader Shri Morarji Desai. He dcalt
with the various aspects of the present
situation in the country and also made
some suggestions, As to how far they
will be pructicable and useful, he himself
knows. But he made one big or tall
claim that during his time, when they
were in power, the food situation in this
country was all right. He quoted the
figure of 72 million tonnes food produc-
tion in 1965 and 74 million tonnes in
1966, and during 1971 and 1972, the
total for the two years came to about 195
million tonnes. But at the same time, he
should have drawn attention to what the
popu'ation of the country was at that
time. According to the census figure of
1961, the population was 43.90 crores,
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while acoording to the 1971 figure, the
population is $4.80 crores, an increase of
about 11 crores. The food production
has not increased to the extent required,
inkeeping with the total increase in popu-
lation. ] say that this is one of the 1ea-
sons for the present stage of maldistribu-
tion. It may be that other causes are
there. But I do concede that it 1s not
only that the food production has not kept
pace with the increase in population, but
whatever food has been produced has not
becn equitably or properly distributed.

When the food policies arc boing ev-
olved, we are not taking India a5 a whole
b‘\:t we are deahing with it compartment-
a'ly.

We cannot import or export from one
State to another. Now, the restrictions
have gone down even to the zila and
taluka _levels. What is needed is a very
dynamic and bold food policy so that we
shall not have a continuation of the
present phenomenon  when cheaper
grains are available at one place, say,
rise at Rs. 1.20 per k.g. at Moga, while
at another place, the price 1s Rs. 4 or 5.
Either the food control should be pro-
perly and equitably done or otherwise
there sould be some method to ensure
that the people get the cereals which
they require at reasonable prices

Today, only about 3 kg or 4 kg are
supphed., What 15 required is about 8
to 10 kg. and at least 8 kg. But even
this mumimum is not being distributed to
say in many places,

Then, Shri Morarji Desai referred to
corruption. I would like to ask him

since when he has realised that there is
corruption,

SHRI S. A. SHAMIM : 1971.

SHRI S. A. KADER : Corruption was
there from the beginning when we took
over from the British Government. In
fact, it was there even before that, but
we took it longside with that. 1t is said
that power corrupts and absolute power
corrupts absolutely. That process hed
started not after 1971 but it had started
from 1947 onwards from that time on-
wards, values have begun to change.
Power was for Seva, but it became self-
Seva and not Seva of the Janata. This is
what has bappened, and I think the
deadership {rom that tithe onwards up till
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now is aiso responsible for having
changed these values and bringing us to
this position today. Shri Kamaraj
Nadar had once said, ‘I take my respon-
sibility for what has happened from 1946
till now." That is the correct way. 1
would bave expected Shri Morarji Dosai
to take his share of the responsibility for
bringing about corruption.

Why there 1s corruption ? One
portant cause is the present election
system. It is not a party matter, it is a
national question. As long as the present
election system Is there, every party will
have to depend on corruption

SHRI N.K.P SALVE (Betul): What
is your alternative ?

SHRI S A. KADER ;: We will have
to have some rethinking about it 1t s
not easy to say ‘this 15 the alternative’
This requires complete rethwhing We
have had experience of this for 25 ycars
We should now see that elections ate s0
managed that the parties have not to do
pend on black money, whether it is the
Congress party or anv other party One
of the contributory tfactors for the exist-
ence of a parallel economy, a whde
market and a black mathet, s th  clec-
tion system which keeps the biack
market going Thercfore, very radical
steps should he taken 1o nuhgate this
kind of corruption.
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[ would make thiv appcal It i. a
question for all parties in this country
They should sit together and ovolve 4
method and then come and say that this

1s the way our elections will be sun
hereatter
The second pont is this It has been

so planned that every year we are hav-
ing elections, either in a zila parishad or
in a State or to Parliament Instead of
devoting all our energics to the construc-
tive tasks of the State and the country,
every time we fight amongst ourselves in
elections. All said and done, election
creates bad blood every time, Therefore,
there should be the minimum of election.
Of course, if you want to maintain the
democratic system, there must be clec-
tions, but at what time and what type of
elections, these are things which require
consideration.
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1 would now refer to my friend Shri
Koya's speech. Shri Koya is not here,
but Shri Suleiman Sait is here, Shri
Koya made, according to him, a very
good speech, He said, “I am talking
about some important matters pertain-
ing to a certain community”. Now it is
my stand and I hope it is the stand of
the House, of all of us, that in this House
no member can say who represents which
community. There is not a single con~
stituency in this country where you can
say that only onc community or people
helonging to one religion are the voters
and nobody else. There must be non-
Muslims in Shri Koya's constituency
also; having got votes from non-
Muslims also, it docs not lie in his mouth
to say that he represents only a particu-
lat community. Take my constituency
for cxample. The Muslim voters there
are hardly 96,000 out of a total of 7 Jakh
voters. If 1 say that ] am a Muslim and
so I speak on behalf of Muslims, 1t is
irrelevant and illogical.

SHRI N. K. P. SALVE:
truc.

SHR} S. A, KADER : We speak here
on behalf of the people, on behalf of our
constituencies as a whole. We cannot
isolate a certain chunk of the population
and say that we speak on their behalf.
This i a fundamental thing that was to
he understood. The sooner we under-
stand it the better for all of us.

And un-

Then he spoke about the Urdu 1angu-
age. He said it should be recognised and
made the second language wherever it is
spoken. To that extent, | agrec with
him that wherever it is predominently
spoken, it should he done. He cannot
take the name of a community to urge
this. Urdu is not the language of
Muslim« as such, T corrected him then.
He also agreed with me. My fr'end, Shri
Sulaimun Sait will also agree.

SHRI EBRAHIM SULAIMAN SAIT
(Korzhikode) : Definitely; it is an Indian
language.

SHRI S. A. KADER : Then why are
you putting it that way? Let those
people whose mother tongue is Urdu and
want it to be safeguarded press for it.
There are thousands of non-Muslims
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whose mother tongue is Urdu. Teday
one who is carrying the banner of Urdu
in the Rajya Sabba is a non-Muslim, our
friend Shri A. N. Mulla. These are the
people who arg affected, But Urdu is
not the language of only Muslims. It
had been made a plank in the Muslim
League agitation to strengthen the two-
nation theory.

At that time, we were told that the
Muslims and the Hindus were two sepa-
ratc nations. And what is the reason ?
One reason is that they are different
religions; secondly, the language of
Muslims is Urdu. These were the rea-
sons which were adduced to the two-
nation thcory. My friend Shri Sulaiman
Sait will bear me out. Are you still
holding that view ? If you are not hold-
ing that view, then why is it that you
are again putting on behalf of the Muslim
League the same slogan which was put
before 1947 ?

%

Sir, it seems the Muslim I.cague
claims that they are a different organi-
sation. But what I feel is that they are
the same old wine in a new bottle,

SHRI EBRAHIM SULAIMAN SAIT:
They have no parentage.

SHRI S. A. KADER : It is not in the
interests of the Muslims or Urdu. If
anyone has donc harm to this beautiful
Urdu language, no other party than the
Muslim League has done it. That is one
reason why today Urdue is suilering.
(Interruptions) Therefore, 1 request my
friend Shri Sulaiman Sait that it is high
time you spoke less on Urdu and let
those people speak about Urdu who are
affected by it and let them do it. Do
not please bring them on the cormmunal
platform which you represent. That is
my humble submission, if you are really
a lover of Urdu. If you are not really
a lover of Urdu, then, you are only a
politician, of course, any means or any-
thing may be followed by you.

The second thing that I want to point
out to Shri Sulaiman Sait is this, 1t is
the way in which appeals were made
in the recemt Uttar Pradesh elections
and in other elections, ] am net oaly
telling him. I am telling also those per-
sons including even the political parties.
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who try to mobilise or polarise the
Muslims votes for the sake of the party
or for the sake of the individual or for
the sake of their own gains. They are
leading the Muslim mfasses into another
five years of perpetual fear. I tell you
this, because there are four or five par-
ties in election. If you go and tell the
Muslims, “You Muslims should vote
only to their party because the Muslims
will be protected by them,” the other
four parties will become enemies. That
is why there are so many communa!
riots after the elections. All the com-
munal riots that have taken place in
Independent India have no religious
basis. It is all on a political basis. There-
fore, 1 would urge that if the interests
of the Muslims were at your heart and
not politics, if the interest of the com-
mon Muslims is at your heart, the
only way is to see that the Muslims of
India are brought into the mainstream
of Indian political life and culture and
to see that they progress as India pro-
gresses.

T would be one with you to fight
injustice on the basis of community or
communalism. But I shall not and will
not appeal to my Muslim brethren to
vote for me or vote for my party just
because they are Muslims. If they are
Tndians, if they belong to this country
and arc born and bred in this country,
if they think that they are Indians, they
should be made to think that they are
Indians and to take a broad perspective
of the national character, and they
should be brought into the mainstream.
Then alone Muslim community and
the Muslim usages will be safe. Other-
wise, you are exposing all the good
values of Islam for your political pur-
pose and a day will come when these
things will be exploited by the other par-
ties,

I will not call names. You will be
doing a big dis-service to the Muslim
community because of your political
games, You will have to make a choice,
whether you want to serve the Mus-
lims: then bring them into the main-
stream; if you want to serve yourself,
ther. you can go along as you are
doing.

S ——
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MR. CHAIRMAN : Now, the hon.
Member may please resume his seat.
Nothing that he speaks further will be
recorded. Now, Shri Dhamankar,
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SHRI DHAMANKAR (Bhiwandi) :
I rise to support the Motion of Thanks
moved by my hon, friend Shri Das-
chowdbary.

The President has very abiy dealt
with the problems before this countiry.
He has dealt with two problems mainly,
in a very extensive way; the first is the
price rise and the shortage of foodstuils
and essential goods und the other is our
foreign policy.

About price rise, much has been said
in this House. Therc are shortages,
and the Government at the Centre or
at the State Icvel is not in a position
to give the minimum quantum of food-
stuffs where there is statutory rationing.
The prices are rising every month or
rather cvery week and the State Gov-
ernments havc beep asked to speed up
their procutement. But they have not
heen in a position to procure even to
the extent of 40 per cent of the target
given to them. 1 think that there is
eomething fundamentally wrong with the
procurement policy. The agriculturist
or the producer feels that even though
the prices offered to him now are higher
than those of last year, yet compared
to the cost inputs, the prices offered are
much lower, I think the Ministry of
Agriculture should review the policy and
soe if this levy can be taken from the
agriculturist in lien of the inputs to
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be supplied to him at concessional rates.
If that is done, it will make the agri-
culturist fee] that he is giving his pro-
duce to Government for mass consump-
tion of the people and for helping the
country and he will apply more inputs
into his land and grow more. I would
suggest that the Agriculture Ministry
may examine this suggestion and thus
modify the policy so that procurement
may yield some amount of success.

Secondly, if we are not in a posi-
tion ot have enough procurement, and
if our foreign exchdnge does not allow
us to import foodgrains, I would like
to ask Government why we should take
the tesponsibility of feeding all catego-
ries of people at all lcvels. There is at
present statutory ratioming in industrial
areas and industrial towns like Bombay,
Nagpur, Sholapur and so many other
cities. Why should therg be uniform
rationing for all types of pcople, affl
uent people and also people in the lower
income groups ? The industrial labour
and the people in  the lower income
group should be given adequate quan-
tum of foodgrains at lesser rates while
the affluent pcople should be given ra-
tion to the extent of 50 per cent at
normal prices and for the remaining 50
per cent they can afford to pay more.
What is actually happening in Bombay
and other cities ? Rice i8 being sold at
Rs. 4 or 6 per kg. and people are buy-
ing it there. Instead of encouraging this
black market by enforcing controls on
movement at the disrtict level or the
taluka level. I think that if the policy
is changed and there is free movement
of foodgrains, the position would be
better. For instance, in the case of
sugar we are supplied with a certain
quantum at reduced rates and we can
buy the rest of our requirement at Rs.
4.50 or whatever other price prevails in
the market.

In regard to rationing also, I think
a different system should be evolved
for the affluent class of people. Under
this system, they will get 50 per cent
of the quantum of ration at the normal,
reduced government rates and they will
buy the rest of the ration from the same
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ration shop at a higher rate. The mo
ney thus realised should be utilised to
pay more to the agriculturists who give
their foodgraing to’ Government,

As regards the Adivasi and Harijan
problem, there is a reference by the
President in his Address. He said that
some State sub-plans will be evolved.
But that is not enough. FEspecially in
regard to the education of Adivasis and
Harijans, a new system has to be evolv-
ed. We are opening schools in smail
villages and tribal areas. Teachers have
been appointed. But sometimes the tca-
cher is there, sometimes he is not there,
If he is there, we find there are three
or four or five boys there. He is ex-
pected to teach at least 40 boys for that
pay. The Adivasi boys are not in a
position to attend the school because
they have to take their cattle and shecp
to the grazing field; they have also to
do household work. So the Maharash-
tra Government tried an experiment
under which the schools were taken to
the grazing ficlds wherce the boys
were prazing sheep. Along with that
work, the tcacher was tcaching then.
But that experiment also did not give
any result. Then they started Ashram
schools where the teacher lives with the
Adivasi and tribal boys and girls the
whole day and gives them education not!
only in theory but also agricultural and
other type of education. We find in
Maharashtra’ such schools functioning in
a model way. Only last month, the
Deputy Minister of Social Welfare visit-
ed such schools and he was very satis-
fied and impressed with the work donc
by these dedicated workers running the
Ashram schools.

Then I want to refer to another thing.
I am really very unhappy to make a
mention of it here. Y am a small, hum-
ble Congress worker who had the good
fortune to work with Morarjibhai in
the erstwhile Bombay State. Yesterday
Morarjibhai made a certain statement
here while speaking on firing by the po-
lice ten inmocent people in Gujarat—-
that is what he said. Some boys weer
killed when they were flying kites on
the verandas of their houses. Then he
said that in Bombay when 105 people
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were killed, those who were killed were
murderers and looters indulging in ar-
son. This statement is far from truth.

ot wtges @ (g ¢ Bar A
LAl
SHRI DHAMANKAR: That is
what I heard him say. 1 am open to

correction. This statement of his is far
from truth,

MR. CHAIRMAN : There is another
business at 5.30. Docs the. hon. mem-
ber wish to continue ?

SHRI DHAMANKAR: I will finish

in a minute,

I really felt very hurt at this expres-
sion of Shri Morarji Desai. He should
not have said it, 1 know examples of
wherc women were killed when they
were sitting in their kitchens on the
sccond floor of dhawls. Were they
looters or murderers ? They were inno-
cent people and they were killed, 1t
happens when police resort to firing in
mass disturbances.

o WAy o€ A @R W%
HTET B
MR. CHAIRMAN : Please do not

interrupt him. What is his point of
order ?
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Are you closing, or do you want to
continue tomorrow ?

SHRI DHAMANKAR: At least
two minutes more, if you are pleased to
give me.

MR. CHAIRMAN : Then vou con-
tinue tOmMOITOW.

SHRI DHAMANKAR : Thank you.

17-31 hrs,
BUSINESS ADVISORY COMMITTEE

THIRTY-SEVENTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K, RAGHU-
RAMAIAH): Sir, I beg to present the
Thirty-seventh Report of thc Business
Advisory Committee.

17-32 hrs,
HALF-AN-HOUR DISCUSSION

PRODUCTION TARGET OF STEFL FOR
1974-75

SHRI D. D. DESAI (Kaira) : Mr.
Chairman, Sir, we are on a very serious
matter. The production of steel is al-
most stagnant since 1965-66, when the
saleable steel was to the tune of 4.59
million tonnes, If we were to accept
the figures given by the newly-formed
authority, if we were to accept those
figures given by Mr. Wadul Khan, then
probably we would have been left with
a target for 1974-75 of 4.45 million ton-
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of Steel for 1974-715

(HAR)
reduction in output of steel in spite of
our larger investments in such a vital
sector of the public undertakings, Plan-
ning Commission prodded up to 5.19
million tons.

kL

The irony of India is that we have
all the raw materials that we need to
make the steel, It is well known that
we have invested a large amount of
capital not only in the steel plants but
in the required capital eyuipment manu-
facturing plants. We have even deve-
loped a certain amount of technological
basis to produce machines for the steel
plants. With all that, with all the re-
quired raw materials within the reach
of the steel plants, namely, iron ore,
coking coal, ferro-manganese, dolomite,
limestone, foldspar and even ths refrac-
tories, if we are not to progress in the
production of steel, then I am afraid
that the economy of the country is and
will be seriously affected.

The difficulty runs like this, We now
pay in Bombay about Rs. 5000 for a
tonne of steel sheets in the open market.
This is unheard of in any part of the
world. We import about Rs. 200 crores
worth of steel annually. One year back,
the then Minister in charge of steel
Ministry formed the Steel Authority of
India Limited (SAILY and it was ex-
pected to substitute the civil service
culture hy the industrial culture., Un-
fortunately after onc year of SAIL ope-
ration we find that it has scaled down
the target of steel whereas production
should have been not less than 8 mil-
lion tonnes. We are given a number
of reasons like the power shortage,
tiansport bottleneck, labour problems,
scatcity of cocking coal and so on, but
the basic fact is lack of utilisation of
installed capacity. We caanot criticlse
the Minister, who took over recently, for
the past failures. But we would patu-
rally like him to see that the unutilised
.capacity of steel plants in which we
thave invested about 2100 crores of
jfupees is utilised. This capacity should

yhe utilised to the full or at least 85 or
90 per cent should be utilised, because
there are no constraints about steel con-

nes of saleable steel. This means a¥sumption or production,
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‘The per capita consumption of steel
in India is only 11 kg, whereas in Africa
it is 27 kg. and in Japan it is 914 kg.
In other words our country is primitive
in the consumption of ste¢l and prob-
ably it is one of the lowest in the world.
With nearly 20 years of background in
the public sector and nearly 70 years
in the private sector we could easily
have done much better than this, In
late thirtics we had the private sector
plants. Our steel was the cheapest and
we could export stcel. We are today
exporting to several countries. Iron ore
and ferro-manganese—the raw materials
required for steel production. The hon.
Minister should give us an idca as to
what SAIL is up to and whether it is a
supcr burcaucracy. HSL  itself was
considered a bureaucracy incapable of
delivering the goods. Now we have a
second layer of bureaucracy namcly
SAJL. The gentleman, who is in-charge
of SAIL, is a colleauge of the ex-
Minister and his background T believe,
is in Tomco. Perhaps he has no ex-
perience or  knowledge of operating
steel plants,

In this country we change too often
the personne] in-charge of steel plants.
Even the persounel which is trained for
specific jobs, after 10 years of cxperi-
ence js changed. They do not continue
to stay on. Theyv are shifted to some
other position. In industry at least 20
years of experience continuously is ne-
cessary before a man really becomes
useful for management of that industry.
This is onc of thc important areas in
which we want an assurance. For ¢xam-
ple, in four vears, we changed geueral
managers four times in Rourkela. This
would not have happened in any other
part of the world. Tt could happen only
in India,

I request the hon. Minister to consi-
der these matters and give me a reply.

SHRI ANNASAHEB GOTKHINDE
(Sangli) : There is virtually a parado-
xical situation that in the midst of plenty
we are cxperiencing scarcity in this
particular item in the country, I want
to know from the hon. Minister whet-
her it is a fact that nearly 3 lakh ton-

Production Target PHALGUNA 8, 1895 (S4XA) of Steel for 197415

310
(HAH)

nes of stocks are lying idle in various.
steel plants and that the small-scale steel
re-rolling milks industry in the country
and, specially, in Maharashtra is facing
acute shortage of these raw materials. 1
want to know whether the sale orders
issued in favour of these mills are not
being executed for years together. On
the one hand, we see that the stocks.
are lying idle there and on the other
hand, the ancillary industry of this.
particular industry is facing acute shor-
tage of these raw materials. May I
know from the Government how the-
situation is goimg to be improved, how
the small-scale industry is going to be
helped by the new procedure and what
steps are being taken in this direction 7

St TRTEATT et (9=AT) gl
of, ag famar & W § 5 R
3w ¥ T & AT w6 O§,
TeTd FT foaAT genEd gW wWiEa
gag T v g wW A B e
¥ @y gg @ AT dwav g |
ggFerT § fF faoret Wwe Suwr
T FT §, U AT § A A
F9 R F AT IA K g g
St & ag TEET WL &) ar fawwr
¥ & & d@d gy AR WE @
fom T A 4 WO & e
€ 39 zaml & PN ¥ weerd ®t
JEEET FT FEA §U W WK
Ig T AR WTEr €| 9l
e T W faae w@d § afs
faoret &7 ®AT WY @aré 9T @ &
vast aff @ w1 &% 7

FEE-—AT AL § T AT
¥ ww orar T & A WA
AYeifrr wery fary wa ), g
og g o § Afew v g A
ax ifs e A & frew www
uF §F G ¥ ST A A & FT
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TONT FYCAAT H FH F S AA-
T & fg aORK WY aTE G g Ao
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§ W fafres 19 @S FEW
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RNGL—war 98 T 79 2 i fee)
WY TR F PAF L SAR W gAY AW
gt {3z T afems wrgAfe ged-
Ig—qFourEodt Fig M &7 afx
A e g B vany feom g
t Ao ® 39«
AR FAHTAGE ! G IqH
USETFT F F 391 fgws @i’
T & GFC W IWS g FT AHC
faemt &Y oq¥ Fw § qAT AIEAY 27
afe 7@, ar wn?

19 Y 34T 9% Aq 99 & 6 A Fw
JOT TOY § ITH HWAET TF F0
g W & fF arow FEAY AWIARE,
AT § FHT AT qF AT § AN fRaely
W NTEFE A% F Ay @ Porady aug
A § JARA | A=At FA A7 w007
@ §? afe v a@ & gv WY AEar
& arguwr TwA & A omud w1y
S
SHRI BISWANARAYAN SHASTRI

{Lakhimpur) : Mr. Chairman, Sir, steel
is one of the basic materials for the
development of the country, not only for
industrial development but also for agri-
cultural development. In view of this,
may I know from the hon. Minister
what are the definite steps he has tuken
or is going to take to utilise the full capa-
city of the stecl plants ? Secondly, 1
want to know whether they have made
any survey to exploit the iron ore lying

in areas unexplored hitherto, Ttirdly,
for running the steel plants to full capa-
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city, power is necessary; but power is
with some other Ministry. May I, there-
fote, know whether any close coordina-
tion is being undertaken for having ¥ully
supply of power for production of steel?

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA) :
Mr. Chairman, Sir, I will be very brief in
my answers becausc I have only ten
minutes.

Mr. Biswanarayan Shastri wanted 1o
know whether there was any coordina-
tion hetween the Minister of Power and
Ministry of Steel and Mines. I say,
‘Yes’, We are coordinating with each
other not only through the Ministerial
heads, but we have alyo inter-Ministetial
Committees and they ale constaniy fry-
ing to sort out the problems which arc
coming in our way so far as increase in
power generation and further coopzration
and coordination betwecn the Muiistiies
are concerned. And I hope that. with-
in a very short time, this proccss of
coordination, collaboration and conpera-
tion between the Ministries, between sach
onc of us, wil result in increasd  pro-
duction.

Mr  Biswanarayan  Shastri  also
raised the question of explortion of
more iron ore. We have ¢nough Jcposits
of iron ore in our known reserves There
is a programme of exploration, surveys
are going on; and therc is a constant
effort to increase our known icserves so
ffar as iron ore is concerited. We are
satisfactorily placed so far as lLunown
reserves of iron ore are concerned.

THTEATT ARG ST A AT AT qAd
WU oF A w9 g ofrma F/
oqi® qrET R A9 § (Aeted
7 SR a@ W A wE & Wk
A AN TEEw woAr 7 06 wad
i | FE R AT g RIT A I
yarfeg faselt & sy gd A
wifeq | maAET  3W AW 9X agw
N & faere T W 3 77 4T G
¢ freoy wrgw duv R 7w ¥ 39
amarfed  qust mEv w2 w1 aafsy
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G ww A ¥ WE w 8K
@z aydizy wTRER arrw d aRte
T, gwT 8, R #T w-
AT g, ¥ qer 9% WY g7 agq
g ¥ g

W T Y F QAT wT g
ff wed wEww meEe & ama
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¥ fraradt ME F A @ T
2 To gwl A el dEd o= s
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Fr@ml & & W, T aig
N gfggrd I w0

SUHT F AR F 7 e I ¥ Q-
B ALY HAT, TAT 6 (WY FET AA-
A7 e gr SBI AT qATA F AT |

wgt aF feom! Y AT T v
§ 7 wforw pedigra & & dar S
¥ FH T g | a9 g foaa
FE-TE YN BFE § SAHT GG qT AT
&Y q=ar &, waAvTET (o T T at
T & &, ofes wrfEe (& -
A § | S o I g e
TRIATIT § a8 AT W agar st fRe
W WTEde daT FY g SR
9T AraTfed A AT &Y 9@ | ar W@y
T wT agy aren afedt § 9w
) @ 7 31 HET gAE aET
AT T@AT Arfgw R o W wrede dweT
F SO § aE W A A §, W T
IAFT AT FAT § 9 A9 U AW FQ@
s arfw 99 7 w Y S weEr @
xS T ¥

I now come to the points raised by Shri
D. D. Desai. These points have already
been elaborated and answers given in
reply to an unstarred question which

perhaps formed the bagis of the debate
that has been raised now by Mr. Desai.
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It is indeed a fact that the Steel Autho.
rity of India under the Ministry of Steel
and Mines have projected a figure of
production which is lower than what it
was in 1972-73. It is also a fact that the
Steel Authority of India have put the
production target for saleable steel at
only 5.19 million tonnes in 1974-75 and
this target is lower than the target of
1973-74, I is also a fact that in the year
1966-67, if 1 may correct him, .he pro-
duction was to the tune of 4.838 million
tonnes. But let me now come and try
to explain it.

Since then IISCO production has gone
down is almost completed 'falling down,
but the production of the public sector
units of Bhilai and other units has shown
a tendency to increase and even in those
years they were showing a higher pro-
duction than what the private sector units
were showing. If you relate the annual
production year by year to the financial
investment that the Government is mak-
ing, that will not be a correct way of
evaluating the performance. These are
long term investments. Out of a total
outlay of—J am only giving an illustra-
tion—Rs. 184.22 crores in 1973-74 as
much as Rs. 106 crores went to Bokaro
which is a long-term plan to build up
our production targets and Rs, 214
crores are for Bhilai expansion and some
of the associated schemes. Now, all
these investments of Rs. 106 crores and
Rs. 21 crores and in total, a substantial
investment of Rs. 184 crores should not
be linked with the annual growth of
production. But the result of these in-
vestments will be reflected sometime in
the second or the third year of the Fifth
Plan. In the year 1974-75 out of the
proposed outlay of about Rs. 276 crores,
the bulk of the allocation will again be
for Bokaro expansion which is Rs. 119.64
crores. For Bhilai expansion 1t is Rs. 6
crorcs. For the three Southern plants
also the present outlay is of Rs. 7 crores
only; we propose to increase that. All
these investments in major schemes have
necessarily to be linked up with long
gestation period. Slower production or
fall in production in the last few years is
indeed a fact. The reasons have also
been stated. These reasons are not an
excuse to hide the inefficiency of the
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Department or the Ministry or certain
officers. These are hard facts, Itis a
fact that there is power shortage; it is a
fact that there is labour troubie.

_ SHRI D. D. DESAL: May I just
imtervene to correct or to provide
some figures? Tata Iron and Steel
Plant has been consistently running for
the past four years at 80 per cent of
its installed capacity and IISCO also
was operating at 70 per cent in 1969-
70 but it has slided down to 43.1 per
cent in 1972-73.

SHRI X. D. MALAVIYA: I am
not referring to that. What M.
Desai said is not only incorrect but it
is not a fully correct picturc. Produc-
tion of saleable steel . from the five
main steel plants was the maximum
in 1966-67. In 1966-67 the total pro-
duction was 4.84 million tonnes of
which the contribution of the three
public sector steel plants was 2.561
million tonnes, The contribution of
TISCO was 1.57 miilion tonnes and
of 1ISCO 0.7 million tonnes. Reccmt-
ly that 0.7 million tonnes is falling
down. While it is noteworthy that in
1972-73, though the production of
HISCO went down the total production
from all the plants was as high as
4.79 million tonnes principally because
the public sector stecl plants produced
an all-time high of 2.99 million tonnes
of saleable steel.

In the years 1973-74 indeed pro-
duction has been badly affected because
ot the reasons which were enumerated
in answer to the Unstarred Ques-
tion. These hard fact and now we
are trying our best. within ourselves
and with the Railway Ministry, to
remove those botttlenecks. It is no use
my enumerating all those steps that
we propose to take. We are actively
considering how best to normalisc the
relationship between the trade union
workers and the departments concern-
cd in Steel and Railway Ministries and
also with regard to the normal rela-
tions between the leaders of the trade
union movement who are constantly
trying to build a certain situation
which sometimes is not very healthy
for us.
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Now, I seek the cooperation of t‘ﬁ
Members of this House also to improve
those relations. If those relations are
not improved, if the situation does
not normalise and if the present tem-
sions will remain as they were for
some time back, then it would be
difficult for us to work in order to
register a high rate of increase in the
production of steel,
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There is only ome point. This was
raised by cither Shri Ramavtar Shastri
or some other hon. Member. That
was with regard to the piling up of
finished goods in the stecl plants. 1
say that it is a fact that several lakhs
of tonnes of finished steel—about
3.61 lakhs tonnes of finished steel—is
lying in steel plants. But, the difficul-
ty, as 1 have said, is in regard to the
movement. Recently we have impgov-
ed this <Huation. Wc¢ hope that it will
improve further. The difficulties which
are being faced by the industries 1
Maharashtia or any other part ot the
country ar¢ genuine; we uare trymg to
remove those difficulties and we hope
that, in the next few wecks, the situa-
tion will further improve. Of course,
it may not very much improve within
the next few weeks but, 1 hopc that,
in the next few weeks, the situation
will register an improvement which
will satisfy normally my hon. friends
who raised this point.

SHRI D. D. DESAl: In Bokaro,
there has been some tendency to dilute
or postponc or phase out scheduled
programmes of the Steel Plant. About
that what is the plan that the Minister
has in mind ?

SHRI K. D. MALAVIYA: We
are taking all mecessary care to see
that the tempo of production and the
progress that we have set at Bokaro
is not diluted or diffused in any
manner. The difficulties that we are
facing are being solved. Those diffi-
culties are on account of several issues
that have come up before us, Unless
we solve those difficulties, those issues
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are likely to be faced by us for some
more time. I do not, on my part,
wish to raise any optimistic hopes that
tomorrow we are going to solve them.
That is going to take a little more time.
That is because of certain elements not
cooperating in this highly skilled area.
They are not cooperating in any
manner. Cooperation, of course, is
forthcoming from the INTUC as well
as from the AITUC. Among the
general sections of the people, there
are some who have got to be satisfied.
It will be our endeavour that we would
satisfy them within the framework of
our policy. There are certain ele-
ments who, perhaps, may not be able
to cooperatc with us. The other day
we said that anti-social elements had
1o be taken care of. We would wait
tor that verv patiently. We hope that
our cffoits would bear fimt. But,
somehow or other, we arc not able
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to succeed in persuading them. We
shall see to it that our programme of
production does not get disturbed in
any manner.

I hope that in the mear future im-
piovements will be registered in all
these matters; railway transportation
will also improve; the functioning in
coal-mines will improve and the rela-
tionship between ourselves and the
workers will improve,

MR. CHAIRMAN : The House now

stands adjourned till 11 AM. to-
morrow.
18.04 hrs.
The Lok Sabha then cdjourned till
Lleven of the Cloch on Thursday,

Fcebruary 28, 1974/Phalguna 9, 1895
(Saka).





